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LOK SABHA DEBATES

10K SABHA

Tuesday, Apeil 18, 1972/Chaitra 29,
1894 (Suka)

The Lok Scbha met at Eleven of the
Clock

{MR. SPLAKIR in the Chair}

ORAL ANSWERS TO QUESTIONS

India*s Approach to U.K. for Extension
of Existing Trade Arrangements
upto 1975

-+
SHRI N, K. SANGHI :
SHRI P. K. DLO :

*441.

Wili the Minister of FOREIGN TRADE
be pleased to state :

(a) whether India has approached the
British Governmcent to continue existing
preferential arrangement. for Indian goods
in British market ull 1975 ; and

(b) if so, the reaction of the British
Government n this regard ?

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE (SHRI
A. C. GEORGE) : (a) and (b). A statement
1s laid on the Table of the House.

Statement

() and (b). On the 21st February, 1972
an Aide Memoire was handed over by (he
Government of India to the British Govern-
ment dealing with problems relating to
India’s exports and urging for early consul-
tution with the Governiment of India with
4 view to finding suitable solutions for
these problems.

. 2. The Aide Memoire points out inter
ul'q that the British Government have given

2

asturances of protection until 31st January,
1975 of the trade interests of commonwealth
countries 1n Africa and in the pacific and
Catribbean regions and suggest that similar
assurunces be given in respect of Inda’s
trade. It has also been proposed in the
Aide Memoire that even if it is found not
possible to give such assurances in respect
of India’s entire export trade with the
United Kingdom, sufficient protection might
be provided now, before U.K. enters the
Community 1n respect of at least the princi-
pal products of Indsa’s exports for the
interim period until 31st January, 1975,
pending the conclusion of satisfactory tiade
artangements between the European Econo-
mic Community including Britain and the
Goveroment of India.

The reply of the British Government to
the points raised in the Aide Memoire of
21st Februvary, 1972 js yet to be received.

SHRI N. K, SANGHI : Tt used to be
said 1n the past that the agreements would
be finalised after the entry of Britain in the
European Fconomic Community. May 1
know what progress has been made in the
negotiat ons by the Government in the
matter of the Ewopean Fconomic Com-
munity o restore our export to the Common
Market ?  Further, what are the points of
difference between the African countries and
Carribbean regions on the on¢ hand, which
have been given special status for the ex-
port to the Common Market, and India on
the other ?

SHRI A. C GEORGE : After UK enters
the European Economic Cammunity on
1-1-73 many of the preferences that we are
now enjoying will not be there any more.
But there will be special arrangements for
the African and Carribean countries whereby
they will enjoy preference on some COmmo-
dities upto 1975. We have taken up this
matter and requested that we may be treated
on par with African and Carribbean coun-
tries up to 1975. We have sent an Aide
M.emoire on 2lst February, 1972. Subse-
quently, our Minister of Fogeign Trade had
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discussions regarding this matter with Sir
Alec Home in March and further talks with
Sir Max Brown. The matter s still pend-
ing and their teply is awaited.

SHRI N. K. SANGHI : The hon, Minis-
ter knows very well that the most tportant
member in the Europcan Common Maiket
is France, which vetoed twice the admission
of UK into the European Common Matket.
May 1 know whether this topic of expoits
to FEC was raiscd when recently Shri L. N.
Mishrahad discussions with  the French
offiicials on his way to the UNCTAD
Conference ?

SHR1! A. C. GEORGE : It is true that
the Minister o Foreign Trade had discus-
sions with the Ministers of France. But
the details arc not available since he has
not comc back from Santiago, Chile.

SHRI JAGANNATH RAO S'nee
Britain have not agreed to continue the
preference, may I know what is the possihle
loss that India would incur in the matter of
textile exports to UK. ?

SHRI A, C. GEORGE : OQur textiles
used to enjoy free entry to . K. After this
new arrangement, we are given only a parti-
cular quota of two milhon sq. yards and
there is an imposition of duty of 15 per
cent.  To that extent our export of textiles
will definitely suffer. It is too early to
assess how much the loss that we may
incur will be.

SHRI JYOTIRMOY BOSU : Is it a fuct
that there is an anomaly in India of not
subjecting British goods to import duties us
a measure against their activities ?

SHRI A.C. GEORGE This new
arrangement is not a discrimin: tion against
India because it affects all the Asian Com-
monwealth countries. So, I cannot contribute
to the hon. Member’s view that there is a
discﬁmiuﬂn"'uainst India.

Looting in Lucknow-Agra express

}

SHR1 P. M. MEHTA :
SHRI AMARNATH CHAWI A:

%442,

Will the Minister of RAILWAYS be
pleased to state :

APRIL, 18, 1972

Oral Answers 4

(a) whether fifty passengers travelling hy
the Luckhow-Agra Expiess were robbed of
their valuables worth about 1upces one lekh
by the dacoits on the 18th March, 1v72;
and

(b) if so, the brief facts of the incident
and the measures taken by Government to
chechk the incidents of looting in the running
trains ?

THE MINISTER OF RAILWAYS
(SHRI K. HANUMANTHAIYA) : (a) Yus,
Sir. On the night of 19-3-1972. between
0055 to 0130 hre. valuables worth about Rs.
55000/- werce robbed by 6-7 dacoits liom the
running train.

(b) A statements giving brief details is
laid on the Table of the House.

Statement

Detuils in brief are as under :- -

On 19-3-72 between 0055 to 0130 hows,
just after the departure of J3 Up Lucknow-
Apra kapress from Kannaug, 6 pursons,
equipped with fire arms, boarded twe ler
coach No, GTCW 7657 which was fourth
from the rear. They fired four shots in the
air and looted the personal belongings of
the passcngers worth Rs. 55000/- approvi-
mately and threw out the same from the
compartment. They got down by puliing
the alarm chain near Jasoda ratlway «ta-
tion. As soon as the train stopped the
Governmient Raitway Police escort pirty
and train guard visited the victimised ¢ m-
partment  The train was pushed baekh o
a distance of 5 KM and luggage wortli R..
39000/« appioximately thrown out by ‘he
dacoits was recovered.

Seven (7) criminals have becn arrested
so far and efforts are being made to aisest
their other associates also.

In this conncction, the Government
Railway Police, Farrukhabad have registered
case No. 44 under section 395/3,7 IPC on
19-3-72 and further investigation is in
progress.

The following measures are taken for
preventing dacottics, robberies and othes
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hcinous crimes in trains and railway

promises :

{a) To the extent possible, Government
Riilway Police escorts are provided on all
ynp rtant night passenger trains to ensure
safety of passengers in the affected areas.

(b) Rai'way Protection Force staff have
texn  direcied to active co-operation to
Covernment  Railway Police and Civil
PPohice in tracking down criminals responsible
for such incidents on Railways.

(¢) Close liaison is maintained with the
Covernment  Railway Police and Ciwl
Pohiee to keep  strict surveillance over the
b.d characters operating in the Section.

(d) Raids in the affected sections are
alvo arranged by Government Railway
Police ; and

(e) Frequent meetings at all levels are
heli by the Railway Protection Force with
the Government Ra Iway Police and Police
Officials  with a view to ensuring better co-

ordination and effective  prevention  and
detection of crime.
SHRI P. M. MEHTA : Murders,

dacoitics and robberies in
haimb'e situation. May 1 know from the
hon. Mimister as to how many incidents of
th s type have occurred during the last one
ycar and whether there is any proposal,
under the considerauon of the Railways, to
give protection to running trains on a large
scale ?

trains is a

SHRI K. HANUMANTHAIYA : 1
hive not got the figures readily at hand for
the whole year. I will supply them to hon.
Member if he wants.

The mcasures that are being taken are :
Gove nment Railway Police escort the trains
during mght time; the Ranway Protection
To-ce staff have been dirccted to extend
aviive cooperation to Government Railway
Po ice and civil police in tracking down
ciimirals responsible for such incidents on
the railways close liaison is maintained
with the Government Railway Police and
the civil police fo keep strict surveillance
over the bid characters operaling in the
section; raids in the affected sections are
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also arranged by Government Raitway
Police; frequent mectings of all the con-
cerned railway officials are help in order to
prevent as well as trac: the crimes boing
committed. The hon. Member no doubt
knows that these things happen ones in away.
Therefore. it i~ imposs ble to take preventive
steps when dacwits commit their crimes be-
cause they are not exected to Commit Crimes
on a certain day or at certain times. Itis very
unfortunate that dacoities are still going on
in this country I might tell the hon.
Member that these thungs happen on a
larger scale only in U.P. and Bihar and not
in the rest of the country .....(Jnterruption).

SHR1 PILOO MODY : The dacoits in
Delhi have not yet sutrendered.

SHRT P. M MEHTA: May 1 know
from the hon. Minister whether any long-
pending proposal for the resorganisation of
the Railwav Protection Force is under con-
sideration; i, so, when 1t s likely to be
implemented ?

SHR1 K. HANUMANTHAIYA
Re-or.anisation by iself will not mend
matters. ¥ shall take the House into my
confidence. What 1cally is the malady
with the Railway Protection Force is that
there ate a lot of per~ons who themselves
commit these crimes and are collaborating
with the thieves. It has become a problem
for me to trace who they are. The pro-
vistons of the Constitution and the laws
made thereunder ¢o not lend themselves to
an easy disposat.  In fact, if the Railway
Protection Force personnel were completely
honest, 75 per cent of the thefis could be
stopped. That is the discovery I have made.
1 atn struggling  very helplessly against this
aspect of the pcture.

»y wefag avoge ot¥ ;. To EHAY
#anft as fwrad aredt oFg ar § aYe
1 FW BFRAT H 1. 91 qm. ¥ ST wr
W gz g ar?

SHRI K. HANUMANTHAIYA : The
criminals arrested so far are seven people ;
the otheis have not yet been traced  There
is no cvidence in this case of connecting
the crime with the Railway Protection
Force.
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SHRI VASANTRAOQO PURUSHOTTAM
SATHE : Will the hon. Minister please
state whether protection by guards was
available on this occasion and whether in
view of the fact, as he has stated, that these
incidents occur only on these lines, regular
protection of guards will be made available
for these trains particularly at night time ?

SHRI K. HANUMANTHAIYA :
is what I said ; we will provide that.

That

SHRI VASANTRAO PURUSHOTTAM
SATHE He bhas not answered my
question. The first question was whether
it was available in this particular case.

MR. SPEAKER : The statement laid on
the Table contains that information.

SHRI R. V. SWAMINATIIAN : While
answering a question, the Minister replied
that this kind of an incident occurs only in
U. P. and Madhya Pradesh also  Recently,
in the South Central Railways, two inci-
dents of dacoity occurred and a women was
also murdered. What is the answer of the
Minister to that ?

SHR1! K. HANUMANTHAIYA: 1am
happy that my hon. friend from south
claims his right to these things in his region
also, But these are stray cases, not or-
ganised dacoities.

SHRI R, V. BADE :
the Minister says :

In the sta‘ement,

““Close liaison is maintaincd with
the Government Railway Police and
civil police to keep strict
surveillance........."”"

Is it a fzct that there is eo cooperation
beiween the Railway police and the State
police ?

SHRI K. HANUMANTHAIYA : That
was the cas¢ some months ago. As the
honourable House is aware, I have esta-
blished coordination committees in every
State consisting of the State police. the
Railway Protection Force and the Govern-
ment Railway Police. The Home Secretary
of the Sizte Government concerned is the
Chairman. This coordination has been well
established.
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SHRI AMAR NATH CHAWLA :1
appreciate the information given by the hon.
Minister as stated in this case. What I
would like to know is whether, out of these
7 criminals who have been arrested, any of
the 6 persons who boarded the train are
also included in these 7 criminals. Secondly.
1 want to know whether the fire-arms which
were used and the shots fired were muffied
and their sound could not be heard by the
Govetnment Railway Police who spotted the
train, and what was the distance between
the carriage in which the police escort was
travelling and the carrage which was
affected.

SHRI K. HANUMANTHAIYA ; 1t was
fourth from behind the co:ch. But 1 will
not be able to answer the other question as
to whether the shots were muffled or not
because that is the matter to be decided
through investigation.

Resignations by HHEC Employces posted
abroad
*444. SHRI NAWAL
SHARMA :
SHRIMATI SAVITRI SHYAM :

KISHORE

Will the Minister of FOREIGN TRADE
be pleased to state :

(a) whether some employeces of the
Handicrafts and Handloom Exports Corpo-
ration of India who were posted abroad
have resigned from their posts on the expiry
of their term of tenure and if so, the
uumber of such employecs;

{b) the rcasons given by them flor
tendering their resignations ; and

(¢) the factors weighing with Govern-
ment to accept their resignations without
calling them back to India ?

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE (SHR1
A. C. GEORGE) : (a) and (c) . A statement
is laid on the Table of the House,

Statement
(a) Yes, Sir. Six employces of the

Handicrafts and Handlooms Expoits Cor-
portion of India who were posted abicad
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resigned from service of the Corporation on
the expiry of their tenure of deputation.

(b) The employees have resigncd mos-
tly on personal grounds.

(¢) Government do not have powers to
refuse grant of ordinary passport to such
persons under the passport Act 1967,

SHRI NAWAL KISHORE SHARMA :
Whatever may be rcasons for their resigna-
tinos. It looks that these employees have.
taken advantage of the passport issued to
them. In view of this, may 1 hnow whether
the Government are considering that
those cmployees be called back and, if so,
what steps are being contemplated by the
Government 'o call these employees back
and, if not, the reasons for not calling these
employees back ?

SHRI A. C. GEORGE : In the
beginning, these cmployees requested for
continued stay in the United States. They
were asked to return to India immediately
and they were warned that in case they
fuild to return to India n time, they will for-
feit the return ticket for them as well as
for their familics. But in spite of that
warning, they preferred to remain in the
United States and tendered thcir resigna-
tions. The H.E.C. has no other alternative
but to accept the resignations. As per the
existing rules, I am not quite sure whether
we huve any provision for the repatriation
of these employees.

SHRI NAWAL KISHORE SHARMA :
Will the Government tell the House the
names of these employecs and the respective
posts held by them ?

SHRI A. C. GEORGE : Yes. The New
York office of . E. C.--Shri Ram
Narayan, Clerk; Shri J. S. Premi, Steno-
grapher; Shri U. 8. Chopra, Stores Organiser;
Shri T. X. Anantnarayanan, Organiser and
Shri Adya Prasad, Chaufeur-cum-Com-
modity Assistant.  The sixth person is,
Shrimati Sarla Sharma, Assistant Manager
in the Montreal office of H.E.C.

SHRIMATI SAVITRI SHYAM : The
hon. Minister has just said that they were
requested to return to India. RBut, Sir,
may I now what were the terms ad condi-
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tions of the appointment ? Were they to
come back to India on expiry of their
term ? More over, is it a fact or is it
within the knowledge of the Government
that they have joined other foreign cencerns
dealing with trade with India or they have
started their own business. If 1t is so, what
steps Government propose to take to check
this tendency ? Those who had gone at the
expenses of the Government and those whao
had learnt experti~e at the expenses of the
Government have to come back. What steps
Government propose to take to check this
tendency ?

SHRI A. C. GEORGE : I agree with the
hon. Member that these employees
clearly violated and misused the opportu-
nities given to them. 1In their terms of
deputation it was clearly stipulated that,
on expiry of their term, they were to return
to India. I may inform the hon. Member that,
as per our information, they did not start
their own business and they did not join any
foreign business. One of them joened the
permanent Mission of Bhutan in the United
States and the others are employed in some
other capacities. I accept the suggest.on of the
hon. Member that, in future, we sbould
try to put more strict conditions and enough
provision for safeguurds.

SHR! ATAL BIHARI VAJPAYEE : 1
should like to know whether these em-
ployees still continue to be Indian nationals
or they have acquired Amcrican citizenship.
Secondly, why were their resignations
accepted 7 Why were their services not
terminated ?  Why were they not dismissed
by the Government of India ?

SHRI A. C. GEORGE : We have no
specific information regarding the point
about nationality. The information available
with us does not say that .they have taken
the United States’ citizenship.

SHRI ATAL BIHARI VAJIPAYEE:
What about the latier part of my question ?
Why were their resignations accepted ? Why
were they not dismissed ?

SHRI A. C. GEORGE : They were in
the United States. (Interruption) 1 will try
to implement the measures stipulated i
their terms of appointment. Beyond that,
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as they were in a foreign country, there was
the impossibility of performance.

SHRI A. P. SHARMA : In view of the
growing unemployment in the country, what
is wrong f these people resign and take up
some other jobs ? I want to know what is
wrong in this. (Interruption) Any one who
is employed in Government is frec to resign.
Now if these people have resigned and have
taken up better employment, what wrong the
Government see 1n this ? (Inrerruption)

SHRI ATAL BIHARI VAJPAYEE :
They were to come back to India. They
voilated the terms of contract.

SHRI A. P. SHARMA : The utmost
that Government can do 1s that they can
demand the ticket fare. Why should they
come back to India? I want to know what
1s the policy of the Government in such
matters ? Do they propose to call those
employees back to India and then compel
them to go bach or will they accept their
resignations to enable them to take up
better employment there 7 Interruption)
There 1s no question of America. [ am
talking in general terms. (Interruptions)

MR. SPEAKER : You are a secnior
Member. There should be some limit......
wsns(Interruptions)

SHRI A. C. GFORGE : Regaiding the
broader question I will not be 1n a position
to answer, but T will limit mysclf to the
terms of employment and there they have
voilated the teims of employment. We
consulted the External Affairs Ministry and
the External Affairs Ministry was of the
view that there are not enough grounds for
repatriation of these employees to India and
tefused the grant of ordinary passports to
them under the Passports Act of 1947,

SHRI PILOO MODY : 1 would like to
know from the Minister, particulaily in
view of his last reply as to what
was the non-performance of the contract.
If they had contracted to you to
perform a particular function for a parti-
cular period of time, if that period has
expired, where is the non-performance of
contract ?  If any thing, these employees
have saved you the expense of repatrinting
them.
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SHRI A. C GFORGE : 1do mamn-
tain that they have voilated the terms of
employment... . ...

SHRI ATAL BIHARI VAJPAYEE :
They have to come back.

SHRI A. C. GEORGE : You may not
agree with me that they have violated the
terms of employment because they were
deputed and appionted on specific terms
that on the expiry of the term they have to
return.

SHRI PILOO MODY : I didn’t ask
whether they voilated 1t or not, I asked as
to what was the non-performance. I could
understand if vou had sent them for a
three-vcar period and if they resign after
one year, then there 5v non-performance.
But here 1t is after the expiry of the con-
tructed, period Ju t because they do not
want to come back, vou want to penalise
them ? How muany of you would like to
come back.

SHRI A C. GFORGF : We view this
as a mal-practice because such precedents
may be misused by others also.

SHRI JYO1IRMOY BOSU : I want to
put a specific question, Sir.

TadEz awad FN A §, AW
FarEt &

Increase in Price of Coal

*445. SHRI C. K. CHANDRAPPAN :
Wil the Miuster of RAILWAYS be
pleased to state :

(a) whether the Railways have agreed
to increased the price of coal ;

(b) if so, the reasons therefor; and
() how much money Railways will

have to pay more annually due to the
increase in price ?

THE MINISTER OF RAILWAYS

(SHRI K. HANUMANTHAIYA) : (a) Yes,
Sir.

(b) The increase is meant to compens
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sate the colliertes for the rise in the cost of
production

() The additional cxjenditure to the
Railways 1s estimated at Rs 1 6 ciores per
annum approximately

SHRI C K CHANDRAPPAN In
his answer the Minister has said that the
Railwavs are gnng Rs 16 croies to
compencate the higher cost of production
incurred by the c¢olhiers-owners  Rut 1
would like to know whether 1t 15 a fact or
not that in the past one or two ycars the
collie 1cs have been making cnormous profits
ard they are creating an actithicial scanaa v
biccau ¢ thev conplain that th  wagons arc
not avatlable fu trm portatidn of coal 1
dn’t know then how the Gosvernment can
compen ate this bv spending Rs 16 crote
friom the public exchequer

SHRI K HANUMANTHAIYA Ttus
question was gone nlo most saentifically
bv the Bureau of Costs and Prices  They

¢xam ned all aspects of the mittet including
the production costs and inc u hing dearness
allowance that has been ncreased, and
wagon lowding After taking all these factors
mnto considerition, they caime  to the con-
clusion to ncrease the  p e and we have
daceepied more or less their iecommendation

SIIRI C K CHANDRAPPAN |
Understand  that the Governmient go by
certain recommendations of the commuttecs,
but the question 15 whether 1t 15 justifiable
that Rs 16 crores had buwen given to
collierv owners who were making enorn ous
profits during the last one or two vears  In
this context, I would like 10 ask the ques-
tion as (o how manv of these velliciy-owners
were private-owners and how much ot the
money had been given to them

SHRI K HANUMANTHAIYA I
havc not got the hguices readilv to give the
share between the privite colltery-owners
and the public collicries It 15 true that
there are publicly owned col ieries and
they have demanded a highe price and,
thercfore, 1t was referred to th* Bureau of
Costs and Prices.

Subsequently 1t was exanmmel by a
committee of secretaries of all the Minis-
tries and finally 3t was approved by the
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Cabinet I share the anxiety of the hon
Member that we should not pay to erther
the private coilicries or public colberus
anv more than theirr due, but ali these
factors are taken into consideration and it
15 only then that the rate has been
arnved at

SHRI DAMODAR PANDEY The
public sector has calculated their cost of
production Therr cost of production s
higher because thev have to pay higler
wiges to their workmen I want to know
wh ther the hon Minister 18 aware that
‘0’, production comes fiom the public
scetor and  S0%, production comes fiom
the private sector The public sector 1y
paving higher wages to women whereas the
private sector s nol mmplementing the wage
board awaid or paying higher wages to
workmen Theicfore  will he restrict this
increase only (o the puhlic sector and those
private collieries only who  have mmple-
ment d wages board awirds and paid higher
wazcs to workmen °

SHRI K HANUMANIHAIYA That
point was also cons dered in the three
levcls It was ultimatels  dicided that voal
prices need not he difierent and need not be
linked with the «chem  of variable dearness
allowance by collicries  The Mmnustiies of
Railwivs and Labour should take ippio-
priate measures to get wage borad awards
mplemented by colhieres There 15 a
suparate Act there s a separate Ministry
to sifiguud the norest of labour, we
are only called upon to pay whatever price
1s fined

SHRI DAMODAR PANDFY Wil the
Miuster  advise the Raillwa s not to place
the order on the coliiciies who have not
implemented wage brud avards ?

SHRI JYOTIRMOY BOSU 1
the Mmister will tell us whether thiss a
fact or not Picviously a decision was
taken by the Railways not to place raslway's
coal order on theose collieries which did
not smplement wage brawd awards  Tf that
Is 50, what steps are being taken or have
been taken to scc that orde « arc p aced on
those collieries only who have implemented
wage board awards ? Secondlv, the total
increase on this account to the Railways
1s not Rs 1 6crunes, 1t 1s upto Rs 1.8 crores

hope
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SHRI K. HAMUMANTHAIYA : To
my knowledge, no such decision was taken
so for as the Railway Administration goes.So
far aspayment of wages according to the Act
is concerned, we will aiso cooperate, but this
is primarily the function of the Labour
Ministry. The cost difference is Rs. 0.2
crores, it is a matter of opinion. I don’t
says this figure of Rs. 1.6 crores in the
exact point. It is only an estimate.

SHRI JYOTIRMOY BQSU : It has
come out in the Press. There is a Press
report that the Cabinet which decided this
question also discussed how to make im-
plementation of wage board awards by
those collieries which have still not imple-
mented them. This is a press report.

MR. SPEAKER : He is contradicting

it.

SHRI JYOTIRMOY BOSU
escaping the issue.

: He is

SHRI K. HANUMANTHAIYA : I am
helping you much more than you think,

SHRI THA KIRUTTINAN : The
Minister said about various implications
and loss to the Railways on this account.
In respect of the Southern Railway, what
would be the extra expenditure involved on
this account, in view of the increase of the
price of coal ? Will this increased amount
be given by the Railway Board or sub-
sidised 2 'What is the position ?

SHRI K. HANUMANTHAIYA : 1
have not got the figure separately for each
Railway for this question. 1t dcpends
upon the supply of coal. I may inform him
that the Southern zone has taken certain
steps to - reduce the consumption of coal
within three months and therefor they will
not come for any trouble on this account.
So far as the figurcs regarding consumption
in each zone are concerned, they vary. If
the hon. Memper wants the figures, I shall
furnish him these figures.

SHR] THA KIRUTTINAN : May I
know whether this extra expenditure, if any,
incurred by the Southern Railway, would
be met by the Railway Board or by the
Southern Railway.
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SHRI HANUMANTHAIYA : The cost
is not met that way. The total budgetary
figures will determines all these things.

SHRI PILOO MODY :
increase the railway deficit.

That will

SHRI JAGANNATH RAO :
clamour of the colliery owners for an
increase in price has been there for a
number of years. In 1967-70, when they
demanded an increase of Rs. 2 per tonne,
only 85 paise were given to them., Last
year, there was no increase. During this
year why should there be an increase ? Why
should the railways agreec to an inerease ?
What is the total off take of coal from the
collieries by the railways ?

The

SHRI HANUMANTHAIYA : I would
have been very happy not 1o pay increased
prices. In fact, that was my case also.
But when there was a claim (rom the other
Ministries al<o which owned the coal mincs,
it naturally went to an impartial authority
like the Burcau who determines the price.
So, it has been examincd how far and to
what extent those demands have to be
conceded.

SHRI JAGANNATH RAO What
is the total total off take of coal from the
callieries ?

MR. SPEAKLCR : He should not

expect to get answers to SO many questions
at one time.

SHRI JAGANNATH RAO : He has to
answer this.

WA wEed ¢ g § 9 qg oA
oF & #HTaT RSAT @ IFAr §

afew fagie & foarf & saafor
ey

*446. ot feaT WINd : w7 Fwrd

site fagqua et og @A A go &
f:

(%) a1 @241T %) qav § fis afir
fagre # faars # autr g aft §
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(=) #ar 7gr 97 Taard Y gfg
Y aATqT FTA AT 415 HIFAT G F
tamru g g, &l

(w) afe &, @ 399 qrg wodany
5187

faarf sitx fagaq warmg ¥ 9w wa
(Y s ) : () & (7)
UF fa4v0 q-q2 5 qT 7@ FIAT §

faaem

(FY& (7) faere wva fand
sngmr fiqiz (1971) & s geareq
far war & & afaw frere & g,
WIATRIE, AT, AWeqT  §Y g7 F qre
fa= # s9T 92 T1E OFE T GAAT
ga ¥ @gag w9y fas svwr 18 1|
vre 1 A Prard afafesa v af g
Frari afagren & agfa a7 ¥ gqrmw &
|4 359 NG AL, F77A AT (T
%3 Aeaw oHw faatomdtg 3 faere
71T A qre A€ qed faarg s 7
wearg frar @0 % afifeer 7% g3
weqn &1 oy faard eNH &1 avarsgar
¥ gag ¥ sy fHar a7 vgr &

sft $zac Wad:  wemy o, faavor
Y 43 ¢ efaw fagre & gear,
NPT, TAT, WAEGT T AT & 014
f1= & 92 wig wke s § wwel O
¥ ¥ %av 18 W@ ui e fafag o m$d
agfq oY QAT SeAArEr swWa B, a7
¥3% 18 @ uvs fafaa gf, @z @3
wewd &Y @ 1} qmar G g fx
FFT 74 w1E gFE g1 ¥ fafad &@
& faq 9tw qgT 9w gEmT JT s
wAn Y §7 9% AL ERT 7§ 32 W
wraar wgat § e fagre avee 3 oA
azg faard et & fad weave fvar 87
¥ 7 Wavaar wgar g feweaw dicey
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fard @AY &Y gEaEmAr T S-A9
¥ g% frar wroar ?

THL MINISTFR O IRRIGATION
AND POWFR (DR K L RAQ) It
would not be possible in all cases to give
100 per cent irrigation but we are trying to
make 1t up to 50 per cent nnigation  Ar the
moment, the niigation percentige in South
Bihar 15 aboit 2) percent 1 think our
objcct will be to meet or to try and raisc 1t
to 50 per ccat

The hon Mumber has referred to certain
projects which are under construction such
as the Sone High leved canal and the
Chandan 1eservoir and so on  The only
diawback there 18 paucity of resources But
1 expect that mostly they will be completed
within the next three o1 four vyeans,
T1hen, flve other irmgation piojects have
been propised by the State Government
such as the North Koel project, and the
Tilaiya and Konar river basin  project and
two othu projec s including the Botane
propet  These projts are stll m  the
stage of preparation and investigation, and
some of them have been sent  There are
some 1nter-State asp cts to be looked 1nto,
and when thev are cleared, they will alo
be taken up It 1s not possible to sav when
these projects will be taken vp and com-
pleted

N s Wwd efewr  fare
faars sugemr ¥ w4 HF T & fag
&7 AIFIT Woq GIW THIT § 1 GH-ATIC
gfvdigar & faa oy w0 anfr ag =9
¥ owem 4 Smd Qgw A a7, §) F
faarf o was ¥ ¥ §ag aias fag @t
wWer

DR K I RAO I do not follow why
the Bihar Government will come in the way
of the Bansagar project It 1s an inter-
State project tnw hich Madhva Pradesh, U P.
and Bihar 1re concerned  Recently, 1 have
had discussions about this project, and I
hope that it will be possible for us to settle
the inter State aspects Only after the
question of allocation of waters s settled,
1t 15 proposed to tahe up that project. It



19  Oral Answers

is a matter which requiies some inter-State
setllement between the States concerned.

ot g w WO wsas WM,
% o & wegw § R wgar g fF
wEawle & ST dum & iy, @)
fazre § 2, qare 1 fuwar &1 a7 fage
¥ g qidY %7 S9E1T F9F & fRE anw
foxz-sfdma £t 71 sraear #1377

MR. SEHAKER : Order, order.

ot graeRw J@Q ;g WA WARA
39 ot & fol fowe sfTiga a) sagean
5T 7

DR. K. L. RAO: So far as the
Santhal Parganas and Chota Nagpur are
concerned, it is true that the water from
the Maithen dam is used lower down Tt
cannot be used in the Santhal Parganas.
There are, other, projects which can be
taken up. Unfortunately. at the moment
I am sorry Chota Nagpur stands low vo
far as very irrigation is conccrned, Some
schemes have to be drawn up. After that,
we can consider that,

s wemEer A9 ¢ A T 97 AqU
fowz sRiwm A 1 sgarar A
sray ?

MR. SPEAKER : Ordcer, order.

SHR] RANABAHADUR SINGH: I
it a fect that whereas in South Bihar irriga-
“tion availability is almost 20 per cent, such
availability in Madhya Pradesh s less then
5 per cent? Also, is it true that the
Government of Madhya Pradesh has been
repeatedly requesting the Ministry of Irriga-
tion and Power to tahe into account their
repeated requests not to allow further ex-
pansion of irrigation facilities in South
Bihar in view of thef act that Madhya Pradesh
is backward in this respect and would like
to use the waters of the Sone for its own
irrigation ?

DR. K. L. RAO: The hon. memter
is probably referring to the Bansagar project.
We have not sanctioned it and it will not be
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taken up until the question of the division
of waters on an inter-state basis is
setted,

SHRI A P. SHARMA : While Govern-
ment are taking up this project, would they
also go in for minor irrigation schemes
like tubewells and pumping sets to <over
particularly the three districts ?

DR. K L. Rao: Quite so. There arc
good posabilities of minor irrigation in this
arca. That is a subject dealt with by the
Ministry of Agriculture.

Reopening of Howrah-Amta Light
Railways in West Bengal

*447 SHRI JYOIIRMOY BOSU :
Will the Minister of RAILWAYS be pleascd
tostate :

(a) whethcr Government are re-exami-
ning the possibilittes of re-opening tue
Howarh-Amta Light Railwavs in the District
of Howaih (West Bengal); and

() 1if so, when a final decision on tlns
issue is expecied to be taken ?

THF MINISTFR OF RAILWAYS
(SHRI K. HANUMANTHAIYA) @ (a)
No, Sir, However, thc West Bengal
Government is considering the possibili-
ties.

b It
Government.

depends upon West  Bengal

SHRI JOYTIRMOY BOSU: Is the
hon. Munister aware that during her election
tour of West Bengal in the arsa served by
this light railway, the Prime Minister gave
an assurance to an audience in Howih
district at a place called Bednan to the
cffect that the Central Government will
make arrangements to reopen this light
railway 7 M so, what is the progress in
that regard ?

SHRI K. HANUMANTHAIYA :@ 1
would like the hon. member to produce a
copy of any such promise made.

1 do not
nor do I

SHRI JYOTIRMOY BOSU :
have a secretariat that he has,
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have any intelligence service. Itisup to
him to find out. I have asked the question
on the floor of the House on my rcsponsi-
bility.

Has the hon. Ministor seen a press
report which has been carried by all the
national newspapeis of today saving that
the Light Railways arc going to be taken
over by he West Bengal Government ?
In that context may I know whether he had
any discussions with the Chief Minster of
West Bengal who was in the capital tll
vesterday, if T am right. If so, what are
the details of the discussions that you had
with regard to the taking over of the Light
Railways by the West Bengal Government ?

SHRI K. HANUMANTHAIYA :
my friend is on much firmer ground. The
hon. Member knows that the previous
administration declined to take over thiy
railwav line . ...I am not making a reflection
upon his party.

Here

SHRI JYOTIRMOY BOSU: 1t was
the President’'s Rule. What are you
talking ?

SHRI K. HANUMANTHAIYA : Tam

talking quite right.  Duriug the President’s
Rule the then Governor declined that res-
ponsibility. The discussions that I had
vesterday with the Chief Minister of West
Bengal will make my hon. filend wvery
happy. The new Chief Minister is parti-
cular that this line should be restarted. He
1s examing the position.

Steps to Promote Trade with African
Countries

*448. SHRI Y. ESWARA REDDY :
Will the Minister of FOREIGN TRADE be
pleased to state @

(a) whether Government have explored
the possibility of expandig India’s trade
relations with Afiican countries ; and

{(b) if so, what steps are being taken
in this direction ?

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE (SHRI
A. C. GEORGE) (a) and (b) : A statement
is placed on the Table of the House.
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Statement

The possibulities of expanding India’s
trade 1elations with African countrics are
constantly under review.

2. The steps taken include : partici-
pation 1n trade fairs and exhibitions, ex-
change of delegations, conclusion of trade
agreement, encouraging the establishment
of jrint wventures, coordination with the
U. N. Fconomic Commission for Africa,
undertaking of special regional studics, etc.

SURI Y. EASWARA REDDY : Out
of fiftv-five countiies in the African region
I think we have a large chunk of trade only
with five or six countrics  Egypt, Sudan,
Nigeri . Tanganiyka, Kenya, etc. And the
itemes of trade are mainly traditional items
like jute manufactures, textile products.
Because of the expanding economies 1n the
African countries. I think there is scope for
our export of capital goods and light engi-
neering products.  But if we want to export
these things increasingly we have to import
also from those countries many things Unless
we inciease our imports, we cannot increase
our exports May 1 know whether the
Government 1« considering all thase aspects
with a view to entering into bilateral agree-
ments on trade and economic co-optration
with these countries ?

SHRY A. C. GEORGF : Tam sorry I
may have to disagree with the hon. Member.
We have a list of 44 countrics with each one
of whom we have trade. Our exports have
steadily increased during the past three
years from Rs. 72 crores in 1968-69 to  Rs.
88.11 crores in 19¢9-70, to Rs. 139.29 crorcs
in 1970-71. The figures for April-September
1971 are cncouraging.

Regarding the second part of his ques-
tion, in our trade with Africa, we have an
adversc balance payments position and we
are gradually trying to reduce this situation.
In 1968-69 imports were Rs. 148.22 crores;
in 1969-70 Rs. 149.44 crores and in 1970-71
Rs. 169-82 crores. This year it may cross
Rs. 150 crores and on an average the
balance of payments position was adverse to
us by about Rs. 30 crores.

So, it is not true that we are not impoe-
ting from them.
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SHRI Y. ESWARA REDDY : In
how many countries have we got our
Lmbassies, and in how many of them are
there special tiade staff also ?

SHRI A. C. GEORGF : 1
notice for this specific question.

require

SHRI N. K. P, SALVE : The Foeign
Trade Ministry is in the habit of giving
figures in absolute terms. and they do not
speak in terms of percentage which will give
a real idca. May I hnow from the Minister
whether our exports to these 44 countrics
in terms of percentage of the import trade
of these countries, has increased or not
increased ?

SHRI A, C. GEORGE:
figure which will speak for itself. In 1970-
71 the export was Rs. 139 crores. It 1s
easy to calculate the perceniage from that.

I gave a

SHRI N. K. P. SALVE: He has not
understood my Qquestion. Take the total
import of these 44 countiies as the basis
and determine your percentage. We are
saying that our export has increased in
absolute terms, but seeing the over-all export
of the world, our percentage has decreased.
It is in that light I want to find out from
whether in percentage also there s similar
increase.

SHRI A. C. GEORGR :
1 do not have right now.

These figures

DR. RANEN SEN:
establishment of joint ventures has also
been included in the statement. May I
know how many joint ventures our Govern-
ment has with those African countries, how
many joint ventures with private capital
existing in India which are monopolics, and
whether the establishment of joint ventuies
includes those empires built up in Africa by
Indian monopoly capital with the help of
the Government of India.

Encouragement of

SHRI A. C. GEORGE : We have
sanctioned and approved 52 joint ventures
in the African countries. Out of this, 15
are already in production. Another i35, for
one reason or other, have been abandoned.
The rest of them are in various stages of
implementation. We do not have State
joint ventures with African countries.
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DR. RANEN SEN: My third pont
has not been answered. I wanted to kncw
whether in this category of encouraging 'he
estab ishment of joint ventures, Indian
monopolies doing business there and estab-

lishing factories and mills, are included
or noi.
SHRI A.C. GEORGE : These joint

ventures, since they are in foreign countr s,
are governed by the laws of those countiies,
and we see to 1t that our mmage is not
spotled by exploitation by the industrialisis
there.

DR. RANLN SEN : The answer has no
relation no question. | wan'ed 10 know
the facts, and he is going 1nto the policy

MR. SPEAKER: You may givc a
separate notice, or you can draw your own
conclusion.

Steps to Increase Exports to Last European
Countries

*449. SHRI H. N. MUKERIEE : Will
the Minister of FOREIGN TRAD- be
pleased to state :

is wide scope for
Fast

(a) whether there
expanding India’s Fxports to the
European Countries ; and

(b) if so, whether steps are being
taken to fully utilise the possibilities expan-
ding exports to these countries ?

THE DEPUTY MINISTER IN THFE
MINISTRY OF FOREIGN TRADE (S!RI1
A. C. GEGRGE) : (a) and (b). A state-
ment is laid on the Table of the Housc.

Statement
(a) Yes, Sir.

(b) Government has under constant
review the various possibilities of expanding
exports to the East European counties
Among the steps taken to utilise the poten-
tial of expanding exporly to East European
countries are annual bilateral trade nego-
tiations with these countries, namely
Bulgaria, Czechoslovakia, German Demo-
ciatic Republic, Hungary, Poland, Rumania,
U, 5. S. R, and Yugoslavia, for bringing
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about rapid expansion as well as a progres-
sive diversification in India’s exports of wide
variety of goods. Indian firms/Pub'ic Sector
Organisations and Export  Promotion
Councils are encouraged to participale in
fairs/exhibitions held in these countries from
time to time. Sales-cum-study teams and
market surveys have been arranged to study
export prospects in these countries. Pur-
chase delegations from those countries are
given facilities to visit the various manufac
turing centres in our country connected with
exports to those countries.

SHR] H. N. MUKERIJEE :  In view of
the growth rate of our exports being rather
sluggish, as Mr Salve suggcsted just now,
— it was about 4 per cent n 1971-72 as
against the world avcrage of 8 per cent in
recent years— may I know if any calculation
has been made about our reaching a 10 per
cent growth rate target, which is not too
ambitious, especially when the Minister says
n his reply to part (a) of the question that
the scope for expansion of Indian exports
to the socialist countiies is very wide ?

SHRI A. C. GEORGE : Inda’s exoort
to Fast European countries has increased
during the past decade by 363 per cent.
Qur cxports at the global level have increa-
scd by 46.5 per cent, In absolute termus,
the contribution of the Ekast Furopean
countries was 7.5 per cent in 15(0-61. In
1968-69 1t was 19.6! per cent and now it is
23.7 per cent.

SHRI H. N. MUKHERJLE : What
progress has been made towards the 10 per
cent increase ?

We have not
We have

SHR1 A. C. GEORGE :
reached the 10 per cent target.
only reached 8 per cent.

SHRI H.N. MUKHERJEE: May I
know if any progress, and if so, what, has
been made with the idea mooted as carly as
1964 at the UNCTAD that the socialist
countries were ready to cooperate by way
of long-term agreements and contracts and
coordination development plans, exchange
of technical know-how and all that sort of
thing ?

SHRI A. C. GFORGE : It is a welcome
idea and we are still pusuing it. Itis in
various stages of implemenration.
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SHRI PILOO MODY : May I know
whether it is true that the Ministry of Fore-
ign Trade has taken some steps in the recent
past towards drastically teducing our trade
with the East European countries ?

SHRI A. C. GEORGE : It is not the
policy of the Government of India to reduce
our trade with the socialist countries.

SHRI K. P. UNNIKRISHNAN : Mav
I know whether the minister is aware of the
fuct that some officials of his Munistry in
collusion with some officials of the Ministry
of Finance are trying to sabotage our exports
to East European countries and whether in
the name of switch deal a number of raids
have been conducted and they are deliberately
trying to reduce the volume of our trade
with East European countries ?

MR. SPEAKER :
gestion.

It is your own sug-

SHRI N. K. P. SALVE : To what extent
is the switch trade cutting at the root of
exports ?  That i1s the question.

SHRI A.C. GEORGE : 1 deny that
there is any collusion on the part of officials
to sabotage the policy of the Government.
Regarding the term “switch deal™ used by
the hon. Member—~1 do not contribute to
that term--1 do not think the so-called
switch deal is cutting at the root of our
exports.

Distribution of Power to diffe‘ent
States from KalPal kawm Atomic
Power Plant

*450. SHRI VAYAT AR RAVI: Wil
the Minister of IRRIGATION AND POWER
be pleased to state :

(@) whether an agreement has been
reached between the Central Government
and Tamil Nadu Government regarding the
distribution of power amongst the diffcrent
States from the Kalpakkam Atomic Power
Plant, when it is completcd;

®)
and

if so, the salient features thereof;

(c) what will be the share of Kerala
under this agreement and its cost per unit ?



27  Oral Answers

THE DEPUTY MINISTER IN THE
MINISTRY OF IRRIGATION AND
POWER (SHRI B. N. KUREEL): (a) to
tc). A statement is laid on the Table of the
House.

Statement

(a) and (b). No formal agrecment has
been entered into in regard to sharing of
power from Kalpakkam Atomic Power
Station between the Central Government and
Tamil Nadu.

(¢) The quantum of supply of power
from the Kalpakkam Atomic Power Plant ‘o
Kerala as well as the other States in the
region will be worked out according to the
needs of these States by the time the power
station is ready. The cost per unit will also
have to be worked out on the basis of the
actuals.

SHRI VAYALAK RAVI : When do
you expect to commission this plant ? May
I know whether the Government has had any
preliminary discussion with the Government
of Tamil Nadu and other State Governments
which may be benefited by this plant ? If
s0, may I know what are the proposals made
by the Government of India and what is the
reaction of those State Governments.

THE MINISTER OF IRRIGETION &
POWER (DR. K. L. RAO): The project
is expected to be commissioned in the first
or the second year of the next Five Year
Plan, i.e. by 1975-76. There was some
discussion with Tamil Nadu Government.
No discussion was held with other State
Government, The problem of sharing this
Kalpakkam power is yet to be settled.

SHRI VAYALAR RAVI : Considering
the high cost of power generated by this
plant, do the Government of India propose
to consider given more financial aid to
Kerala to produce cheaper power 7

DR. K. L. RAO : If Kerala wants some
more power it can be shared, but 1 do not
know how giving financial aid arises out of
this,

SHRI R. V. SWAMINATHAN : Isit
not a fact that there was & preliminary dis-
cussion between the Tamil Nadu Government
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and Kerala Government, where the minister
was also present, with regard to sharing of
power from Kalpakkam ? During the dis-
cussion, is it not a fact that Temil Nadu
Government offered to supply power to
Kerala from the hydel projects provided the
Kerala Government supplies water, which is
unnecessarily flowing into the Arabion Sea,
for the pwipose of irrigation in Tamil
Nadu ?

DR. K. L. RAOQ : Regarding the first
question, there was no discussion about the
Kalpakkam power. Earlier it was thought
that Kalpakkam power will be ready in the
last plan, but it has been greatly delayed.
Therefore, that guestion has to be considered
afresh. With regard to the other question,
the exchange of water for power, 1 do not
think it can be so easily disposed of in the
question hour like this.

SHRI M. S. SANJEEVI RAO: 1Itis
stated that the power generated in the first
phase of the Kalpakkam nuclear power
station is required enurely for Tamil Nadu.
Since this project is being financed entirely
by the Central Government, will they see to
it that a part of the power goes to Andhra
Pradesh, which is actually suffering from
shortage of power 7

DR. K.L. RAO At the time when
this project was sanctioned it was expected
to be commissioned much earlier. At that
time there was some discussion between the
Atomic Fneigy Department and the Tamil
Nadu Government that most of the power
generated would be given to Tamil Nadu.
But in view of the changed conditions, and
the fact that this project has been greatly
delayed, we have got to discuss and find out
to what extent power has got to be shared
between the four States of the region,
namely, Kerala, Andhra Pradesh, Tamil
Nadu and Mysore. This has to be done.
Of course, Andhra will have some share, as
also Kerala and Mysore. To what extent
the share would be is yet to be finalised.

SHRI P. A. SAMINATHAN : Sir, 1
crave your indulgence. The hon. Minister
has not answered my questien. which is a
very important one, which concemns the
States of Tamilnadu and kerala . I have
asked whather it is a fact that any discuss-
ion took place in the presence of the Minis-
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ter between the Kcrala and Tamlnadu
governpients adout eachange of power for
watet, 1 want an answer to this question.

SHRI M RAMGOPAL REDDY * The
next question about the export ot mangoes
and bananas 8 very umpottant

MR SPEAKIR All right , I am going
to that question

SHRI G.C. DINIT  He 1s not seen

here

SHRI R S PANDFY Sir, he s in the
Iiblary  He has authorised me to ask the
question

MR SPEAKIR
accepted  the  authonsition ?
authonse you ash the question

you have quietly
1 do not

Report of Committee regardmg Export
Promotion Council

*152  SHRI N. F HORO Wit the
Minister of FORFIGN TRADF be pleased
to state

(a) whether the Commuttee appointed
bv Government to go nto the functioning of
the Expost Promotion € ouncil has submitted
1ts 1eport, and

(b) if so, the salint fcatires of the
recommendations made by the Commuttee
and whether Government hawe accepted
these recommendations ?

THE DIPUTY MINISTFR IN THF
MINISTRY OF FORFIGN TRADL (SHR1
A C GEORGE) (a) Yes, Su

(b) A statement giving the desired
information 1s ladd on the Table of the
House.

Statement

The Committee’s recommendations,
which are under examination, are broadly
tended to provide for *

(i) perodical reviews of the working
of the Export Promotion Ceuntilst

(1) strengthening the elective as well as
the sarvice elements in the admimi-
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stration of the Councils to increase
they efficiency a« agencies for ex-
port promotion,

development of specialisation for
dealing with problems of export
relating to the main categories of
products assigned to each of the
larger Councils;

(mn)

(1v) effective paiticipation of exporters
from the small scale sector 1n the
work of the Export Promotion
Councils and greater responsiveness
of the Council to the problems of
exporters from this sector;

{v) augmentation of the financial re-
sources of the export Promotion
Councils, more especiallv for their
actinities, such as market studies,
foreign publicity  through vaiious
media, elc,

{\1) greater hberty 1o the Councils i
thewr working to mimimmne delays
and ensure spcedier action, and

(vit) moie purposeful inter action bet-
ween the Councils, the Governmant
mstitutions ke the trade Develop-
ment Authority aud the tiade for
the achievernent of the common
abjective of significantly expanding
the country s cxports.

SHRI N F HORO* May 1 know
whether the M nistry  will consider and ¢x-
amine the recommendations of this coms
mittce and bring forward dufintte proposals
during this session of the House ?

SHRI A C GEORGT : These sucges-
tions are being con id=red I cannot give
any definite commuitmunt whether 1t can be
done during this session.

WRITTFN ANSWERS TO QUESTIONS

Issue of Railway Passes to Clo-opera-
tive Societies having Parcels

and Goodv  Handling
Contracts
*443 SHRI AZIZI MAM * Wil the

Minister of RAILWAYS be pleased to
state .
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(a) whether ceriain co-operative
societics having parcel and goods handling
contract have been issued Railway Passes
for arranging labourers from out-stations
for efficient running of the Railway works;

(b) if so, whether this privilege has
becn extended to all the socicties doing
similar work; and

(c) if not, whether Government propose
to bring about uniformity in the matter of
issue of Railway passes to the said
Societies ?

THE MINISTER O RAILWAYS
(SHR1 K. HANUMANTHAIYA) : (8) Yes,
Sir.

(b) and (¢). One Labour Co-operative
Society having parcel and goods handling
contract on the Northern Railway is issued
with passes as per agrcement. This facility
will be withdrawn when a new contract is
aflotted.

wrdt T e fate

*451, oft sy aww s 4w
fadw wmR =@ g sa & oFw
T v s

(%) @t af 1971 ¥ qrai sz ¥
¥ fraate & s gz g &;

(m) =fz &, &Y 1970 sk 1971 &
frata & gomicas ated #ar &; A

(7) 7 %= & faate ®1 e g
& fog aar sraa N ar @ g 7

fadm e dAmew §  ggA@
(=t Qo #to W) : (F) o Ag

(@) s agl gzam )

(w) frafe ara frem & =¥ w1
IR, NI qaA ¥ wEww, @A F
foq agd 'wadis Pomr & swada FAr
&y wrdww & ey ¥ 90w woaT
sriiforr o e dmre Sy ¥
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frafdl 1 agrd & s¥va & @ar we
# fagla & fag, faa¥ amq WY mfas §,
fauma wid & gware 2R Y Q& ww Y
fagiada 21

International Machine Tool
at Hanover

Exhibition

*453. SHRI M.M. JOSEPH : Will the
Minister of FOREIGN TRADE be pleased
to state :

(a) whether IMTMA has urged th:
Government to encourage Indian manufac-
turers to participate in a big way in the
International Machine Tool Exhibition to be
held at Hanover in 1973; and

(b) if so, the reaction of Government
thereto ?

THE DUPUTY MINISTFR IN THE
MINISTRY OF FOREIGN TRADE (SHRI
A. C. GEGRGE) : (a) No, Sir.

(b) Does not arise.

Agreement with Ceylon regarding
export of tea.
*454. SHRI S. C. SAMANTA : Will

the Minister of FOREIGN TRADE be
pleased to state :

(a) whether any common ground has
been found between India and Ceylon in so
far as export of tea is concerned; and

(b) if so, the broad features of the
agreement ?

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE (SHRI
A. C. GEORGE) : (a) and (b). India and
Ceylon have agreed to work in close
cooperation in marketing of tea and have,
since 1970, worked a joint Export Quota
under the acg:s of the Food and Agriculture
Organisation. The joint Export Quota for
India and Ceylon for tea exports during the
15 months period ending March, 1972 is 506
thousand tonnes, While the intention is that
the Joint Export Quota is to be shared more
or less on 50 : 50 basis by the two countries,
the short fall in the exports of one country



33 Written Answers

could be taken advantage of by the other
country so as to keep the total tea exports
{rom both the countries within the Jomt
t.xport Quota.

Construction of Embankment from
Baxar to Koilwar

*435. KUMARI KAMLA KUMARI :
Will the Minister of IRRIGATION AND
POWER be pleased to state :

(@) whether he had sugeested the
consruction of a 60-mile long embankment
fiom Baxar to komlwar to save land from
floods in the Ganga and the Sone;

(b) whether preliminary work on the
yroject has been started; and

(¢) if not, the reavons therefor ?

THE MINISTFR OF IRRIGATION
AND POWFR (DR. K. L. RAOQ) : {a) The
Union Manister of Irrigation and Power
alter inspection of the flood affected areas
of Bihar in July, 1971 had suggested that
the cmbankment in a length of 60 miles
fiom Buxar to Koilwar should be constructed
on a priority basis for protccting the areas
on the right bank of (Ganga in Shahabad
district.,

(b) and (¢). The Government of Bihar
have informed that investigations (or
preparation of the scheme are in progress
and the scheme report is expected to be
ready by the end of June, 1972,

Reorganisation of RPF.

*456. SHRI CHINTAMANI PANI-
GRAHT : Will the Minister of RAILWAYS
be pleased to state :

(a) whether the Railway Protection
Force has since been re-organised; amd

(b) if so, the broad outlines of the
sc-organisation ?

THE MINISTER OF RAILWAYS
(SHRI K. HANUMANTHAIYA) : (a) The
Railway Protection Force is being re-
wrganised.
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(b) The broad outlines of the proposed
re-organisation scheme of the Railway
Protection Force are~~Formation of separate
Investigation and Protection HBraaches,
higher percentage of armied personnel,
administrative changes at Divisional and
Readquarters level and changes in  the
working methods of the Force.

Increase in Exports to USA during
1971,

*457. SHRI NIIAR LASKAR

SHRI C.T. DIIANDAPANI1

Will the Minister of FOREIGN TRADE
be pieased to state @

(a) whether India registered a higher
jevel of exports to the United States during
1971;

(b)Y if so, the volume of exports during
1971 as campared to 1970; and

{c) the steps taken to further increase
the exports to the U.§.A. ?

THE DEPUTY MINISTFR IN THE
MINISTRY OF FOREIGN TRADE (SHRI
A.C. GEORGE) : (a) and (b). Yes, Sir.
Export to U.S A. of Indian goods in 1971
rose to $429.2 million (Rs. 246.9 crores) as
compared to $298. I million (Rs.223 6 crores)
in 1970, showing an increase of $31 million
approammately (Rs. 23.3 crores).

(¢) A staatement is 1aid on the Table
of the House.

Sratement

The overall cxport performances of
various commaodities are constantly under
review and 1cmedial actions and promotional
measures taken wherever necessary.  Such
steps for export promotion apply to export
of those commodities to all destinations and
not to any particular country such as U.S.A.
However, some of those having a particular
bearing on the U.S. market are :

{2) provision of compensatory cash
support to certain commodities;

{b) participation in exhibitions/speciali-
wd fairs and department store
promotions;
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(¢) sending sales-cum-study teams;
(d) market surveys;

(¢) encouraging product development
and product adaptation in order to
adapt Indian products to the U.S,
market:

(f) inviting forcign busincscmen to
visit India to enable them to study
Indian capabilities;

(8) obtaining concessions in freight
rates by sea and by air and payment
of subsidics in certain cases;

(h) collection of information about
floatation of forcign tenders and
bringing them to the notice of the
intending importers;

(i) undcitaking publicity for Indian
goods through Departmental Stores
m U.S.A, and other countries and

thiough advertiscmeets tn  local
papers;
(j) implementing a special plan of

exports of selected products by
Trade Development Authority,

Investigation into Causes of Delay in
Lifting Goods Traffic on Eastern
and South Eastern Railways

*458. SHRI K. RAMA KRISHNA
REDDY : Will the Minister of RAIL-
WAYS be pleased to state ;

(a) whether Eastern and South Eas'ern
Railways have failed to lift goods traffic
inspite of law and order conditions having
improved in West Bengal after the Presi-
dent’s rule; and

(b) whether any enquiry has been made
into the matter and if so, the findings
thereof ?

THE MINISTFR OF RAILWAYS
(SHRI K. HANUMANTHAIYA): (a)
No, 8ir, loading on both the Railways
started improving from the last quarter of
1971.

{b) Does not arise.
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Cauvery River Warer Dispute

*459 SHR! M. KATHAMUTHU :
Will the Minister of IRRIGATION AND
POWER be pleascd to state ¢

(a) whether in view of popular Govern-
ment having come into being in Mysore
now, Government would initiate talks with
the State Governments concerned regard ng
the Cauvery River water dispute; and

(b) if so when ?

THL MINISTER OF IRRIGATION
AND POWIR (DR. K. L. RAO): (a)
and (b). The State  Governments

of Tamil Nadu and Kerala have gonc to the
Supreme Court for seeking a declaration to
the effect that a dispute has arisen and
exists over the distribution of the Cauvery
waters and 1t is the duty of the Central
Government to constitute a ‘1ribunal under
the Inter State Water Dispute Act, 1956, as
already requested by them. The mediation
efforts will have to be resumed aftes the
Supreme Court’s decision becomes avail-
able,

UNCTAD Conference of Santiago, Chile

*460 SHRI INDRAJMT GUPTA:
Will the Minigter of FOREIGN TRADE be
pleased to state :

(a) whether India proposes to take any
initiative 1in evolving a common strategy by
developing countries for the forthcoming
U. N. Confcrence on Trade and Develop-
ment at Santiago, Chile; and

(b) if so, what steps are being taken
in this direction ?

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE
(SHRI A.C. GEORGE): (a) and (b).
The developing countries have already
evolved  their common strategy for
the U. N. Conference on Trade and
Development now being held in Santiago,
Chile. This is embodied in the document
**Declaration and Principles of the Action
Programme of Lima®' adopted at the Minis-
terial Meeting of the Group of *77* held in
Lima in November, 1971, India has sub-
scribed to this common position of the



37  Whritten Answers

Group of “77”. A copy of the document
was laid on the table of the House on
November 23rd, 1971.

Vamanapuram Irrigation Project in Kerala

3053. SHRI VAYALAR RAVI: Wil
the Minister of IRRIGATION AND
POWER b: pleased to refer to the reply
given to Unstarred Question No. 1196 on
the 23rd Novembrr, 1971 regarding establish-
ment of Vamanpuram lrrigation Project,
Kerala and State :

(a) whether the Central Water and
Power Commission has received the project
report of Vamanapuram Irnigation Scheme
in Trivandrum District (Kerala); and

(b) if so, the stage at which the matter
stands at present ?

THE DEPUTY MINISTER IN THE
MINISTRY OF IKRIGATION AND
POWER (SHRI B. N. KUREEL) :
(a) Thereport has not yet been received
from the Govt. of Kerala.

(b) Does not arise.

Representation for Increased Facilities
to long distance passengers from
North-East to South

3064. SHRI YAYALAR RAVI : Will the
Minister of RAILWAYS be pleased to state:

(a) whether Government have received
any representation from Shri M. K. Ravind-
ram representing the South lpndians of
Arunachal Pradesh in November, 1971 and
February, 1972 regarding increased facilities
for long distance passengers from the North-
East to the Southern parts of India; and
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(b) if so, the reaction of Government
thereto ?

THE MINISTER OF RAILWAYS
(SHRI K. HANUMANTHAILIYA) : (a)
No, but a representation dated nd
December, 1971 was  received from
Shri E. Pankajakshan, South Indwiun Fine
Arts, New Bongaigaon Assam regarding
provision of factlities for long distance
passengers from the Northeast to the South-
ern parts of India.

(b) The suggestions were examined
but not found operationally feasible, as
shunting at Howral is not possible.

Production and Consumption of Cotton
Textiles and Fibre Cloth

3065. KUMARI KAMLA KUMARI:
Wil the Minister of FOREIGN TRADE
be pleased to state :

(a) the present capacity and demand
of cotton textiles and the cloth made from
man-made flbre;

(b) the estimated production and con-
sumption of these items by the end of the
Iourth Five Year Plan; and

(¢) whether Government have recently
granted licenccs to increase the production
of cloth and man-made fibre and if so, the
broad features thereto ?

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE (SHRI
A.C. GEORGE). (a)and (b): The esti-
mated production of cotton textiles and man-
made fibre fabrics during 1971 and the targets
for 1973-74 (end of the Fourth Five Year
Plan) are as follows : —

Year Cotton cloth Cotton cloth Million meters Man-
Production production made fibre {abrics pro-
Mill Sector Decentralised duction
Sector
97 3947 3364 900
. 197314 5100 4250 1982
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Consumption 1s expected to be equal to
the production minus exports

(¢) A programme for expansion mn
the loomage capacsty of existing composite
mils mamnly for export puiposes, and
allowing idditional spindle, was announced
mn August, 1971

In accordance with the recommendations
of the Ashoka Mehta Powerlo m [nguiry
Committee about onc lakh more power
looms were decided to be installed in the
Fourth Five Year Plan pertod out of which
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about 40°, were to be [ working on syn-~
thetic yarn  The looms have been alloe -
ted to varioas States for  allotment to the
decentialised  scetor  Instailation permity
for 2976 powerlooms for working on  syr
thetiv yarn and 23297 powerlooms  on
cotton yarn had been 1ssued till the end
of 1971

A statement showing the details 1
industrial  heences and letters of inte €
tssued for productron of man made fib ¢
yarn during 1971 s attached

Stctement

No Name of the Unit

S

1, Chemicals and Fibres of India

2 Guptalon Ltd

Item of Manufacture

Polyaster Staplc fibte (¢xpansion)

Nylon filament yarn

Statement showing the details of Letter of Intent issued during 1371

Nan ¢ of the Unrt

——

§ No

Itum of Manutacture

1 Harayana Statc Industrial Dev Corpn Ltd
2 Gujarat Statc Investment Corpn Ltd

3. Madhya Pradesh Audyogik Vikas Nigam Ltd
4 Bihar State Industrial Dev Corpn Ltd.

5 Industrial Dev Corpa of Orissa

6 Assam Industrial Dev. Corpn Ltd

7. Tamil Nadu Industrial
Development Corpn Ltd

8. Punjab State Industrial Dev Corpa Ltd
9. Kerale State Industrial Dev Corpm Ltd
10 Mysore State Industriel Dev Corpn Ltd
11, Andhra Pradesh Industrial Dev Cosps Lid

12 Nrirfon Synthetic Chenneals and Iibres

Ltd (expansion)

13. Garware Nyfons L(d (expansion)

Inwvestment and

Nylon filament Yarn
~ do—
O
- do—
~ do—~
-—do —

P 7, —

—do —

e O

— o —

- do-—

- do—
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Manufacture of Persian Carpets for Export

3066 KUMARI KAMLA KUMARI
Will the Minister of FORLIGN TRADL be
pleased to state

(a) whether India has stuted manu-
facturing Persian carpcts for export , and

(b) 1f so, the total demand for such
carpets tn foreign markets annually ?

1HE DEPUTY MINISTIR IN THF
MINISTRY OF FORFIGN TRAD} (SHRI
A ( GLORGE) (a) . Yes, Su

(6) The total annual world demand
for Pars an caipets 1 of the oider of labour
U S% 150 millions 1 ¢ Rs 11250 crores

Trade lalk with Thailand

1067 SHRI DEVINDER  SINGH
GAR(CHA Wil the Minister of
I OREIGN TRADE be pleased to state

(a) whether during the tecert visit of
the Piesident to  Thatland talks betwcen
India and Thailand were held at minmisterial
level to increase  the volume and quantum
uf trade and also dinetsify the teade pattern,
and

(b) 1f so, the outcome thereof ?

THE DELPUTY MINISTFR IN THI
MINISTRY OF FOREIGN TRADI (SHRI
A C GEORGE) (a) and (b)  Opportunity
was tiken during the visit of the President
10 hold talks between offivials on matters of
mutual 1nterest which also covered  general
questions of trade.

Export Earnings of Textiles and Text.le
Products

DFVINDER  SINGH
the Minister of

3068 SIIRi
GARCHA : will
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FOREIGN TRADE be pleased to state

(a) whether cntire group of textiles
ncluding yarn fabric, and relited products
*mproved 1ts cxport earnings during the
first half of 1971-72 as compared to the
cortesponding period of 1970 71 , and

(b) if so, to what extent ?

THF DIPUTY MINISIIR IN THR
MINISTRY OF FORFIGN TRADL (SHRI
A C GFORGF) (a) and (b)* No, Sir
Expoits of cotton textiles including varn
and other related products during the first
six months (April Scptember) of 197172
were Rs 4739 5 1akh as agamst Ry 5930
lakhs during the corresponding period last
Ve

Export Earmng of Leather Products

069 SHRI DEVINDFR SINGH
GARCHA Will the Mmmster of FOREL-
1GN TRADE be pleased to state

(@) whether the export earmings of
leather products crossed the taiget of 1971-
72 m b ahead of schedule,

(b) f so, the ralue and volume of
targets and the actual exports of leather
products , and

() the names of ccuntries two which
bulh  of feather pmoducts have been
wapotted ?

THt DILPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE (SHRI
A C GEORGI){a) No, Sir The tar-
get and figures of actual cxpoits dre given
in the statement enclosed

(b) Does not arive

(c) A statement 1s lad on the Table of
the House

Stowement

Value in Crores

{tera Fxport Target Actual Exports
Apri-February

9N n 1971-712 1970-71
Rs Rs Rs
Leather Footwear 137 74 8.0
Leather Manufacturg{teathfwgds 225 12 _ 12
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Statement referred to in reply to part (c) of Unstarred Question No. 39069 for
answer in the Lok Sabha on the 18th April, 1972,

Name of Items

Name of Countries

Leather Footwear
Industrial Leather Manufacturers
Leather Goods

USSR

USA
Australia
U. K.
Zambia
Canada
Bahrein
Nepal

West Germany
Japan
Spain

12. Netherlands

S W 2w b wb

[
-

Profits Earned by South Central Railway

3070. SHRI DEVINDER SINGH
GARCHA : Will the Minister of RAIL-
WAYS be pleased to state :

(a) whether South Central Railway
made more profit than Nornern Ratlway
during the year 1971-72 ; and

(b

THE MINISTER OF RAILWAYS
(SHRI K. HANUMANTHAIYA) (a) : The
accounts of the railways for the year 1971-72
are due to be closed only in July, 1972, At
this stage, the final figures of profits earned
by South Central Railway and Northern
Railway during the year are not available
for companison.

if so, the reasons therefor 7

() Does not arise.

Selection of Assistant Station Masters and
Guards ‘C’ (Northern Railway)

3071. SHRI LILADHAR KOTOKI:
Will the Minister of RAILWAYS be pleased
to state :

(8) whether a competitive exantination
for Selection of Assistant Station Masters
and Guards ‘C’ was held by Railway Service
Commission (Northern Railway) sonietime
@uring March-April, 1971 and subsequently

successful
intervicw ;

candidates were called for

(0) if so, the number of candidates
called for viva-voce test at Allahabad ;

(c) whether a final selection for
appointment has since been made ; and

(d) if so, the names of the candidates
finally selected {or appointment 7

THE MINISTER OF RAILWAYS
(SHRI K. HANUMANTHAIYA) @ Yes.
(a) Yes

() 2,94

(¢) Not yet,

(4} Does riot arise,

Diversion of Lines in Kangrs Valiey

3072. SHRI DHAN SHAH PRADHAN:
Will the Minister of RAILWAYS be pleased
1o state :

(2) whether due to the construction of
Beas Dam, the Kailway line In the
Kangra Valley is being diverted and a new
Railway Station Nigrota Suriyan is under
construgtien ;
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(b) whether circuitous alignment s
being adopted for the diversion of the
Railway line near this village which neces-
sitates the acquisition of lands and busincss
of many poor families ;

(c) whether a straight alternative
diversion is posslble which would not in-
volve acquisition of any built up houses ;
and

(d) whether any represcntations from
inhabitants of this village have been received
in this regard, if so, the reaction of Govern-
ment thereto ?

THE MINISTER OF RAILWAYS
(SHR1 K. HANUMANTHAIYA) (@) : Yes.

(b) The present aligmment has been
selected so as to obtain a flat area for the
station yard, and in doing so, evcry care
has heen taken to keep the acquisition of
built-up houses to the bare mimmimum,

(¢) No.

(d) Yes. The representation has been
considered sympathetically, but it is not
possible to either change the alignment or
reduce the area being acquued, as in that
case there will be no land for future exten-
sion ol the yard and goods platform,

Loss of Bales uf Cloth at Declhi
Main Station.

3073. SHRI ONKAR LAL BFERWA:
Will the Minister of RAILWAYS be pleased
to state :

(a) whether the Report of the Central
Bureau of Investigation regardirg the loss
of three bales of cloth at Delhi Main
Station in 1962 has since been examined;

(b) if so, the salient features thereof
and the action taken against the staff
concerned;

(c) whether the staff involved are still
working in Delh: arca; and

(d) if so, the reasons therefor ?

THE MINISTER OF RAILWAYS
SHRI K. HANUMANTHAIYA) (a) : Yes.
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(b) Investigation made by the Central
Bureau of Investigation showed that 3 bales
of cloth booked from Jamnagar to Jullundur
and Ludhiana Stations were received at
Delhij Station on 4.1262 and instead of
being despatched onward they were booked
on 5.12.62 ex. Dethi to Hapur as a fresh
consignment by Shri Bum Narain Sexena,
Paicel Marker, De¢lhi, who also took
delivery of the consignment at Hapur on
7.12.62 in the name of a fictitious consignee.
As a result of departmental action taken,
Shr1 Bhim Narain Saxena has been removed
from service with effect from 6.1.72.

Two other Parcel Clerks, namely, S/Shri
Des Raj Saini and Ram Saran Dass who
were working at the Parcel Office, Delhi, at
the material time also figured in the
mnvestigations and were taken up with for
ncgligent woiking etc. Shri Des Ray Saini
was punished with stoppage of his increment
temporaiily for six months while Shri Ram
Saran Dass with s‘oppage of inciement
temporarily for one year. Subsequently, the
penalty imposed on Shri Rain Saran Dass
was set astde in a Court of Law.

(c) and (d) : Shri Bhim Narain Saxena,
who has since been removed from service
was transferred out of Delh1 in September,
1968. Shr¢ Ram Saran Dass, who wuas
transferred out of Delhi in 1961, prior to
the 1eceipt of the report of investigation
from the Central Burcau of Investigation,
has been posted back to Delhl area in
September, 1969 and 13 working at New
Delhi since then. Shri Des Raj Saini is
working at Delhi since July, 1960. The
question of his trans{cr from Delhi area is
under consideration.

g WA 9T Wi AR R
whora oo

3074, St gEwT WA (qaT W
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(=) wewFT ¥ tad fraa o
afag fear § 7
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9710 g7 vaas® mdr ¥ fraX T w7
OF g fesar w0 99T FW@WI 911 I
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gy deqr § fesy wary wr <@ & mdf
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a% 129 / 130 mardt m@A 7 Nay @A
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Irrigation Projects in Orissa During

Fourth Plan
3076. SHRI ARJUN SETHI : Wil
the Minister of IRRIGATION AND

POWER be pleased to state 3

(a) the irigation projects in Orissa
which are contemplated to be completed in
the Fourth Plan period; and

(b) whether any priority has been
given to any of these projects ?

THE DEPUTY MINISTER IN THE
MINISTRY OF [IRRIGATION AND
POWER (SHRI B.N, KUREEL) (a) and
(b). The proiects in hand m Orissa are
Mahanad: Dclta and Salandi major projects
and 12 medium irrigation schemes.

Priority has been given in the Fourth
Plan to the completion of as many schemcs
in hand as feasible. Salandi Project and all
the medium schemes are expected to be
completed by the end of the Fourth Plan.

Representation of Scheduled Castes
in Appointment of Judges of
Supreme Court and High
Courts

3077. SHRI AMBESH Will  the
Minister of | AW AND JUSTICE be pleased
to state :

(@) the number of judges in the
Supreme Court of India and High Courts in
the States at present,

(b) the number of Judges belonging to
the Scheduled Castes; and

{c) the steps taken by Government to
give proper representation to the Scheduled
Castes in the said Courts ?
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THE MINISTER OF LAW AND
JUSTICE AND PETROLLUM AND
CHL MICALS (SHRI H R GOKHALF)

(a) Supreme Court — 12
High Courts — 280

tb) Information is being collected and
will be laid on the Table of the House

(c) Appointments to the supreme Court
and High Courts are made on the basis of
ment and suitability Considerations of
caste and community have no place 1n such
appomtments
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Jute Industry in West Bengal

3079 SHRI PRIYA RANJAN DAS
MUNSI Wil the Minister of TOREIGN
TRADL be pleased to state

(a) whether Government are aware of
the necessity of modern jute industry m
West Bengal, and

(b) if so, whether Government propose
to finance the oid type of jute mlls to
expand and modernise their plants ?

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN  TRADE
(SHRI A C. GEORGE) (a) and (b)
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Government are fully alive to  the need for
modernivation and diversification in the ,u e
industry A scheme for grant of soft loans
to nulls for this puipose 1s alrcady betng
operated by the Industrial Flnance Corpora-
tion of India
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Representation Regarding Inadequate
Supply of Labour by Parcel
Handling  Contractor,
Allahabad Division

3081 SHRI CHANDRIKA PRASAD
Will the Minister of RAILWAYS be pleascd
to state ,

(a) whether 46 members of the staff of
Paicel Office  Allahabad had submutted a
representation to the  General Manager,
“orthern Railway New Delhi on the 29th
July, 1971 rcgarding inadequate supply of
labour by the Parcel handling contractor,

(b) whether the representation of
Parcel Stifif which was sent to the
Divisional Superintendent, Alahabad for
enquiry and the report has been mussing
from the offi.e of the Divisional Superidten~
dent,

{c) if so, whether any action has been
taken against pervons found responsible for
the loss of office records, and

(d) the step Government propose to
take for the safety of such umportant
documents ?
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THE MINISTER OF RAILWAYS
(SHRI K. HANUMANTHAIYA) : (a) The
original representation was not received m
July, 1971 but a copy of represcntation was
received in January, 1972.

(b) Yes,

(c) and (d). The Divisional Superinten-
dent, Allahabad has been ashed to fix
responsibility for the loss of the file and
take suitable disciplinary action againct the
person found responsible. He has also been
asked to tighten up the arrangements tor
safe movement and custody of files.

Goods and Ships seized by India
during last War

3085. SHRI RAJDEO SINGH : will
the Minister of FORLIGN TRADE be
pleased to state the position of goods and
ships India has seived duiing the last
December War ?

THE DEPUTY MINISTER IN THF
MINISTRY OF FOREIGN TRADL
(SHR! A. C. GEORGE): During the
December, 1971 Indo-Pak War, 4 pakistani
Ships along with their cargoes were caputied
by Navy. These ships and the cargoes are
treated as ““War Booty.”

In addition to the above, neutral ships
carrying cargoes fromjor to Pakistan were
also brought to the Indian ports by the
Navy and the cargoes destined to Pakistan
or loaded from there, were off-loadcd.
Such cargoes are being dealt with under the
Naval & Aircraft Prizes Act, 1971.

Similarly, from neutral ships, which
touched Indian ports, caigoes destined or
loaded from Pakistan were off-loaded in
pursuance of the ban on trade with Pakistan
under the Defence of Indian Rules, 1971,

Report of the Working Group on
Air Cargo

3086. SHRI VEKARIA :
SHRI D, P. JADEJA :

Will the Minister of FOREIGN TRADE
be pleased to state :
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(a) whether the working group on Air
Cargo headed by Shri T. R, Sarangam has
Submitted its report ; and

(b) if so, the recommendations made
and the icaction of Government thercio ?

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE
(SHRI A. C. GLORGE) : (a) No, Sir.

(b) The Warking Group on Air Curgo
is expected to submut ity teport shortly
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1969-70

1963-69 1970-71
1875 39 176860 1369 35
018 81 764 91 718 68
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Enquiry against Vigilance Inspector of
Railway Board

3090. SHRI AZIZ IMAM : Will the
Minister of RAILWAYS be pleased to refer
to reply given to Unstarred Question No, 946
on he 21st March, 1972 regarding report
apuinst Vigilance Inspector, Railway Board
and state
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(a) whether on the report of a Member
of Parliament during 1971-72 enguiries were
conducted against & Vigilance Inspector,
Railway Board and whether as a result
thereof the misconduct of the Vigilance
Inspector was proved ; and

(b)Y if so, the action taken by Govern-
ment in the matter ?

THE MINISTER OF RAILWAYS
(SHRI K. HANUMANTHAIYA) : (a) and
(b) : A complaint against an Investigating
Inspector of the Vigilance Directorate of
the Railway Board was received from a
Member of Parliament during 1971-72 ¢ e.,
April, 1971 to March, 1972. Tius i1s under
investigation.

Re-0oBking of Consignment under Imoice
No. 20 and 21 Ex-Khurai to Allahabad

3091. SHRI AZIZ IMAM : Wil the
Minister of RAILWAYS be plcased to
state :

(a) whether the consignment biwked
ex-Khurai to Allahabad under Invoice No.
20 and 21 of 2ist September, 197! was
further rcbooked to Varanas: by an Official
of  Divisional Supenntendent’s Office,
Allahabad ;

(b) whether the rebooking of the above
consignment was done by a person who was
not competent to re-book the con ig ment;
and

(c) the official held responsibie for the
incident and action taken by Government in
the matter?

THF MINISTER OF RAILWAYS
(SHRI K. HANUMANTHAIYA) (a) The
re-booking was dune by Goods Inspector,
Allahabad Station on receipt of pernussion
from the Office of Divisional Superintendent,
Allahabad.

(b) The file on the subjcet is not
traceable in the Office of the Divisional
Superintendent, Ne rthern Railway,
Allahabad. Hence it has not been possible
to ascertain whether the re<booking was
permitted by the competent authority.
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{c) On account of non-availability of
file on which re-booking order was issued,
responsibility for unauthorised re-booking,
if any, could not be fixed. Action is being
mitiated to fix responstbility for loss of
file,

Utilization of Return Courier as Cook at
Residence of Divisional Commercial
Superintendent, Allahabad
Division (Northern
Railway)

3092. SHRI AzIZ IMAM : Will the
Minister of RAILWAYS be pleased to
state :

(a) whether one Return Courier
attached with Commercial Branch, Division-
al Superintendent’s Office, Allahabad was
utihised as a Cook #t Divisional Commer-
cial Superintendent’s residence in the yeas
1971-72 ;

(b) whether the Courier
against this posting ;

protested

(¢) whether the Courier fell sick and
his pay for the petiod of sickness was dis-
allowed by the Commercial Officer ; and

(d) if so, the steps taken by Govern-
mcat in the matter.

THE MINISTER OF RAILWAYS
(SHRI K. HANUMANTHAIYA) : (a) to

(d). The information iy being collected
and will be lad on the Table of the
Sabha.

Withholding of Poyment to Labourers by
Parcel Handling Contrator, Tundla

3093. SHRE AZIZ IMAM : Will the
Minister of RILWAYS be pleased to
state |

(a) whether the Parcel Handling Con-
tractor, Tundla, who held the contract fiom
April, 1968 te March, 1971 had withheld
payment of dues 1o labourers for March,
1971 to the extent of Rs, 2,900/~

(b) whether this fact had been reports
ed to the Divisional Authority, Allahabad
by the labourers ;
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(c) if so, whether the said amount has
been recovered from the contractor's dues
and paid to the labourers as per agreement ;
and

(d) the steps Government propose to
take in the matter ?

THE MINISTER OF RAILWAYS
(SHRI K. HANUMANTHAIYA): (a).
There 15 a dispute as to the actual amount
due to be paid. According to the contrace
tor, the amount due is only Rs. 1,316/-.

(b) Yes.

() and (d) : On receipt of a repre-
sentation the contractor was asked to
arrange payment to the labour but he
reportcd that a fegal notice through an
Advocate of Agra, on behalf of the labourers,
had been received by him claiming payment
of Rs. 2,980/- to the laborours. The con-
tractor advised the Advocate that the correct
amount due was Rs. 1316/- which was
prepared to pay 1n full and final settlement
of the claim labourers. The matter is stiil
under negotiation betwcen the contractor
and the labourers. Meanwhiie, the contrac-
tor’s security deposit of Rs. 8,00/~ has been
withheld by the Raiiway and will be released
only after the payment to the labourers is
finally settled.

Decline in Export of Tea to Hard
Cwrrency Areas

3094. SHRI N K SANGHI:
the Minister of FORFIGN
pleased to state:

will
TRADE be

(a) whether export of tea from India
to countries, other than those with whom
we have bilateral agreemcn s, 1S not growing
while the production 1s increasing ;

(b) whether its export is declining to
hard curreney areas ; and

(¢) if so, the reaction of Government
thereto ?

THF DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADL (SHRI
A. C. GEORGE) : (a) to (c). There has
been a decline in export of tea to gountiies
not covered by bilateral trade agreements.
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This 1s due to greater pressure for buying
tea from India from most bilateral agrec-
ment countries  Government of India have
introduced fiscal measures since 1970-71 by
way of aholition of export duty and grant
of rebate of excise duty on exports, with a
view to make Indian tea more competitive
The tea Board 1s also carrying out pro-
motion of Indian tea m foreign countries in
collaboration with ths localt rade for cxpand-
ing marhet for Indian tea  The Board
?lso participates 1n generic promotion tn
important markets through the Tea Councils

in order to increase share of tea in the
everage market

Non-Payment of T A Bills to Permanent
Way Inspectors, Allahabad Division
(Nortbern Railway)

3095 SHRI HUKAM CHAND
KACHWATL - Will the Mimister of RAIL-
WAYS be pleased to state :

(a) whether the T A Bills of Perma-
nent Way staft are not being paid to them
regularly on the Northern Railway, parti-
cularly on Allahabad Division ,

(b) whether the T A Bills of some
Permanent Way Inspectors have not been
paid to them since July 1971 in Algarh

Sub Division of Allahabad Division ,
and

(c) the total number of T A Bills of
Permanent Way Inspectors of Aligarh Sub-
Division pending 1n D §’s office, Allahabad
indicating the reasons therefor ?

THF MINISTER FOR RAILWAYS
(SHR1 K HANUMANTHAIYA) (a) As
soon as these T A Bills are received they
are checked, verified by Accounts and pay-
ment made with the least possible delay

(b) Payment of these bills has already
been made.
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Nepal’s offer to supply Power to India

15,000 #93 1

3097 SIIRI  NAWAL KISHORE
SHARMA Wil the Minister of IR-
RIGATION AND POWER be pleased to
state

(a) whether Nepal Government have
offered power supply to India ,

(b) If so, the names of States which
will receive power from Nepal ,

(c) whether any agreement has been
reached between the two countries i this
regaid; and

(d) f so, the amount of power to
be supplicd and the rates at which 1t will be
charged ?

THE DFPUTY MINISTER IN THE
MINISTRY OF IRRIGATION AND
POWER (SHRI B N KUREEL) : (a)
There ate possibilities of a large bulk of
hydro power bcing sold to India by Nepal
from the Chisapam Hydro Electric Project.

(b) Prnimariy, Uttar Pradesh, Bihar,
Haryana, Punjab States of the Northein
Region will  rceeive  power from
Nepal.

(¢) Not yet, Sir.

{d) Does not arise.
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Foreign Tours by Chairman and General
Manager of HHEC

SHRI NAWAL KISHORE
SHARMA
SHRIMATI SAVITRI SHYAM

3098

Will the Minister of FOREIGN TRADE
be pleased to state

(a) the total numbcr of foregn tours
undcrtrken by the Chairman and the Gene-
ral Manager of the Handicrafts und Hand
loom Fxport Gorpidtion ot India duting
the last three years ,

(b) the total amount mcluding foreipn
exchange spent by Govanment on thuse
touts, and

() the achievements as a results of the
tours ?

THF DLPUTY MINISTfR IN THE
MINISTRY OF FORFIGN TRADL (SHR1
A C GLORGE) (a) 18 toursn all were
undertaken by the Churman and 3 General
Man wirs during the years 1969 70, 1970 71
and 1J71 72,

(b) Rs 218 lakhs were spent on their
tours by the Corporation,

(¢) The contacts established by the
Chairman and General Manager duting ther
touss abroad the orders booked by them
and the enquirics generated by their trips
abroad have helped in a laiger measure to
increase the turnover of the Corporation
from Rs 28599 lakhy 1m 196070 to an
estimated Rs 461 70 lakhs in 1971 72

Discrepancies in Stocks of H HE.C
Shops in Foreign Countries

3009 SHRI  NAWAL  KISHORE
SHARMA Will the Minister of
FOREIGN TRADE be pleascd 1o state

{a) whether during ther tours abroad
the Chairman and Cencral Manager of the
Handicrafts and Handloom Lxy ort Corpora-
tion made surprise checking of the stncks
in foreign countries and found some dis~
crepanies there and

(b) if so, the acuon taken aganst

CHATTRA 29, 1894 (SAKA)
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the persons found reponsible for discre~
pancies ?

THE DEPUTY MINISTER IN THE
MINISTRY O { ORI IGN IRADF (SHRI
A C GLORGE) (a) and (b) The
General Manager of the Sona Shop 1n Paris
tcpotted an unreconciled amount of Rs
61,050/- n f o b value, as a result of the
dscrepancy  between  the  stock  fgures
accordmg to the books and the actual stock
verification fijuies at the end of 1970 71

The Gcneral Manager (Finance) from
HHIC s headquartus in Detht who was on
insj cetion tour to HHEC s offices m [ urope
v 1s asked to ook into this matter  As a
result of the study he came to the conclusion
that the total unreconciied amount of Rs
61050; in f o b valuc is a result of two
vears of commercial operations in Pairs
The amount represents 3 8%, of he total
gocds handled during these two v irs
Mteasutement shortares 1n fibrie  sales
which s a normal fcature and shop hfting
which has becom: a menace in New York
as well as Paris, mostly account tor this
figu es Ar the amount imolved 1s no
more than 3 8% of the total valuc of the
goods handled, and  as no responsibility can
be fixed for shop hifung and shoitages in
measusrements of cloth which s a normal
feature, no action agamnst the staff 1s called
for

Railway over undar Bradges  under
Construction i Kerala

3100 SHRIC K CIIANDRAPPAN
Wil the Mimister of RAILWALS be pleased
to stdte

(@) the number of Rallway over-
bridges and under bridges now under con-
struction m Kerala,

(b) the railway over bridg « and under-
bridges which Government have decided to
take up for construction i Kerala during
1972 73, ard

(¢) the amount to be spent by Gevern-
ment in this regard ?

THL MINISTER OF RAIlI WAYS
{(SHRI K HANUMANTHAIYA) (a)
Eight
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(b) A Statement is laid on the Table
of the House, [Placed in Library see No.
LT— 1789/72].

() Approximate likely cost Rs. 86
lakhs, as Railway's share of cost (this
excludes State Government's share of cost).
Of Railway’s share approximately Rs. 9
lakhs are provided to be spent during
1972-73.
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Construction of a Raflway Station
at Phalgupump between Gaya and
Manpur Junctions (Eastern
Raitway)

3103. SHRiI ISHWAR CHAUDHRY :
Will the Minister of RAILWAYS be pleased
to state :

(@) whether Government have any pro-
posal to construct a Railway Station at
Phalgupump between Gaya aud Manpur
Junctions on the Eastern Railway; and

(b) if so, the time by which the con-
structiun work will be started ?

THE MINISTER OF RAILWAYS
(SHRI K. HANUMANTHAIYA) : (a) No.

(b) Does not arrse,
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Promotion to Post of Clerk Class 1,
Accounts Department (Westren
Railway).

3107. DR. KARAN!I SINGH : Will
the Minister of RAILWAYS be pleased to
state ¢

{a) whether in the Account Department
of the Western Railway the cases af promo-
tions to the post of clerk grade I from Ist
October, 1962 to Ist November, 1963 and
from Ist April, 1968 onwards have been
reopened recently to give benefit of retrospec-
tive promotion, fixation of pay and arrcars
to those unqualified stafl in 25 per cent
quota who were not elfgible for promotion
originally;

(b) whether similar bonefit was given
to qualified staff in 75 per cent quota and
if not, the reasons therefor;

(c) whether any qualified staff were
reveited as a result of the review of the
cases of promotions; and

{d) the circumstances under which simi-
lar reopening of the cases of promotions in
leave vacancies of Clerk Grade | has been
refused ?

THF MINISTER OF RAILWAYS (SHRI
K. HANUMANTHAIYA) : (a) to (d) Infor-
mation is being collected and will be laid
on the Table of the Sabha.

Demand and Supply of power in West
Bengal

3108. SHRI JYOTIRMOY BO3U:
Will the Minister of IRRIGATION AND
POWER be pleased to state :

(a) the current assessed demand for
power in the West Bengal;

(b) the actual generation of power in
the State;

(¢) the anticipated demand for power
in the State at the end of the Fourth Five
Year Plan; and
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(d) the anticipated supply at the end
of the 4th Five Year Plan; _

THE DEPUTY MINISTER IN THE
MINISTRY OF IRRIGATION AND
FOWER (SHRI B. N. KUREEL): (a)
and (b). The current demand for
power in West Bengal is of the order of
1:00 MW aguinst a power generating capa-
city of 1660 MW.

(¢) and (d). The anticipated load
demand in the State by the end of the
Fourth Plan has been assessed at about
1280 MW against the anticipated stalled
generating capacitv of 2130 MW,

Expenditure Incurrcd on Irrigation
Projects State-Wise

3109. SHR! JYOTIRMOY BOSU:
Will the Minister of IRRIGATION AND
POWER be pleased to State :

(a) the total investment in the major
and medium irrigation projects, State-wise
till date;

(b) how many of these projects have
been completed in each State till date,

(c) the irrigation potential created
through the execution of the projects in
each State 1jll date; and

(d) the irrigation potential actually
used in each State till date ?

THE DEPUTY MINISTER IN THE
MINISTRY OF IRRIGATION AND
POWER (SHRI B. N. KUREEL): (a)
to (d). A statement showing the
requisite information is laid on the Table
of the House. [Pluced in Library see
No. LT-1790/72],

Srrigation Schemes Recommended By
Andbra Pradesh Government to
the Central Government

3111. SHRI Y. ESWARA REDDY :
Will the Minister of IRRIGATION AND
POWER be pleased to state:

(a) the names of the irrigation schemes
proposed by Government of Andhra Piadesh
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which are pending with the Cehtral Govera-
ment for decision;

(b) the broad outlines thereof; and

(c) the time by which Government are
likely to take a decision in this regard ?

THE DEPUTY MINISTER IN THE
MINISTRY OF IRRIGATION AND
POWER (SHRI B. N. KUREEL): (a) to
(c). The Somasila project estimated to
cost Rs. 33'5 cores and benefit about 41
lakh acres is pending for want to replies to
some comments. It is hoped to complete
the technical examination soon afier receipt
of rephes.

The Thamilleru Project, estimated to
cost Rs. 29 crores and benefit 0°16 lahh
acres. which forms a part of the Krishna
Godavari Delta Drainage Scheme has been
technically examined. Cleaiance of it will
be considered when resources for its imple-
mentation are in sight.

The Govcrnment of Andhra Pradesh
have also proposed Varadarajaswamy Pro-
ject in Krishna Basin and Suddavagu and
Mullavagu in Godavari Basin. These new
projects will have to await the awards of
the Tribunals,

Export of Tobaco and Plantain Fruit
fromr Andhra Pradesh

3112. SHRI Y. ESWARA REDDY:
Will the Minister of FOREIGN TRADE be
pleased to state :

(a) the share of Andhra Pradesh in
the export of tobacco and Plantain fruit in
1970-71 and 1971-72; and

(b} whether there is any scheme before
Government to further promote the export
of these items ?

THE DIPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE
(SHRI A.C. GEORGE): (a) It is not
possible to indicate this as Statewise
statistics of exports are not maintained.

(b) The following are some of the
measures to further promote the export of
these items —
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(i) Centrally Sponsored Schemes are
implemented by the Ministry of
Agriculture for developing produc-
tion of agricultural commodities
having export potential. These
commodities algo inciude tobacco
and plantain fruit.

(ii) So far as plantain fruit (Banana)
is concerned, an area of 12,000
hactares is expected to be brought
under cultivation during the Four'h
Five Year Plan for exportable
quality of this fruit.

(iin) Tobacco Export Promotion Council,
Madras sponsored by the Govern-
ment, undertakes a number of
measures for promotion of expcrts
of tobacco by dissemination of
market information, participation
in exhibitions, conducting market
surveys. publicity and by sending
trade delegations, ctc.

(iv) 39, import replenishment of f.0.b.
value of exports is allowed to
register exporters of tobacco for
import of redrying m:chines,
laboratory equipment, equipment
for handling leaf packages etc.

Scheduled Castes and Scheduled Tribes
Employees in Khurda Division
(South Eastern Railway)

3N3. SHRI ARJUN SETHI: Will
the Minister of RAILWAYS be pleased to
state :

{a) the number of permanent Railway
employces belonging to Scheduled Castes
and Scheduled Tribes respectively in Class
IV, III, II and I of South Eastern Railway
{Khurda Division): and

(® how many of them are permanently
domeciled in Orissa State ?

THE MINISTER OF RAILWAYS
(SHRI K, HANUMANTHAIYA): (a)
apd (b). Information s being «collected
and will be iaid on the Table of the
Sabha.

CHAITRA 29, 1894 (SAKA)

Written Answers 70

Iavestigation regarding Derailment of
Engine of 7 Down Puri-Howrah
Express (South Easten
Railway)

3114. SHRI ARJUN SETHI : Will the
Minister of RAILWAYS be pleased to
state :

(a) the reasons for the derailment of
engine of 7 Down Puri-Howrah Express
dursng the year 1971 in between Khurda
Road and Bhubat.eswar Railway Stations;

(b) whether any investigation has been
made in this regard; and

(¢) if so, the result thereof ?

THE MINISTER OF RAILWAYS (SHRI
K. HANUMANTHAIYA) : (@) to (c).
Presumably the reference i~ to the derailment
ot 7 Down Puari-Howrah Express between
Retang and Bhubaneswac stations of the
South Eastern Railway oa 28.11.71.

According to the provisional finding of
the Additional Commissioner of Railway
Safety, Calcutta, who held his statutory
nquiry into this accident, the accident was
the result of deliberate act of tampering with
the track by some unknown persons.

Railway Accident at Jajpur-Keonfhar
Road Railway Stations (South
Eastera Railway)

3115. SHR! ARJUN SETHI : Will the
Minister of RAILWAYS be pleased to
state

(a) what were the causes of the Railway
accident at Jajpur-Keonjhar Road Railway
Station, South Eastern Railway in the year
1969 as found out in the enquiry held in the
matter;

() whether any compensation has
been paid to the victims of the accident;
and

(c) if so, the total amount of money
paid by the Railway as compensation in this
regard ?

THE MINISTER OF RAILWAYS
(SHR1 K HANUMANTHA'YA) : (a)
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Presumably the reference is to the collision
between 513 Up Diesel Goods train and 398
Up Asansol-Puri Passenger train at Jajpur-
Keonjhar Road station on 14.7.69. According
to the finding of the Additional
Commissioner of Railway Safety,
Caicutta, who held his statutory inquiry
into this accident, the accident was due to
the tailure of the railway staff.

(b) and (c). Out of 205 claims received
by the Ad-hoc Claims Commissioner, under
the Indian Railways Act, 1890, 34 were
rejected and  awards were passed
i 1(8 cases. Out of these 168 cases,
Rs. 4,33,183 75 were paid to satisfy 143
awards. Regarding the remaming 25, in 22
cases, writ pctitions have been filed in the
High Court of Orissa against the awards, in
2 cases review petitions have been filed and
in one, the payment is awaiting verfication
of apportionment of award. Writ petitions
have also been filed in connection with 8
out of the 143 cases where payment has been
made, to secure a refund to the extent of
Rs. 32,000/-. The writ petitions have been
accepted.

A further sum of Rs. 26,000/- was paid
as compensation uader Workmens' Com-
pensation Act, to the dependents of three
railway employees out of a total of six
employees killed in the accident, compensa-
tion in respect of three others being
inadmissible under this Act.

Besides the above total amount of
Rs. 4,59,183.75 paid as compensation, ex-
gratia payment of Rs. 27,705/- was also
made to the victims dependents of the
vtctims.

Number of Viliages covered under
Rural Electrification in Orissa.

3116. SHRI P. GANGADFB : Will the
Minister of IRRIGATION AND POWER
be pleased to state the total number of
villages covered in Orissa by rural electrifica-
tion so far ?

THE DEPUTY MINISTER IN THE
MINISTRY OF IRRIGATION AND
POWER (SHRI B. N. KUREEL) : During
the Fourth Plan the emphasis in rural
electrification schemes continues to be on
the electrification of pumpsets; village
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electrification is a subsidiary part of this
programme. In Orissa, 2288 villages have
been electrified so far, out of which about
1460 have been electrified since the beginning
of the Fourth Plan. W th the assistance of the
Rural Electrification Corporation, which has
been set up in the Central Sector to provide
additive finances for acceleration of rural
clectrification schemes and by the mobilisa-
tion of further resources, the State
authorities propose 10 eleetrify about 20000
pumpsets and 3000 villages during the Fourth
Plan. The Rural Electrification Coiporation
has so far sanctioned 11 schemes covering
the electiification of 1t826 pumpsets and
1059 villages.

Construction of High School at
Jharsugarh

3117. SHRI P. GANGADEB : Will the
Mmister of RAILWAYS be plcased to
state :

(a) whether a High-School is proposed
to be establiched at Jharsugarh in 1972 for
the benefit of the children of the Railway
employed there; and

(b) if so, when the construction work
is likely to start ?

THE MINISTER OF RAILWAYS
(SHRI K. HANUMANTHAIYA) : (a) No.

(b) Does not arise.
Rural Electrification In Orissa

3118. SHR! P. GANGADEB - Will
the Minister of IRRIGATION AND
POWER be pleased to state :

(a) whether Government are extending
the Hydroelectric power line from Deogarh
to Kuchinda for furtherence of Rural
Electrification in that part of Orissa State:
and

(b) whether this power line is also
being extended from  Kuchinda to
Jaumekiva ?

THE DEPUTY MINISTER IN THE
MINISTRY OF IRRIGATION AND
POWER (SHRI B.N. KUREEL) : (a) and
(b). The State authorities have reported that
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there 13 no proposal for extending the power
line from Deogarh to Kuchinda Kuchinda
is already availing of hydro power from
Jharsuguda Sub-station For eatension of
rural electrification, another line from
Jharsuguda Sub-station 1s being considered
The extension of electricity to Jamankiva
from the most feasile of the pomts of
supply including Sambalpur, Kuchinda or
Deogarh 135 under the cxamination of the
State Flectricity Board

Scheme for Drainage of Barachanka
Basm i Contai Sub-Division
(West Bengal)

3119 SHRI SAMAR GUHA wilt
the Minister of IRRIGATIION AND
POWER be plcased to state

(a) whether the Cential Government
propase 10 give necessaty financial assistance
to the Government of West Bengal for carly
mplementation . of  Barachanka  Basin
Drainage Scheme in Contai Sub Division of
Distiict Midnapur, and

(b) 1f so, the broad outhine of the
proposal ?

THE DFPUTY MINISTER IN THE
MINISIRY C©F IRRIGATION AND
POWER (SHRI B N KUREFL) (a) and
(b) Under the procedure evolved for the
Forth Five Year Plan Cential assistarce t)
the State Governments for their plan
schemes are piovided in the shape of block
loans and grants and are not ued to anv
particular project or head of development
In view of this, nccessary provisions for the
mplementation of mdividual schemes hase
to be made by the State Government There
1s no proposal undcr consideration of the
Central Government to give spccial assis
tance for the implementation of Barachauka
Basin Drainage Scheme

“Protest Fast” and Demonstration by
Signal and Telecommunication
Staff m November, 1971

3120 SHRI RAIDEO SINGH Wil
the Minister of RAIL WAYS be pleaced to
state :

{a) whether the stafil of Sigpal and
Telecommunication  Branch  of Indian

CHAITRA 29, 1894 (SAKA)

Wrirten Answery 74

Railways observed “‘Protest Fast”” and held
demonstrations tn the month of November
1971 at various places, and

(b) if so, what were the demands of
this section of staff and what 18 the latest
position in regard to these demands ?

THE MINISTER OF RAILWAYS
(SHRI K HANUMANTHAIYA) : (a) Yes,
at some places

(®) The demands of the staff relate to ¢

(I) Recogmition of Indian Rail-
wavs Signal & Telecommunica-
tion Staff Association,

2) Umformitv of destgnations,

(3) Rehel to Inspector
Stores responsibility,

from

@) Provision of gquarters for S AT
Staff free of charge on
prtority basis,

(5) Provison of Rest Givers and
Leave Reserves,

(6) Confiirmation of staff

(7} Classification under Hours of
EFmployment Regulations,

(8) Job analyss and Yard-stik
for provsion of staff,

(9 Provision of uniforms

(10) Revision of Pay Scales

(1) Trammg facilitien for alf
categories of S & T Staff

The position in regard to these dumands
has been explamned 1n reply to Unstarred
Question No 7551 answered 1n  this House
on 10-8-71.

Approved yard strek for Singmal and
Telecommunication Staff

3121 SHRI RAJDEO SINGH * Wil
the Minsster of RAILWAYS be pleased to
refer to the reply given to Unstarred
Question No 1308 on the 23rd November,
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1971 regarding the approved yardstick for
Signal and Telecommunication staif and
state

(a) whether the information has since
been collected; and

(b) if not, when it will be collected
and placed on the Table of the House ?

THE MINISTER OF RAILWAYS
(SHRI K. HANUMANTHAIYA) : (a) and
(b). Yes: a statement is laid on the Table
of the House. [Placed in Library See. No.
LT—1791/72)

Dry Fruit Trading Corporatioa

3122. SHRI RAJDEO SINGH : Will
the Minister of FOREIGN TRADE be
pleased to state :

(a) whether Government are
contemplating to form a *“Dry Fruit Trading
Corpo-ation’'; and

(b) if so, the broad features thereof ?

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE (SHRI
A.C. GEORGE) (a) and (b) Government
have no proposal under consideration for
the formation of a Dry Fruit Trading
Corporation. However, the question of
canalising import of dry fruits through
Public Sector Undertakings has been under
ccnsideration of the Government. A decision
in this regard will be taken in the near
future.

Expenditure incurred on Facilities
during Strike by Railway
Employees In Dhanbad
Region

3123. SHRI RAJDEO SINGH : Wil
the Minister of RAILWAYS be please to
refer to the reply given to Unstarred
Question No. 6811 on the 3rd August, 1971
regarding the expenditure incurred by Rail-
ways in Dhanbad region strike and state ;

(a) the reasons why meals, tiffins and
free conveyance were arranged for the
employees during the strike on Dhanbad
Division (Eastern Railway) in February,
1971; and
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(by whether similar facilities were
provided to the employees in previous

striles also ?

THE MINISTER OF RAILWAYS
(SHRI K. HANUMANTHAIYA) : (a)
Meals, tiffin and Conveyance for transport
of loyal staff from place to place for running
of train scrvices, werc arranged in the
interest of public service.

(b) Yes, wherever considered necessary.

Conversion to Broad Gauge of
Viramgam -~ Okha - Porbandar
Section (Western Railway)

3124, SHRID. P. JADEJA :
SHRI VEKARIA :

Will the Minister of RAILWAYS be
pleased to state :

(a) when Government propose to take
up the work on the conversion of Viramgam-
Okha-Porbandar section of Western Railway;
and

(b) the time by which the work is
likely to be completed ?

THE MINISTER OF RAILWAYS
(SHRI K. HANUMANTHAIYA) : (a) and
(b) : This conversion has been sanctioned
and the work is in progress. The conversion
project will be completed in five years.
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Linking of Rivers From Godavar to
Cauvery

3131 SHRIM KALYANASUNDARAM
Will the Minister of IRRIGATION AND
POWER be pleased to state

(a) whether there 1s any independent
proposal to link up the rivers 1n the South
from Godavari to Cauvery, and

) of 50, the outhine thereof ?

THE DEPUTY MINISTER IN THE
MINISTRY OF IRRIGATION AND
POWER (SHRI B N KUREEL)
@ and(b) The lnkup of the rivers

7
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Iike Ganga, Sone Narmada, Godavin
Krishna, Pcnnar and Cauvery 1s propiwd
as part of the National Water Grnid A
team ot UN 1L aperts visited India to give a
second opinion on the proposals and then
repoit 15 expected by tuly, 1972 Therc 1s
no independent proposal to juk up the
rivers from Godavari to Cauvery

Compensation paid to Ousiees of Pong
Dam Area (H P)

3132 SHRI VIKRAM MAHAJAN
Will the Minister of IRRIGATION AND
POWLR be pleased to state

(a) how mnany oustecs from Prn: Dam
Area (Himchal Pradesh) hive b on wwirded
and paid ¢ ympensation so far anl how
miny were expueted to he awunded ¢m
pensation under the schedule earlier pre-
pared, and

{b) how miny oustees were awarded
and pard compensation by the 31st October
197t and how manv more have been pud
thercafter ol Fobruary 1972 2

THE DEPUTY MINISTILR IN THF
MINISTRY OF IRRIGATION AND
POWIR (SHRI B N KURFEL),

(a) () Land owners m whose favour
awards of compensation have
bien given 29,134

(1) Tand owners in  whose
favour awards of compzn-
sation have been paid up
to 29 2-1972 12,485

(1) 1t 15 not possible 10 say to
this stage how many of
these land owners are eligi-
ble to be approved as 0 1s-
tees for the purpose ot
allotment of land in Rajas-
than

1t 1s intended to give award to all the
tand owners who arc likely to be effected up
to EL 1280 hefore next monsoon

(b) () Awards pard up to 31-10-19 1

7,508
(u) Awards pad from 1-11-1971
to 29 2-1972. 4,077
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Better Maintenance of Railway Quarters
at Liluah Colony, Howarh Division
(Eastern Railway)

3133, SHR; S. M. BANERJEE : Wil
the Minister of RAILWAYS be pleased to
state :

{a) whether the maintenance of Rail-
way Quarters at Liluah Colony in the
Howarh Division of Fastern Railway is not
up to the mark;

(b) whether there was a demonstration
against the IOW Incharge of the Colony on
the 5th March, 1972; and

() if so, the steps Government
propose to take to tackle the problem ?

THE MINISTER OF RAILWAYS
(SHRI K. HANUMANTHAIYA) : (a) No.

(b) No.
(c) Docs not arise

Refusal to Reimturse Children’s
Tuition Fees by Divisional Superin-
tendent, Sealdah Division
(Eastern Railway)

3134. SHRI S. M. BANERIJFE : Will
the Minister of RAILWAYS be pleased to
state :

(a) whether the Divisional Superinten-
dent, Sealdah has refused to reimburse to
the Railway employecs under him Children’s
Tuition Fees for the children readmng in
Classes I to VIII ;

(b) whether the procedure followed by
the Divisional Supcrintendent is at variance
with the procedure followed in *%e Office
sf the Genenal Manager. Eastern Railway
wmd other Divisional Superintendents and

() if s0, the reasons therefor 7

THE MINISTER OFr RAILWAYS
(SHRI K. HANUMANTHAIYA) : (a)
No.

{b) No.

{c) Does not arise.
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Per capita availability and consumption
of power in North Bihar

3135, SHRI BHOGENDRA JHA -
Will the Minister of IRRIGATION AND
POWER be pleased to state the latest per
capia availability and consumption of
power in North Bihar, the rest of Bihar and
the whole countiy ; .

THE DEPUTY MINISTER IN THE
MINISTRY OF IRRIGATION AND
POWER (SHRI B. N. KUREEL) -
The estimated per capita avalability
and consumption of clectricity in North
Bihar, rcst of Bihar and the whole country
for 1970-71 1s given below :

Per capita  per capita
availobility consumption

(KWh) (KWh)
1. North Bihar 19 13
2. Rest of Bihar §7 79
3. All India 98 88

Eapenditure on Kosi Gandak and
Rajasthan Canal Project

3136. SHRI BHOGENDRA JHA :
Will the Minister of IRRIGATION AND
POWER be pleased to state :

(2) the tota] amount fo be spent
herecafier for the completion of the We:t:rn
Kosi. Gandak and Rajasthan Canal project;
and

(b) the steps that are being taken
to ensure completion of the three projects by
the end of the Fourth Five year Plan ?

THE DEPUTY MINISTER IN THE
MINISTRY OF IRRIGATION AND
POWER (SHRI B. N, KUREEL) : (a) and
(b. The Rajasthan Canal Stage ] need
Rs. 37 crores beyond March, 1972. The
Project is expected to be substantially
completed by the end of Fourth Plan, except
for lining of the smaller channels which
work will be carried out later,

The Gandak Project of Bihar and Uttar
Pradesh requires Rs, 93 crores beyond
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March, 1972. The State Governments have
been urged to allocate as much of funds as
possible for the project. The works in
Uttar Pradesh will be substantially com-
pleated by the end of the Fourth Plan,
Htowever, the work in Bihar will spill over
ino the next Plan.

Work on the Rs. 37 crores Western Kosi
Cana is being undertaken only now after
receipt of clearance from His Majesty's
Government of Nepal. The project will take
5 to 6 years for completion.

Augmenting of Irrigation facilities
in Bihar

3137.  KUMARI KAMLA KUMARTI :
Will the Minister of IRRIGATION AND
POWER be pleased to state :

(a) whether out of a total crop area of
26 7 million acres in Bthar, hardly 5 millioa
acres get irrigation of some kind, while only
about million acres are assured of proper
irrigation; and

{b) the steps taken or proposed to be
taken to increase the irrigation facilities in
Bihar ?

THE DEPUTY MINISTER IN THE
MINISTRY OF IRRIGATION AND
POWER (SHRI B. N. KUREEL) : (a) and
{b). The total cropped area of Bihar in
1968-69 was about 10.9 million hectares.
Irrigation . potential created by March, 1372
18 assessed to be about 1.7§ million hectares
for major and medium projects and about
1.8 million hectares for minor irrigation
projects or about 319, of the cropped area.

The Government of Bihar have in hand
a number of projects like Kosi, Gandak,
Bagmati, Sone High level Canals, Chandan
etc. and on completion of all the projects
in hand, the peicentage of irrigation will go
upto about 509, of the cropped area.

Amendment of Impoot Trade Control
QOrder

3138, SHRI D. K. PANDA: Will
the Minister of FOREIGN TRADE be
pleased to state :

(a) whether there is a proposal under
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consideration to introduce a bill proposing
amendment to the Import Trade Control
Order to prevent firms from misusing import
licences and indulging in various mal-
practices like under-invoicing and over-
invoicing; and

(b) ifso, an outline thereof ?

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE
(SHRI A. C. GEORGE): (a) and (b).
A proposal to amend the Imports
and Exports (Control) Act, 1947 1s under
active consideration of the Government. The
amendment that is being considered is to
assume powers for imposttion of fines for
contravention of the provisions of the
Impoits & Fxports (Control) Act and Orders
1ssued thereunder. This is in addition to the
existing penal provisions of the Imports
and Exports (Control) Act and Orders inade
thereunder.

Rowdyism in Eastern Railway Hostel
at Patna

3139. SHRI RAMAVATAR SHASTRI :
Will the Minister of RAILWAYS be pleased
to state :

(a) whether the attention of Govern-
ment has been drawn to a letter appearing in
Statesman dated the 3rd March, 1972 under
the heading “Rowdyism in Hostel” at Patna
(Eastern Railway) ; and

(M if so, the action taken by the aute
horities m the matter ?

THE MINISTER OF RAILWAYS (SHRI
K. HANUMANTHAIYA) : (a) Yes.

(b) No such case of rowdyism in the
Hostel has come to notice,

Increase in number of Court Cases
filed by Railway Staff

3140 SHRI RAMAVATAR SHASTRI .
Will the Minssier of RAILWAYS be pleased
to state :

(a) whether in recent years Court cases
filed bv R:iilwey staff are mounting up and
whether these cases are lost in Court due to
arbitrary orders of the Railway Officers;
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(b) whether the Railway Administration
has to pay substantial amount of money on
account of these cases,

(¢) 1f s0, whether any action 18 taken
agamnst the Ofticers responsible for such
orders, and

(d) if not,
Admimstration propose to take
matter ?

the remcd al measure the
this

THE MINISTFR OF RAILWAYS
(SHRI K HANUMANTHAIYA) (a)
Althc ugh the court cases filed by the Rail
way staff are on the incrcise cases are not
Jost due to arbitrary orders of Railway
ofhcers

(b) Advocates are paid according to
the High Court Schedule Government
Pleaders arc paid as per rates fined by the
State Governments, and outside counsels ire
paid at the rites fixed as per prior contract

(¢) and (d) Does not arise

Brutal Assaults on Railway
Employees at Kusunda

1141 SHRIRAMAVATAR SHASTRI
Wil the Minuster of RAILWAYS be pleased
to state

(a) whcther Telegram dated the 8th
October 1971 ttom Divisional  Ratlway
Fmployees Coordination ( on m ttee Dhan-
bad was reccived by Goveinment alleging
brutal assaulis on the Railway Employees
on duty at Kusunda on the 27th October,
1971 by the Police and Colhicry owners,

(by if so, the gist of the incident and
the action taken by the Railway authoritics
at Dftanb.d 1n the matter, and

(¢) whether compensation was promised
to be paid by the Divisional Superintendent
to the staff injurcd on duty and whether 1t
hds been paid

THE MINISTIR OF RAILWAYS
(SHRI K HANUMANTHAIYA) (1) No
However, the incident took place on 27th
September, 1971 and not 27th October, 1971

(b) A statement 15 attached
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(c) No
Statement

On 27 9-71 at about 13 00 hrs whule the
shunting of wagons wds gomg on at
Kusunda Railway Yard, the Eastern side
level crossing gate of Kusunda Yatrd was
closed for vehicular traffic At that time
one car No BRW 68631 n the occupation
of Shrt Parmcshwar Agrawal, proprietor of
West Godhar Colliery, Kusunda with his
family came there and they demanded the
fevi] crossing gate to be opened at once for
the said car to pass  The gatc-man on duty
showed his mability to open the gite as the
shunting was still going on, and this resulted
1n a altercation between the gitemin and
Shri1 Agrawal who felt insultud and enrazed
on the reply of the gatuman  Suddenly Shn
Agriwal went to the Collicry and  brought
about 50 pcreons armed with lathis spears,
ron 1ods ¢t¢ and started assaulung the
ratlway emplovees on duty  On getting this
information the RPF arikd wing party
posted at Kusunda and the loc il RPF staft
rushed to save the Railway employees when
the assailants fled awav

The Divisional Supenintendent, Dy
Divisional Superintendent  Duvisional Ope-
rating Supenintendent, Dhanbad accompannd
by & perintendent of Polike Dhanbad and
other Pol cc authoritics visited the spot  On
being assured by the authorities that appro
priate action will be taken against the
persons who were at fault, the work was
resumcd by the Rallway employees

The local pohice have registered a case
which 18 under mvestigation,

Confirmation on Posts of Fuel Inspectors
and Fireman Inspectors on Railways

3142 SHRI CHANDRIKA PRASAD
Will the Minnster of RAILWAYS be pleased
to state

(1) whether perminent and cadre posts
of Fucl Inspectors and F remin Inspectors
have been created om the Ralways,

(b) if so, the reasous therefore,

{c) whether some members of the staff
have been confirmed against these posts
being cadre posts, and

(d) what 15 the procedure for trans-
ferring the confi med employees (o therr
original cadre post ?
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THE MINISTER OF RAILWAYS
(SHRI K HANUMANTHAIYA). (a) to
(d) 'The information 18 being collected and
will be laid on the Table of the Sabha

Effcct on India’s Exports conseguent
upon China’s entry in to

U. S Markets
3143 SHRI[ NIHAR LASKAR
SHRI C T DHANDAPANI
Wil  the Mister of IORLIGN

TRADE be pleased to state

(a) whether cntry of Chamna into  the
U S markets has 1n any way alfccted the
Indian exports to the U S A, and

(b) 1f vo, to what extent ?

THL DIPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE (SHRI
A ( GEORGE) (d) and (b) The entry
of China mto the U S marhket has not so
far eflfccted Indo US trade to any appreci-
able extent

Fconomy measures adopted by Railways

3144 SHRI K RAMA KRISHNA
RLDDY Will the Minister ol RAIL-
WAYS be plcased to state

(a) the measures of economy taken
by the Mmistry of Ratlwavs to impiove the
financial position of the Railways ,

(b) the monetary savings achieved in
the fields ot fuel consumption, c¢laims and
compensations and unproductive establish-
ments , and

(c) the recommendations of the Claims
Committee 1969 which have not been imple
mented, even though accepted and the
recommendations which have been rejcted ?

THE MINISTFR OF RAILWAYS
(SHRI K HANUMANTHAIYA) (1) A
statement 1y laid on the Table of the Ho se
[Placed in Librarv  See No L1-1792/72]

(b) Improvement in effi.iency, oper-
ation and productivity leading to economy
directly or 1ndirectly 1s a continuous pro-
cess by way of various measures adopted on
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Raiiways as briefly mentioned against pant
(a). There has been no reduction m 1he
paymem of compensation for loss, damage
etc , on booked consignments during 1971-
72  As regardy fuel, some savings were
achieved duning 1970-71 as compared to
196)-70

(c) Instructions have been 1ssued ta
the Zonal Railways on the recommendations
of One Min Expcrt Committee on Compen-
sation Clasms which have been accepted
full or in past or 1n modihed form The
nature cf most of the recommendations 1s
such that imp ementdtion thereof 1s a conti-
nuous Process FovL 1nsance, the recom-
menditions on marking addrssing  sealing
rivetting  labelling, lochimg, handling,
arousing of clamms consciousness among
the «taff, connccting of unconnected wagons
fixing of staft responsibility, repairs of
pinel cut wagons, tramning of staff watching
ot detentions, 1ssuc of damige and deficren-
¢y messages corree compilation of statis-
tes provision of adcquate  covered
accommodation n goods shuds, cxpedit ous
mnvestigdtions and d sposal of clauns cases
1ssue of shortage cert ficates, periodically
meetings with big unde:rtaking Chambers
of Comm 1ce etc , holding of mobiie claims
offi.es prevention of litigation, quickh satis-
faction of degrces watching the performance
ot Railway advocates eic are under constint
1m» ementation The reviews of  staff
strength  suggested by the Commuttee are
alvo heing conducted by the Zonal Railwavs
Th 1mp'ementation of the tecommendations
as accepted by the Ratlway Board, for
augmentation of the stiingth of the Commer-
cal Officers and staf will  however, have
to be done In phases within the availabel
finances

The rccommendations made n the
following paragriphs ot the summary of
oxwervations and recommendations  which
have not bheen acc pted are —

153 160, 168, 175, 178 181, 183, 185 187,
189 192, 215 216 235 248, 259, 319, 351
357 376, 17D, 43t 4} 48), 496, 526, 556,
57, 851, 572 601, 615

Capacity of Goods Traffic during Third
and Fourth Plans

3145 SHRI K RAMA KRISHNA
RFDDY Wil the Minister of RAIL-
WAYS be pleased to state
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(a) the capacity of goods traffic in
million tonnes per annum developed in the
Third and Fourth Five Year Plans ; and

(by the traffic lifted in 196¢9-70 and
1970-7% 7

THE MINISTER OF RAILWAYS
(SHRI K. HANUMANTHAIYA) (a)
Dependent on the pattern and leads of
traffic prevalent in 1965-66, the Railways’
capacity was for a sustained movement of
205 million tonnes of originating traffic at
the end of the 111 Plan. Capacity is being
programmed for lifting 240.5 mullion tonnes
at the end of the Fourth Plan subject to
certain anticipations of pattern of traffic
and lead thereof.

(0 The actual traffic and lifted during
1969-70 and 1970-7! was 207.9 and 196.5
million tonnes respectively.

W Hve dar (qaten Wwd) #
v gfear & et

3146. wit wgvdtes Ry e : wT
W@ ag gary o war F@ fr

(%} #ar wrviw s (qETER
) ¥ wis MNErw g4r o @Yo Wiy
Hagagh &

(7) = hww gfnd &
Hodto wifra T N gawsg § frad we-
ET WG TSN ¥ WTH A A5 -
wf v sww wferrgar &Y §

() aft g, @ s FTEE W
frarr Al Fratedl ¥ yET-HST  THY-
w1 gfaamal Y sprea FA ST 7

W (st &0 gIwE) (F)
wEY FHaqT g e Nam FAe fone
wowT & wraten & @ R 7O e
1 frardlze &

(@) fexwz so9e & wfen aur
w1E N ¥ 198 6 Trwary, N1 Ay
¥ ¥ f glewd wve &
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(7) we AR I

wraew semA  (qafa WR) & quate
wriea WRAT

3147. s} wE{tew Tag v AT
st g A FUFE

(%) #ar qafee W& § wvord
FFUA T AL 73N Fviin ;AT

(&) afz ady, @ @%F T O

g7

@ Wt (st Wo ggmewmr) (F)
Frava WY €T ) T 2k 98-
a1 FEg AdY & Sfer goww gy
aar wfew 9808 ¥ ST YW W
d7ix ez TART EU AFIGATE T
¥ feur srar

(@) FEUT WY @A I qEw
¥ goars Faied §Y g FI &7
€ sftfeeg 7 &

Compensation paid by Railway due ¢o
Thefts and Pilferages on North
Eastern Railway

3148. SHRI MAHA DEEPAK SINGH
SHAKYA : Wil the Minister of RAIL-
WAYS be pleased to state :

(a) whether several incidents of thefts
and pilfcrages have taken place on the
North Eastern Railway since Ist January,
1972 ; and

(b) if so, the districtewise break-up of
the incidents and the amount of compen-
sation paid by the Railways on this
account ?

THE MINISTER OF RAILWAYS (SHRJ
K. HANUMANTHAIYA) : (a) Yes.

{b) The Division.wise break-up of the
incidents of Thefis and Pilferages from Jan-
ua1y to March® 72 is as under 3—
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Division No. of inci+ No of mci-
den s of dants  of
Thefts Pilferages
(1) lzatnager 3 1
() Lucknow 13 17
(n1) Gorakhpur 3 —
v) Varanast 22 —
{v) Samastipur Lil 4

Compensation  pard  froms Jrwuary to
March, 1972 on North Eastern Railway on
account of Thefis and Prlfcrages s Rs
4444/ and Rs 8,24 981/ respactivelh

Conversion 1nto Broad Gaoge 1 wne from
Delln to Abmedabad

1149  SHRIMATI SAVITRI SHYAM
Wil the M nistar of RAILWAYS b pleased
10 state

(@) whether Government have any
proposal under corsideration to convert the
metre gauge Diltu Ahmedabad e mto
b10ad gauge finc , and

(b) 1f so, the bioad outline thereof *

THE MINISTFR O RANI WAYS
(SHRI K HANUMANTHAIYA) (1) and
(L)) A traffic survev s m progress for
comerston of the Delhi-Aluncdabad metre
gauge seetiwon to broad gauge he proposal
will be further considered after tie sunev s
completed and tle report thereof cxamined

Price of Russiaa Cotton
3150

SHR! RANABAHADUR

ANDHRA PRADLSH
GUJARAT
MAHARASHTRA
UTIAR PRADESH

RAJASTHAN .
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SINGH* Will the Minister of FOREIGN
TRADE be pleased to state the prices which
Government will have to pay for the
Russian cotton ond the comparative prices
of the Indian and Fast African cotton ?

THE DFPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADF (SHRI
A C GEORGE) Under the cotton con=
version deal with the USSR, India would
receve  cotton fiee of  cost for conversion
mto textiles to be supphed to thit country
India recetving conversion charges

Powers Crisis in States

3151.  SHRI PAMPAN GOWDA
SHRI P M MEHTA
Wil the Minnter of IRRIGATION

AND POWER be pleased to state

fa) the names of the States which have
utgtd the Unmon Government to airange
for supply of power to them from the
neighbour ne States 1o solve the power crivs
obtainiag therem and
the

rewction of  Covernment

tb)
there 0 ?

THF DEPUTY MINISTER IN THE
MINISTRY OF IRRIGATION AND
POWER (SHRI B N KURELL) (a)
The States of Andhra Pradesh, Guarat,
Maharashtra Rajasthan and Uttar Pradesh
have asked the Central Government to use
their good offices for arranamg  supply of
power from the ncighbouring States

{d) Cen'r1l Government have promptle
arranged power supply  from neighbourtng
Staves for use 1n these deficit States to the
extent possible

from Mysore, Tamil Nadu & Kerala

from Mveore, Madhya Pradesh and Maharasht a
from Madhya Pradesh and Mysore

from Madhya Pradech and Bihar

from Punjab, Harvana and Delhs
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izt (vweara) W A few sqrqrdr &1 far A azmr we fesdl &

W afn gear feady ot ?
3152, st wiferc @re aEn: s W oWl (s %o mgmewr) (%)
™ Aet ag amd &Y war w7 fiw =, 1971 § W+, 1972 & T Fer

¥ g7 12,185 wrs feait 37 ary &1 oy

(7) @ ad F2r (TAT) W pmen 0,110 wre fer awenk frd
are fesa) Y A w0 ot ™ )
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W we fedt w1 v A fTgr
(1) wa¥ afos wre fesy frmw wmar g

gzt v af wre fzeat €Y gear

g & fafewr &0 270
TR qm UATEL &I Fo 156
T M Fo 207
g9 €I Fo 198
TEATT &I Fo 238
HEIT €217 §o 297
dray T Aruan wifezs d@rey fofude 184
AT TFIEErT oo #fawer fafare 140
faar o &= 167
| IZT qOF Fo 298
o WY BT Ew 298
frw @1e W1 w 219
arera giawy 235
AraT WS TENTAH T 272

T 3179
% 5940
e 9119
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(7) #ed gy ouE Fo AT Hw
ot gt @1e, § sy @ fed gw ad
qay sfuw deqr & wre fead oy win
A &1 298 wrer fesk falr T ¥

wwae Age w1 faw

3153. oft siiwre A Avwv: Far
faurf ot faw o gaft 7g Fary A gar
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(%) = gvwe =1 fawg gvas
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aidt @e ity & faast Sra
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3154. &t siwre w1 dvan . v fawrd
st faw @ wet ag aary @ o F 3 f:

(%) ot ame aw A 99 aw fray
atat # fawelt & At ;¥R

(w) fanifa awg gt & sgame
aiw & frad aret o fawsht & s oF;
LI

{(7) sem ¥ FTEw QT @ WA N
FEATHAT &
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are @ty ¥ favet wwaw fue & o fr
gR? faega &Y Y stgan 2, w19 & WA
# st fpe e T wew 93w & SAr
§ fawel geond wear § | wa afoasay
& agum qfvsfeqm & &, afcarsar &
o &Y a aret faga Y awd ¥
armeg ¥ g fagdava & fon wrg
weq a8y fagifea frar war qr | waears
qtT wew wqW ¥ Iymew faera &, faay
aretame atw { so fapa ot e 8,
TSEqT ¥ 3868 gt T wew-adw ¥
8572 wiw fagfrga &1 9% &

Issue of import licences for *‘L”* Foam

3155. SHRI B. K DASCHOWDHURY?
Will the Minister of FORFIGN TRADE
be pleascd to state :

(a) whether licences to import machi-
nery from abroad weie issued 10 some firms
for manufactnre of “U” Foam if so, the
date of Issue of such licences and names of
such firms;

(b) the names of firms who had applied
for import licences for purchase of similar
maclinery but have not yet becn issued
licences; and

(¢) the criteria adopted in issuing such
licences ?

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE (SHRI
A. C. GEORGE): (a) Yes, Sir. A state-
ment showing the particulars of import
licences 1ssued to twelve parties is laid on
the Table of the House. [Placed tn Library.
See. No. LT-1793/72]

(b) Another statement giving the parti-
culars of pending applications is laid on the
table of the House. [Placed in Library. See.
No LT-1793/72}

{¢c) Smnce raw material for the manu-
facturc of polyurethane foam 1s largely
imported, each applrcation is coasidered on
merits heeping in wiew the availabilny of
foreign exchange to finance the import of
the raw materials.
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A i a9R fadaer ¥ &
af wonr fawy & feg
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43/5c, aifgr § @k 15 awt ¥ wwaY
FEKY F1 ;A | fred faelty ad §ogw
@  fag sqafeqa 50 am wWr N
sqer, fanw & qrw vAW, qITE, A
q3W, WFNE, AqT, @, ANEA,
afaswig, IqT wkw alx afesw gw &
TSET #1200 gfwe aferdy & fagdiwor
F for 5584 W@ w9y ¥ ww-Agw@ar
¥ X eQFT 1§ 1 afe quwimT ey
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() W fawmraz w9 197071 &
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(@) @ & fenfear wraver gd ar
W fawmaY ave & gEEar  Fvdr
FVY A1 g9 ¥, A afr &, O faad
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qdt 7
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# v A% wyr gTOW &, 8w

(') Y= fqumm g7 gnwo 3 ca2w
v ! a9 a¥ 39w FIA ang @
s ?

WA (s R ggwear)  (F)
1970-71* & @i\e ¥ stranfad woste a7
T yeg 3259 ¥9NT Wy T WY FAH
aitz &1 wawn 9 gfawa ar ) arnfag
9vg7 { g faweft g oA Qe g 9+
A faadt M & fest & Haggy AW
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qa1v % oftepg goery o grora Aar
gl T=9 AW AT TP AT Y| &
gt ¥1 Arary wfvarg av AT ¥ A
ar &Y 97 W 7 Io@ey A o ar AN
WRIT FIFiey 97 |

(@) mara A fasgs & ¥ &A@
¥ fon &1 awa-dmr fauifre @it A
a1 g w@fE smg A9 ¥as §D
afrard w=% wre, mfesT a9t qer 9
a5 @ifrw § faad fog JFeope Frmfor
wFE A g ame) 7 fadh ggaw
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&Y qgzadAr qEAr B B AmE N
sfaram qrar & @y F wie7 577 &1 93
# 1 53 @ivg ¥ grarfaa qor &7, &1 1955-
56 & #waw 26 gfana av, w2rFT 1970
71 & wuaw 9 sfams aw @ for
AT

Failure of firms to discharge their
export obligations

3160 SHRI INDRAJIT GUPTA Wil
the Minister of FOREIGN TRADE be
pleased to statc

(&) whether 1t has come to the notice
of Government that a number of firms atter
ob’aming licences for expansion on the
condition that a ccrtamn percent ge of thur
production would be txported hive failed to
discharge thetr obligation 1n  regard to
export

(b} if so, the number of such cases
brought to the notice of Government and
details thereof, and

{c) the action if any taken against the
defaulting fiums ?

THE DEPUTY MINISTER IN THE
MINISTRY OF FORFIGN TRADF (SHRI
A C GEORGE) (a) to (¢) No case of
default 1n the export obligation has come
to the notice of the Government during the
last five vears, where licences for the import
of machinery to expand the manufacturing
capacity, has been 1ssued subj ct to the
condition that a certain purcentage of their
production would be exported

Azt & W TS qaew
w@ & fog STdATON

3161 ¥Mo WEH! AIAW U137 . FT
@ weft 9g qary = Fuw Ty r

(¥) A-rerel aq wF @I *
sazy & fou frad sniqma gfaw
Y ¥ vaew wogs ydww & fEAro-
i g & ¥ wAeE ¥ ¥ faeiw-
LR
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(') O @l 1 oz @ A
Faa qgfa v §,
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() stz (). ad=ma & Nfa & sgax
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Yo At wegerr atafy
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®T W A qg wER W PO R
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(%) ot s ate (wer a¥W)
¥ §W GHA qRT WO W, 4]

(@) T8 ¥ Q= 71 JeTIw W W
C

Yok st Faqgq wamem & It
(3 doore giiw) (%) A (W)
et wraw arg w1 wiawaw 99 @y
131292 & 1 sy guar ®, 11 Y3,
1972 (8 ¥ Wi-:) F¥ING §T AA-FQY
129599 $z wrar o4l ¢
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g 97 gAaRar

3165, To TRWETUEW UWIT :
w7 fadm =omqre @Y 97 @A ST g
g7 fir ;

(¥) = fa¥a ¥rweim g &
fruts & wveey & 91E aqr quetar gar
FarPA Wy @, AW

()

Frg?

afz gl, a1 s+ qer S

fadm sqrare darew ® awat (ot oo
o wrN) (%) @l (1) farw ar W
1 faala ¥ # fae oot 3% A1 g
T7 wfeaq v & 99 78y frar mar g,
e fafew awre 1967 & wiva-fada
yTg &7 FY, 197/ F 457 9§ A WA

¥ fou ggaa gr ok 2
Closure of Edward Textile Mill,
Beawar
3166. SHRI ISHAQ SAMBHALI

Will the Minister of FOREION TRADE be
pleased to state :

(@) whether the Eaward Textile Mll,
Beawar had been closed down,

@) if so, the reasons therefor!
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Wiitten Ansvers 108

(c) whether any arrangement has  been
made to run 1t under the control of National
Textile Corporation; and

(d) if so, the mam Ffeatures thereof ?

THE DFPUTY MINISTER IN THE
MINISTRY OF FOREIGN 1RADE
{(SHR1 A C GFORGE) a to (dn
Edward Textile Mills Co Ltd, Beawar has
been Iving closed sinec Agust, 1969 duwe to
fanancial d flicultres and  labour  trouble,
in cxercise of the powers conferred by sec-
tron 18 A of the Industries (Development
and Regulationd Act, 1951, the Cuentral
Government  have authorised the National
Textile Corpwation to  take over the
management of the company for a pertod of
five ycals

Silk Declegation

3167 SHRIINDIR J MALHOTRA ;
Will the Minnster of FOREIGN TRADEF be
pluased to state .

(a) whether Government spon ored a
Silk Delegation wth Chairman, Conual
Sk Board as 1ts he.d 1o (xplo e the possi-
hility of increasiag vur sk exports,

(Y if 0, the recommendations made
by the Dulegrtion, and

(¢) the steps Go ernment hive taken
W mplement the recommendations ?

TIFE DFPUTY MINISIER IN THE
MINISTRY OF FORLIGN TRADE
(SHRI A C GEORGL) (a) Yes, Sir.

(b) A sta ement <howing certain impor»
tant re.ommerd tions made by the Silk
Dclegation 15 attached

(t) The report of the StIh Diuiegation
1s under active consideration

Sratement

Following are some of the mmpore
tant recommendations made by the &k
Delegation .—

(1) The Central Sifk Board should be
provided with necessary organisa-
ton and resnuices for ensuring
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coordinated planning and develop-
ment of silk exports on sound and
stable basis.

(2 A comp chensive publicity drive
should be undertaken for project-
ing the image of Indian silk in the
world market.

(3) Tre Board should organise show-
rooms and overseas offlces exclu-
sively for Indian silk goods in
important matkets,

(4) Diversification of cxport items
including export of raw silk and
silk yarn.

(5) Additional assistance against export
of tasar and tasar mixed goods.

(6) A suitab'e research station for
undertaking technological research
relating to silk industry should be
set up.

(7) Sustained efforts should be made
for improving the quality of Indian
raw silk and reducing its cost of
production.

(8) Effective steps should be taken to
iacrease production of tasar co-
coons on oak platation.

Prodution and export of Tasar Silk

3168. SHRI INDER J. MALHOTRA :
Will the Minister of FOREIGN TRADE be
pleased to state :

(a) the steps Government contemplate
to increase the production of ‘tasar’ silk in
the country; and

(b) the steps taken by Government to
increase the export of ‘tasar’ silk ?

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE
(SHRI A. C. GEORGE) :

(a) Steps to increase the production of
tastar silk in the country :

(i) A provision of Rs. 1'45 crores has
been made in the IV Plan for

APRIL 18, 1972
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development of tasar silk industry
in the country’

(ii) Three sub-stations at Ranikhet,
Batota and Imphal have been set
up by the Central Silk Boa d for
exploiting the nature grown oak
plantations in the sub-Himalayan
belt for raising the tasar cocoons.

(1ii) A project for streamling tasar
cocoon production on block plan-
tation basss is under consideration.

(iv) An Expert Committee has been
constituted by thc Central Silk
Board to review the progress made
in the development of non-mul-
berry silk industry in the country
and to suggest measures for
furthet devclopment.

(v) The production of tasar silk rose
from 252 lakh kg. in 1969 to 3'53
lakh kg. in 1970.

(b) Steps to increase the export of tasar
silk goods:

(i) Import replemishment scheme for
natural silk goods has been stream-
lined.

(ii) Cash assistance at 10% of the f.0.b.
valuec was permissible against ex-
ports of natural sifk products con-
taining 1009, tasar sitkk from 1st
March, 1971 to 3Ist December,
1971. From (.1.72 this cash
assistance has been extended to
mulberry-tasar blended or mixed
products also.

With these measures the declining trend
in tasar silk exports has been arrested. The
exports rose from Rs. 1°20 crores in 1970-
71 to Rs. 1°30 crores in 1971-72.

Quick withdrawal of Wagons and
their Movement

3169. SHRIINDER J. MALHOTRA :
Will the Minister of RAILWAYS be pleased
to state :—

(2) whether Government are aware that
withdrawal of loaded wagons from coal-
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mines and their weighment and preparation
of invoices take days together resulting mn
congestion of sidings and affecting turn
round of wagons ,

(b) the reasons for increasing delays in
these operations , and

(c) the steps being taken to speed up
withdrawal of wagons and their movement?

THE MINISTFR OF RAILWAYS
(SHRI K HANUMANIHAIYA) (a) and
(b) Some wagone do get detained m
colliery sidings particularly 1 West Bengal-
Bihar fields, due to f.c ors beyond the
Railways contiol, such as, theft of bearing
brasses, track fittingsy et¢c  or dislocations n
trafic  due to Bundhs etc  Of late a large
number of wagons are also gettog Ift
bihind 1n the colliery sidings m Bengal &
Hihar fields due to the collieries’ mability to
complete loading within the permisable free
time During the months of Januarv, teb-
ruary and March ‘72, 8840, 9729 and 11568
wagons respectively m terms of four *vheel-
ers were detained for completion of loa-
dmg teyond the permissible frce time
Dctention to these wagons also  caused
dctention to other wagons served by the
sdame priot

(¢) A dajly watich1s maintared at
various levels on the supply ¢f cmpty
wagons and clearance of loaded \ acons
fiom colliery sidirgs by the ccal pilots
All efforts are also bemng made to check the
mecidence of thefts ct¢ m the sidugs  Co-
operation of Colliry Menagenents 15
also sought fo eradicate the evil of thefs
in the sidings and to ensure loading of
wagons withn the permussible free tmme.

Construction of Salal Project
Jammu and Kashmir

3170 SHRI INDER J MALHOTRA
Will the Minwster of IRRIGATION AND
POWER bte p'eased to state

(a) the progress nad: so far in the
construction of Salal Project in Jomnu and
Kashmyr State ;

(b) the different phases of the project ,
and

CHAITRA 29, 1894 (SAKA)
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(¢) the probable dates by which the
aiffeient phases are contemplated to be
completed ?

THE DFPUTY MINISTER IN THE
MINISTRY OF IRRIGATION AND
POWER (SHRI B N KUREFL) (a)
The necessary exploratory work for deciding
the location of the dam has b.en done The
road for project site 15 under construction
The woik of acquisition of land construct,on
of sotaff quarters and office accommodation
wrd pre-construction surveys are in Progress
The arrangements for constretion power by
procuring dicsel  generating sets  as well as
bulk power from local grid have alieady bucn

made  Ordus for the generating units have
alteady been placed wth Bha at Heavy
Flectials Ttd, Hardwar All  the awvil

wotk contructs for the constiuc jon of the
dive sion tunne! and the ridge-cutting for the
spillway have been a varded

(b) and (c)
Salal Hydro

1fte firt phase of the
Electric  Project  compiins
mstallation of three generating unts of
90;115 MW cach  The first un t 1s «¢! eduled
for commissioning in September, 1977
followed by thc remamning two units at an
mterval of six months each

The second phases comprises the in-
stallation of c«ditional threc generating
un ts of ©0/115MW each and will be taken up
after completion of up stream developments
on the Chenab River

Conference of Chief Justices of High
Courts held in March, 1972

3171 SHRI P NARASIMHA
REDDY  Will the Minister of 1 AW AND
JUSTICL be plca el to state

(@) whether a Conference of Chief
Justices of High Courws was he d in Maich,
1972 , and

) f so, the outcome of ther

del b.rations ?

THE MINISTER OF LAW AND
JUSTICE AND P:TROLEJM  AND
CHEMICALS (S R H R. GOKHAIL)
(a) Yes, Sir

(b} The Conference 18 he'd pe 1 dical y
for an exchange of views and 1deas on
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various matters concerning the judiciary.
The Conference held in March, 1972 has also
made some recommendations for the consi-
deration of Government.

Balance of Trade with Asiss comtries

3172. SHRI P. NARASIMHA REDDY.
Will the Minister of FOREIGN TARDE be
pleased to state the present balance of Trade
with Asian countries and the chief sustaining
eommodities of Trade.

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE (SHRI
A. C. GEORGE) : Statements are laid on
the Table of the House, [Placed in Library
#ce No. LI—1794/72).

Boosting of Engineering Exports to

Asian Countries
3173. SHRI P. NANRASIMHA
REDDY : Wil the Minister of FOREIGN

TRADL be pleased to state the steps pro-
posed to be takem to boost export of
engineering products to Asian countries 7

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE (SHRI
A. C. GEORGE) : Eaports of engineering
goods to Asian Countries during the last
three years have been as follows :

Year Asia Total
1968-69 Rs. 46,93 crores  Rs. 84.97 crores
1969-70 Rs. 48.20 crores Rs, 106.37 crores

1970-71 Rs. 51.30 crores Rs. 116.59 crores

Efforts to boost export of engineering
goods are directed to all the foreign countr.es
including Asian Countries.

Some of the more important measures
taken to promote exports of engineering
goods are :

1. Registered exporters are allowed
importe of raw materials rcquited
for export production, supplies of
stee] and aluminium are allowed on
prionty basis and cash compensatory
support is allowed on selected
commodities,
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2. Under a scheme of assistance from
Marketing  Development Fund
financial assistance is provided to
recognised Export Houses for pro-
motional activities like ¢onduct of
market surveys, publicity, parti-
cipation in Exhibitions and fairs
etc.

3. Draw back of Customs and Central
Excise duties as also conces.ional
railwvay freight is allowed on a
number of export products.

4. A scheme of registration of contracts
insulates registered exporters against
disadvantageous changes in the
patiern of assistance subseguent to
their dates of contracts

5. A wholly owned subsidiary of State
Trading Corporation has been sct up
to specialise in  exports of large
ventures and turn-key projects by
parpticipating in global tenders in
the field of railway rolling stock
and equipment, public utilities and
complete industnial plants and
projects.

In addition to the above, following are
some of the continuing steps taken by the
Engineering Export Promotion Council :

(i) Maintains Foreign Offices abroad.
(Forcign Offices at Beirut and
Singapore look after Asian markets).

(ii) Sends out Trade Delegations, Sales
and Study Teams. (Asiun delegation
has recently visited Indonesia,
Malaysia and Thailand).

(iii)) conducts market surveys and com-
modity studies,
(iv) Arranges participation in Indian

and International trade fairs and
exhibitions.

(v) Undertakes publicity in India and
abroad. Under this head the council
brings out Directory of exporters,
overseas journal and Home Bulletin,
Brochures and other  publicity
material.

Arranges Seminars and Conferences of
exporters.

oh
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Trade Delegation from Nepal

3174 SHRIP NARASIMHA REDDY
will the Mniser of FOREIGN TRADE
be pleased to state

(a) whether a trade dclega‘ion from
Nepal visited India recently and

(b) if so, the out come of the viat ?

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADFE (SHRI
A C GEORGE) (a)and (b)  The Indo-
Nepal Joint Review Committee met i New
Delhi on lanuary 28, .9, 1972, to review the
imp emrentat on of tie p ovis ons of the New
Tieaty <[ Tiade and Iiansit between the two
wountres  The talks had to be adjourned
when the sad news was received of the
untimely demuse of His muyesty King
Mahmdra of Ncpal The next neeting of
the Joint Review Commuttee will be he d tn
Kathmandu

Rehabilitation of Bhakra Dam Outsees

3175 PROF NARAIN CHAND
PARASHAR Will the Minister of IRRI-
GATION AND POWER be pleased to state

(a) whether a Memorandum has been
icceived by Government to the cffect that
the Bh k-a Dam o1 stees h.ve not teen settled
pioperly, and

(b) if so, the reaction of Government
theieto ?

THE DEPUTY MINISTER IN THE
MINISTRY OF IRRIGATION AND
POWER (SHRI B N KUREEL) (a) and
(b). Some of the oustees of Bhakra Dam
were rehabilitated 1n Husar Dustr ¢t as far
back as 1958-59  Recently a memorandum,
expressing some difficulties has been rece ved
from them . Various rehabilitation facihities
weie granted to them as per recommenda-
tives from Public also Al the oustees of
Baakra Dam have since been rehabilitaed and
full facihities as promised have been extended
to them. Only in a tew cases the propiie-
tary rights of land have not been transferred
to the oustees because of some legal diffi-
cultics which the Bhakra Management Board
are looking ate ;n consultation with the
voncerned States.
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Wagons for loading of salt from
Station in Kutch Area

3176 SHR! VEKARIA Wil the
Minister ¢ { RAIL WAYS be pleased to state
whether Government propose to increast. the
number of wagons to load salt from the
Stations in Kutch area ?

THE MINISTER OF RAILWAYS (SHRI
K HANUMANTHAIYA) Consistent with
the commitments of the Railways to c'ear
higher priority taffic preferentially, eve v
effort 1s being made to maxmmise loading ol
slt from stations in the Kutch Area During
the period from Ist, 1971 to Much 1971,
5835 Bioad Gauge and 8554 M trc Ghuge
Wagons were loaded with salt from stations
in this area

Streemng of Casual Workers Delhi
Division (Northern Railway)

3177 SHRI B P MAURYA
SHRI CHANDRIKA PRASAD
W1 the Mimister of RAILWAYS be

pleased to state

(a) whether the «creening of some of
tte Casual workeis over Delhi Dwvis on s
donc bv the Ratlway D partment ,

(b) 1f 0, the number of casual worker«
wothing under the Signal  Inspector
(Avoiding Line), Kishangan) Delhi, Block
Inspecier (Avo ding Line) Delhi and other
stofT working n coustruction 1n Signal and
le ccommun cation  D-partment m Dclh
Duviston called for the Screening,
this

(c) the prnnuples adopted for

screenung, and

(d) whether some of the casual workers
are not included in the list of persons for
wreening and 1f so, the reasons the efor ?

THE MINISTFR OF RAILWAYS
SHRI K HANUMANTHATYA (a) to (d)
It 1s proposed to fill up some Class 1V posts
on Dellu Division from amongst casual
labourers and sudstitutes who have com-
pleted the minmum of six months service
subject 1o their suitability being adjudged
by a Scieensing Committee None has <o
for been called for screening Casual



115 Written Answers

labourers working under Singal Inspector
(Avoiding line Kishanganj, Delhi) and Block
Inspector (Avoiding line Delhi) are being
called for scicening separately by the Con-
struction Organisation.

Discontentment among staff of Signal
and Telecommunication Depart-
ment (North Eastern Railway)

3178, SHRI B.P. MAURYA : Will the
Minister of RAILWAYS be pleased to state :

(a) whether in the North Eastern Rail-
way, there is discontentment among, the
staff of signal and Teclecommunication
Department on the issues of retrenchment and
reversions of staff;

(b) if so, the total number of cmployees
in various categories affected by retrench-
ment and 1eversions ; and

() the steps Government proposc to
take in the matter 10 1emove the discontent-
ment among the staff ?

THE MINISTER OF RAILWAYS
(SHRI K. HANUMAN1THAIYA): (a) to
(). 51 juniormost employees of the
Construction Organisation belonging to the
following calegories were retrenched on
account of reduction in workload :—

Mechanical Signal

Maintainers : 5
Masons : 11
Blacksmiths : 15
Carpenters : 6
Puinters : 2
Hammermen : 12

They have been offcred alternative

appointment,

Import Licences issued to General
Film Distributors of Bombay

3179. SHRIINDRAIJIT GUPTA : Wi
the Minister of FOREIGN TRADE be
pleased to state:
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(a) whether General Film Distributors
of Bombay have been licensed to import
eighteen films, made in U.K., annually for
four years, for commercial exhibition in
India;

(b) the amount that will be repatriated
1o UK., as a result;

(¢) whether any other Indian Company
has applied for licence to import films
from continental producers on the bas's of
similar agrcements, but has been refused; and

(d) if so, the grounds for such dis-
criminatory treatment in favour of General
Film Distributors ?

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE (SHRI
A C. GEORGE) : (a) Yes, Sir. Government
has entered into an agrcement on 18.1.71
with M/S. General Film Distributors Ltd.,
Bombay for impost of films from U K. The
agreement is to last for four years. Numbers
of films to be imported has not been mentio-
ned in the agreement. The parly would be
entitled to import films on a quota of 50,
of the best year import.

(b) The remittances out of net earnings
due to M/S. Comption International Films
Lid., U.K.:—the suppliers of British Films
to Indian party, will be limited to Rs. 50,000
per half year or Rs. 1,00,000 per canum. The
balance amount will remain blocked in
India for utilisation in terms of the
agreement.

(¢) No Indian Company had apphed
for import licence till the agreement with
M/S. General Film Disstributors Lid.,
Bombay was concluded. One party has
subsequently applied for an import licence.

(d) TItis the policy now of the Goven-
ment to Import films only through S.T.C.
except where special agreement existed
already.

aEaty W A CweEst aw

3180. off gwn @ wBAW:
ot atow fag faer :

w1 ¥ et 3g 7@ N Far ey e
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Replacement of the existing sleeper
coach Punning from Darbbanga
to Palezaghat (North
Eastern Railway)

3181 SHRI BHOGENDRA JHA
Will the Minister of RAILWAYS be pleased
to state

(a) whether berths 1n the sleeper coach
tunming from Darbhania to Palezaghat on
North Eastern Railway are very small,
causing inconvenience to the passengers,

(b) if so, whether Government propose
to replace the coach by another coach having
berths of normatl size, and

() if not, the reasons therefor ?

THF MINISTER OF RAILWAYS
(BHRI K HANUMANTHAIYA) (a) to
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(¢) The berths m the two MG Slerper
Coaches used on the Darbhaned Palezaghat
stction are 1524 mm long and 508 mm w de

An alteinative design having berths 1930 mm
long and 570 mum wide has since been
finalirsd The cocches of the older design «f
which 24 are ivailable on the North Fastern
Railway will be replaced in die course on
age cum condition basis

Introduction of a Fast Passenger
Train  from Jaynagar to
Palezaghat with a Thrd
Class Sleeper (North
Lasrern Railway)

3182 SHRI BHOGENDRA fHA  Will
the  Minsster of RAITWAYS he
pleased (0 state weather representi ions
have betn  jccerved by Government  for
runnng a fast  passeng r train frcm
Javnagar to Pacsarhit on North Eastren
Ra Iway hving a thuad c'ass sleeper, and of
so Government & reac 1on thercto ?

FHE MINISTFR QF RAILWAYS
(“HRI K HANUMANTHAIYA) y¢s, but
miroduction of a direct train between Jay
nagai and Paleraghat has not been fund eco
nomicallv justified having regard to the
meagre offering of through traffi One
1Iird Class through coich 1s alicady rupn rg
butween these pomnts  Replacement of this
through coach by a ITL Clsss Sleeper coach
will be mad as and when more sleepcr
coaches become available

Time taken by Parcels from Calcutta to
Madhbubani (North Fastern Raiiway)

3183  SHR! BHOGENDRA JHA
Wil the Minister of RAILWAYS be pleased
to state

(a) the time noimally take) by parcels
from Ca'cutta to reach Madhubam (No th
LCastern Ratlway),

(b) when the paicels booked at Pusa
Road (Eastern Rattwav) booking offi~» of
Calcutta (Eastern Ratlway) on 2nd Fob uary,
1972 reached Madhubani, and

(c) the reasons for the delay ?

THE MINISTER OF RAII WAYS
SHRI K HANUMANTHAIYA) (a)
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Normal transit time for parcels booked
from Calcutta to Madhubani is four days
excluding the days of booking.

(by There is no booking office named
Pusa Road and it appears thet the correct
name is Rusa Road. The parcels booked
from Rusa Road City Booking Office of
Calcutta (Eastern Railway) on 2nd Feb., 72
reached Madhubani on 15th February,
1972.

(c) These parcels took excessive time
in transit both on Eastern and Narth
Eastern Railways due to non-availability of
adequate fit empty pascel vans and also
st flered detention at Barauni Junction after
transhipment into M.GG. Van for non-runn-
ing of Parcel train caused by temporary
shortage of locomotives,

Claim for Loss Damage of Goods in
Transportation

3184. SHRI MANORANJAN HAZRA:
Will the Minister of RAILWAYS be pleased
to state :

(a) whether his attention has been
drawn t0 a news item appearing in the
Railway Gazette of August, 1970 under the

Caption “Northern Railway and the
Common Man, The Sixth Year cry for
justice” regarding claim for loss/damage

suffered by an official in transportation of
goods from Rarajamada to New Delhi;
and

(b) if so, the reaction of Government
thereto ?

THE WMINISTER OF RAILWAYS
(SHRT K, HANUMANTHAIYA) : (a) Yes,
the news item referred to is in  Indidn
Railway Gastte of August, 1970,

(b) Im the news item, a complaint has
"been made about non-settien.ent of a claim
by the Northern Railway on a consignment
baoked in July, 1964. The original file
dealing with this claim has boen destroyed
by the Northern Railway under age limit as
per Rules. It is, however. seen from the
claims Index register that a claim for
Rs. 470/- on RR 839810 dated 22.7.1964 from
Barajamda to New Delhi was repudiated on
28.4.1965. Northern Railway Adminisiration
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has been asked to give a personal hearing
to the claimant,

Conversion of Guntur-Hubli and
Guntakal-Secunderabad  Lines
into Broad Gauge

3185, SHRI K. KODANDA RAMI
REDDY : Will the Minis er of RAILWAYS
be pleased to state whether there are any
proposals to convert Guntur-Hubli line and
Guntakal-Secunderabad line into Broad
Gauge and if so, when ?

THE MINISTER OF RAILWAYS
(SHRI K. HANUMANTHIYA) : In the
portion from Guntakal to Hospet of the
Guntur-Hubli scction, a parallel broad gauge
line already ex'sts. A tiaffic survey for
conversion of Guntakal-Guntur section from
metro gauge to broad gauge and updating
the carlier survey report for conversion of
Miraj-Londa, Hospet-Hub'i-Mormagao and
Alnavar-Dandeli sections have been included
in the Budget for 1972-73. As regards
Guntakal-Secunderabad  scc.ion  a  traffic
survey for a sepaiate broad guuge line has
been included in the 1972-73 Budget, as it
is not possible to give up the existing metro
gauge linc. Further consideration to these
projects will be given after the surveys are
completed and the results thereof known.

Conversion of Metre Gauge into
Broad Gauge and Laying of
New Lines in Rayalaseema

3186. SHRI K. KODANDA RAMI
REDDY : Will the Minister of RAILWAYS
be pleased to state whether Government have
any proposal under consideration for
conversion of metre gauge into broad gauge
and for laying of new lines in the backward
area of Rayalaseema ?

THE MINISTER OF RAILWAYS
(SHRI K. HANUMANTHAIYA) : The
conversion of the D iarmavaram-Bangalore
section and construction of a parallel B. G.
line between Guntakal and Dharmavaram as
a composite project, is in progress. Also,
syrveys are proposed to be carried out for
(i) the conversion of Guntakal-Guntur M.G .
section into B.C. and (ii) a new B.G, line
from Guntakal to Secunderabad. Further
consideration to these projects will be given



121 Written Answers

after the surveys are comp'e'ed and the
tesult tle eof become known

Irrigation Projects in Kerala

3187 SHRIMATI BHARGAVI THAN-
KAPPAN Wil the Minmster of
IRRIGATION AND POWER be pleased to
state the irr:gation potential of the Kerala
State at present ?

THF DFPUTY MINISTER IN THI
MINISTRY OF IRRIGATION AND
POWER (SHRT B.N KURFIL) The
ungation faciities availablc in Kerala at
present arc assessed to be about 36 lakh
hectates from major and medium irrigation
projects and about 2 7 fakh hectaies from
mino: frrigation schemes.

Export of Pepper

31188 SHRIMATI BHARGAVI THAN-
KAPPAN Will the Mmister of FORI IGN
TRADI be pleased to state the quantum of
pepper exported countiy-wise and the fore gn
exchange earned thercfrom during the last
veat ?

THE DUPUTY MINISTCR IN THE
MINISTRY OF FORIEGN TRADE (SHRI
A C GFORGE) A statement showing
country-wise pepper exported and the forcign
exchange earned theite from during the year
1970-71 1s placed on ] e Table of the House.
{Placed in Library See No LT— 1796/72] The
export figuves for 1971-72 have not been
published ay yet

Incrense in Sieeper Coaches in Metre
Gauge Irains on Southern
Railway

3189 SHRIMATI BHARGAVI THAN.
KAPPAN Will the Minister of RAILWAYS
be pleased (o state whether Government
have decded to ncrease the pumber of
sleeper caaches in the wetre gauge trams on
the Southern Railway ?

THE MINISTER OF RAJLWAYS
(SHR1 KX HANUMANTHAIYA) : Yes on
ali maibways according to avaiability of
sleeper coaches.
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forer oot & weefedl & ot
q¢ afessar w1 faufon

3190 &t wqow afgraw: s
& welt 78 @@y 1 Far &40 1 :

(%) Prea-fasr Bammrat ¥ Fye-
fas qfY 97 F10 FT Y Yox sqofiar
1 wq “Afafadt d” A gy &
SN FTH F AT FA JIAUT D 5 F
981 9T fagm ar gewAd frar o g,
&t 34 afvesar fag e fraffig A
STy 2,

() 7ar ag afvezar faslt ot aay
qEFY AT AFAT g, S

() =fzx gr, & s9F # oyROr 7

W (s & ggwem) (7))
ts guwifay Y gfoezar avasy fagw
a7ty @ wqrgas fagargst & fai o §,
farat wfrar @9z ¥ gwasew & 9o9-
S

(@) &7 (w) - afvsr grwl
st #1 e 4497 HIUHT FIT T
gfumre 36t afgs? €Y & oY o8 a9
& fog guw £

fafour aftaverr dawt sfrdaa

3191 st wem wigvae: am
faurd st faga #al gy 901§ N 7w
w4 fr .

(F) ¥7 ATFIe B wew wdqw
FHIC Y arAE ow & o fafew
qfedtaAr AfAdaT $8 N I AT gad
waary feafs sa §,

() v afaren 8t whgh oy
Ay ¥ T ¥ 2g7 wvewr §, M
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() fafeur dvwar &1 9% qzor A
forar @ faa® e afwdwar &Y as
gumsy g1 aer ag Avr e ¥ go
W ygw & &1 feaar Thawa @7

faarf silx faga warom § sgwEn
(st dwara g : (%) & (@), fafsar
a1 qfvgtaar 29 saav, 1968 €Y ST
g% 1 afeitsar &t st ate g Y e
4 & 1 gufy fafgar @ afvgyaar
#7177 1.5 qpdts 31 0F aga & B
a1g &7 &, anfy o A% 998 s faqiz
ox sfarvor grar Arn faoigrefte @, @9
% WITT GYHRIT Aar AT (36000 A9
) § fody W wow F feedy ad afe
gyl ® Ay ¥ gz Ef a1 Aeaw,
wiateaad F Sugsy A4 augAr |

wey R ¥ weeey fad § gqew
faand & domm

3192. it ArqTrw wigeaw : @
fonf six fama weft 7z sary A gar
5 5 anfgarl faar wveer (mem
g2w) # gw gug fa=d & #19 § g
gywey § 7

ferard ok fam e s & Suwa
(=t domw waw) © TST gIET A
gfag fear & fF 9567 wwe wamar Y 34
faard &fid qof 2t rf & st 7190 uwE
wagar 7t 3 w0 faatoredta § )

RNaare gfifwar wfde

3193. st A um afgeare: san
fewrf ol fawa W= g F9E A Fo
w3 fe

(%) %t gewTT W ww wAW
FIETX ¥ draarz qfeqtomr &1 afw@ysan
sfdzw wa w1 ga o gEey awAA
Ftg &Y gdur foufg qar d; ofie
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(@) amerz ofedsar #r fray
TN FRAT AGT o7 AT 747 § ?

fawrf Wit fwa woem ¥ v
(st dwara wds) (%) srawe
Tz gfedaar fid T a2y
gne, 1970 § s g€ oy o forard, @y
fraam &t faga afcaraarsi € augH
afafs & v, 1971 § g& s q=F N
e a7 fasre foar A awAa gfie 3
¥y syaFd q.ar | FENETS, SAH A-
ifsor fgr fafes &, safen afvayaar o)
Frtang & fon f@FT FW T 98
FHar wvErr ¥ gerg-amfEu ww@r
wIa%aF a9 T 747 |

(=) s afravsm & geamadt 48 &
qret T AeASE g ST JiwT 700
fafga gfaz aifos fagg-awa & fan
FawT 110 M2 F oY &1 aqanad
&3& gy afvarsar & 80-80 HrAam ¥
@ faa g-aw @2t o wfassea afen-
foa g1

Recommendations of Monoplies Commis
sion regarding Export Targets

3194, SHRI SHRIKISHAN MODT :
Will the Minister of FOREIGN TRADE be
pleased to state :

(a) whether the Monoplies Commission
has advised the Centre to fix the export
targets of the Undertakings seeking industrial
ticences on a realistic basis; and

(b) whether Government have accepted
the advice ?

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE (SHRI
A. C. GEORGE) : (a) Yes, Sir. The Mono-
polics Commission in their Report dated
25.2.1972 in the case of M/s. Vidut Metal-
lics Ltd, Calcutta, has inter alia, suggested
that the Government should fix the percent-
age of export at a level which could be
achieved in practice.
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(b) The Report is under consideration
of the Government in the Department of
Company Affairs.

wHar A9t o weil @i wr
afcatwar sfades

3195, st g¥W WA wBAW @
fomtd sitx fawa welt ag TR 1 FO
FOr fir

(%) ¥=hg s &1 7eg g
TR ¥ Ay 7d) g3 & ff &ty v aft-
v wfadesw w3 wed gem qur @
agAEy qumeEre afafa gru e ag-
fzer w7 faar a3y §; R

(=) afzadl, sy g & aar o § ?

fauré ot fawa wateq ¥ guws
(s dvmma w0w) : (F) &R (@).
it &Y afwamr falid 22 w@d, 1969
F1 ST g8 4t | aFEAET goEse afafy
A 6 faaras, 1969 #1 zq qfe@taar g%
fagre frar X 3¥ s od & adlF
@ amr fe F07 99 @k fagy
FET N gy 1 feaforsy w51 qreq

gty g1 1 uvy gTET A g W 4T
foar g1

FgES, I9 afarsmr ® jer swEw
&Y fawrarens Maare ¥ afmfes &<
& faq wftere @6t faqr o1 asT s
gaUd YR ¥ gw g1 amafa o
YT weier ao-frare A favada ¢

Import of Power Plant for Uttar
Pradesh

3196. SHRI NAREN®RA SINGH
BISHT : Will the Minister of IRRIGATION
AND POWER be pleased to state :

(a) . whether Government of ~Uttar
Pradesh have approached the Central Gov-
ernment with a proposal that-a power plant
of ‘at least 400 ;mgw. costing Ri. 60 crores
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may be imported and immediately installed
on a ‘turn key’ basis to rescue the State
from power famine that would overtake it in
1973 74; and

(b) if so, the Government’s reaction
thereto ?

THE DEPUTY MINISTER IN THE
MINISTRY OF IRRIGATION AND
POWER (SHRI B. N. KUREEL) : (a) Yes,
Sir.

(b) The proposal is under examination
in consultation with the Uttar Pradesh
Gaovernment.

Declaration of ‘‘Protected Workman”
in Railways

3197. SHRI PRAVINSINH SOLANKI:

SHRI CHANDRIKA PRASAD :

Will the Minister of RAILWAYS be
pleased to state :

(a) the names of the Registered Unions
Associations on each Raiiway Zone who
have so far applied to the administration
for recognition of their cffice-bearers as
“‘Protected Workman'";

(b) the nzmes of the Office bearers,
Zone-wise, who have been declared as **Pro-
tected Workman™';

(c) the names of the Registered Trade
Unions/Associations whose applications are
still pending with the Administration; and

(d) when their applications are likely
to be finalised ?

THE. MINISTER OF RAILWAYS
(SHRI K. HANUMANTHAIYA) : (a) to
(d). The information is being collected and
will be laid on the table of the Sabha.

Recognition of category-wise Unions
Associations of Railway Employees

3198. SHRI PRAVINSINH SOLANKI :
SHRI CHANDRIKA PRASAD :

| Will the Minister of RAILWAYS be
pleased to state : ‘
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. (a) whether the Rai'ways Administra-
hor; has not recognised the category-wise
Unions/Associations of Railway employees:

{b) if 50, the resons thereof;

(¢) whether in 1971, the Railway Ad-
ministration hed granted recognition to the

Association of Railway Class 11 Officers;
and

(d) if so, the reasons for discrimination
between the two categories of Unions/
Associations ?

THE MINISTFR QF RAILWAYS
(SHRI K. HANUMANTHAIYA) : (a) No
category-wise unions/Associations are reco-
gnised on Railways.

(b) Recognition of sectional/category-
wise unions will lead to multiplicity and
consequent fragmentation of Trade Unions
on Railways.

(©) Recognition had been given 10
Associations of Class 11 Officers on zonal
Railways even earlier than 1971; in 1971 the
Indian Railways Class 11 Officers Federation
to which these Zonal Associations are
affiliated, was given recognition.

(d) The term categorywise Unions/
Associations of railway employees vide part
{a) of the question, denote separate groups
of employees based on the category to which
they belong, e. g. Station Masters, Guards,
Drivers, etc. [n the case of gazetted Officers
also, no separate categorywise associations
are recognised. The Associations of Class
11 Officers that havc been recognised, are
not formed categorywise, such as of Engi-
neering Officers. Transportation Officers, but
are composite associations of Class 11
Officers ¢f all Departments on the Railways
the recognition given to these Associations
is on the same lines as extended to compo-
site Unions of Class IIl and IV Railway
employees, There is thus no discrimination.

Loss of Power In Transmission and
Distribution

3201. SHRI 8. R. DAMANI: Will
the Minister of JRRIGATION AND
POWER be pleased to state ;
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(a) whether there is an ever increasing |
loss of power in transmission and distrie
bution;

(b) if so, the reasons for such losses,
their extent, the States in which major losses
are detected and when; and

(c) the steps taken to eliminate them ?

THE DEPUTY MINISTER IN THE
MINISTRY OF IRRIGATION AND
POWER (SHRI B. N. KUREEL): (a)to
(¢). The transmission, transformation and
distribution losses in the country in 1938-69
assessed at 18% of the availab'e energy for
consumption showed a decreasing trend in
1969-70 when the pe-centage was 16.8 only.
The losses we ¢ higher than the all-India,
ave age in the States of Andhra Pradesh
B‘har, Haryana, Jammu & Kashmir, Mysore
Nazaland, Punjab, Rajasthan, Tamil, Nadu,
Uttar Pradesh, Himochal Pradesh, Manipur
and Tripura. A certain mcasure of so-
called losses is inherent in electrical power
transmission as some energy is consumed in
the process of transmission of the power.
The higher losses are due io overloading of
existing transmission and distribution system
as they are not adequate to carry the large
loads that are building up in the country in
distant areas, The absence of adequate
high voltage lines in many States has also
led to large power being transmitted over
long distances at lower voltages and this has
increased the transmission loss, Pilferage
of energy is also to some extent contributing
to higher losses. Additional high voltage
transmission lines are being undertaken in
the Fourth Pian itself and systematic efforts
are being made to reduce the losses in the
different States. The integrated operation
of State power sytems on regional basis will
also assist In reducing the transmission and
distribution losses, Vigilance organisations
have been set up in some States to detect
and enquire into cases of pilferage of energy.

Power Generation Schemes

3202. SHRIS. R. DAMANI : Will the
Minister of TRRIGATION AND POWER
be pleased to state :

(a) the power generation schemes which
have fallen behind schedule in the Fourth
Plan and the reasons therefor;
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(b) whether any projections have been
made for power requirements curing the next
two Plan periods and if so, their details;
and

(¢) the decision taken by Government
to implement them ?

THE MINISTER IN THE MINISTRY
OF IRRIGATION AND POWER {SHRI
B. N. KUREEL) : (a) Twenty Power Gene-
ration Schemes aggregating to about 2.7
million kw are likely to fall bechind their
sehedule of commissioning and spill over
beyond the Fourth Plan mainly on account
of the delay in the reccipt of plant and
cquipment and to a certain extent due to
slow progress cf civil works.

(b) The Ministry of Irrigation and
Power have assessed the requirement of an
installed generating capacity at about 42
mellion kw at the end of the Fifth Plan
(1976-77) and 52 million kw by the end of
the Decade 1980-81., The additional gene-
rating capacity of 21.8 million kw comprises
6.7 million kw from continuing schemes and
15.1 million kw from new schemes. Of the
total additional capacity of 21.8 million kw,
8 6 million kw will be from hydro, 11.8
million kw from Thermal and 1.4 million kw
fiom nuclear plants.

The Decade Plan (1971-81) has been
drawn up on a regional basis and an attempt
has been made therein to achieve balance
between different sources of encrgy for
max'mum reliability and economy. The
Plan also seeks to remove regional imbala-
nces. The power generation schemes have
been identified and new technical features
such as pumped storage electric plants etc.
have been included.

While detailed proposals for power deve-
lopment during tke five year period 1972-77
have been drawn up, such proposals for the
remaining period of the decade plan as well
as for the last three years (1981-84) of the
Sixth Plan remains to be done.

(0) A final shape has yet to be given
by Governmenment to the Fifth Plan propo-
sals for power development.
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Railway officials involved in coal
pilferage on Northeast Frontier

Railway
3203. SHRI DINESH CHANDRA
GOSWAMI :  Will the Minister of RAIL-

WAYS be pleesed to state @

(a) whether some high Railway Offisials
were detec’ion in a coal pi'ferage casc n
the Northecast Frontier Railwvay in the
month of March last; and

(b) if so, what steps have been taken
to bring these offizials to book ?

THE MINISTER OF RAIl WAYS
(SHRI K HANUMANTHAIYA) : (a)
Two Railway Khalasis were arrested under
Railway Property (Unlawful Possessions)
Act, 1966 for unlawful possession of Rail-
way coal at Dibrugash Workshop on  15th
March, 1972,

(b) A case has been registered under
Rnilway Property {(Unlawful Possession) Act,
1966 at R. P. F. post Dibrugarh Workshops
and 1s under enquiry.

Spindles for Jute Mill
for Assam

sanctioned

3204, SHRI BISWANARAYAN SHA-
STRI: Will the Minister of FOREIGEN
TRADE be pleased to be slate:

(a) whether 3,000 spindless for Jute
Mill have been sanctioned for Assam; and

(b) if so, the details thercof ?

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE (SHRI
A.C. GFORGE): (a) and (b) A letter of
Intent has been issued to the Assam Cc-
operative  Jute Mill, Nowgong permitting
expension of capacity by 150 looms. Tas
will involve installation of additional 2120
spindl_s. Apart from this, no spindles have
been sanctioned for Jute Mill in Assan.

Wagon Shortage for Ori.sa

3205. SHRI D. K, PANDA : Wwill
the Minister of RAILWAYS be pleascd to
state ;
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(a) the average number of wagons re-
quired during a year by lion Ore Mines in
Orissa to transport iron-orc and how many
wagons are made available to them during
the period; and

(b) the steps taken to improve the
position ?

THE MINISTER OF RAILWAYS
(SHRI1 K. HANUMANTHAIYA) : (a) The
average number of wagons indented by the
Iron Ore M'ne Owners in Orissa during
1971-72 for Stee} Plants and export purroses
was 768 wagons per day. Tlre daily average
number of wagons supplied during the
period was 744.

(b) Adequate steps are being taken to
reduce the incidence cf various anti-social
activities «ffecting movement in the Eastern
Sector through massive patrolling of track
and other vulnerable points in conjuction
with the State Government, The end-falling
trucks ulilised for various defence moves
during last few months aie being gradually
put back to the circuit for movement of
export ore from Barajamda cector. More
BOX wogons have been put in the export
ore circuit to step up despatches fo: Paradip
Port.

Representation regardingo Cnfirmation
of Non-gazetted Staff clerk grade 1
to Dy. C. A. O., Western
Railway, Ajmer.

3206. SHRI FATEHSINGHRAO
GAEKWAD : Will the Minister of
RAILWAYS be pleased to refer to the reply
given to Unstarred Question No.1608* on

. the 8th June, 1971 regarding representation
- far confirmation of non-gazetted stuff
Klerk Grade.l to Dy.C.A.O.,, Western
Railway, Ajmer and state.

(a) whether the representation made
by the employees has since been considered
and;

(b) if so, the dicision taken thereon ?

THE MINISTER OF RAILWAYS
(SHRI K. HANUMANTHAIYA) (a) and
(b): On examination cf representation of
Shri Mangilal Rustogi, Clerk Grade 1 for
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his confirmation it has come to notice
that there is one more employee, Shri G. C.
Chaturvedi, senior to him who is awaiting
confirmation, Earlier Shri Chaturvedi was
not considered for confirmation due to
certain reasons. It has since been decided
that he should be given the benefit of
retrospective confirmation. Shri Rustogi's
case for confirmation will be taken up next,

Supply of Wagons to Assam

3207. SHRI DINESH CHANDRA
GOSWAMI ; Will the Minister of RAIL-
WAYS be pleased to state :

(a) whether Government are aware
that prices of ccment and other commodi-
tics in Assam have gone up for want of
supply due to shortage of wagons; and

(b) if so, what stcps Government are
taking to increase the movement of wagons
to Assam ?

THE MINISTER OF RAILWAYS
(SHRI K. HANUMANTHAIYA): (v)
No.

(b) General goods traffic to Assam
during 1971-72 was seriously affected on
account of various dislocations to train
services in the Eastern sector due to various
anti-social activities. Nearly 20,000 wagons
were held upto December 1971 on Eastern
Railway alone which caused general short-
age of wagons. Position was further aggravat-
ed due to extensive floods and breaches over
North Eustern and Northeast Frontier
Railways and heavy movement of food-
grains and other essential goods for refugecs
and heavy Defencz moves. The number of
indents registered by traders were also
highly inflated as the Railways a'lowed free
registration of indents without any ceiling.
With the improvement in law and order
position a d reduction of the tempo of
varjous special moves, all-out efforts are
being made to increase the movement of
goods to Assam. For example, 3454 B.G.

*and 2205 M. G, wagons of fcodgrains; 1812

B.G. and 779 M. G. wagons of cement;
520 B. G. and 647 M. G. wagcns of salt
and 2038 M.G. wagons of sugar were trans-
ported to Assam region during the period
January® 72 to 10th April *72,,
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Halt of Delhi-BomYay Rajdhani
Express at Baroda

3208. SHRI K.S. CHAVDA : Will the
Minister of RAILWAYS be pleased to state :

(a) whether Government propose to
halt Delhi-Bombay Rajdhani Express at
Baroda to afford entraining and detraining
facilities to passengers; and

(b) if not, the reasons therefor ?

THE MINISTER OF RAILWAYS
(SHR1 K. HANUMANTHAIYA) : (a) and
(b) No such proposal 1s under consideration
at present,

Shortage of Water in Andhra Pradesh

3209. SHRI Y. ESWARA REDDY :
Will the Minister of IRRIGATION AND
POWER be pleased to state :

(a) whether Government are aware of
the crisis that the industry and agriculture
are fucing in Andhra Pradesh as a result of
heavy shortfull m supply of water;

()

Crisis;

if so, the extent and naturc of the

(¢) whether Central Government assis-
tance was sought by the Statc Government
in this regard; and

(d) if so, the steps taken to tide over
the crisis and to solve the problem perman-
ently ?

THE DEPUTY MINISTER IN THE
MINISTRY OF IRRIGATION AND
POWER (SHRI B. N. KUREEL): (a)
to (d): About 7 lakhs acres of groundnut
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and 4 lakh acres of second crop rice in the
Nagarjunagar anals and Krishna Delta were
facing difficulties in water supplies owing to
the level of Nagarjunasagar falling down
very low. The Andhra Pradesh Government
sought the assistance of the Central Govern-
ment in this regard. The matter was taken
up with the Governm:nt of Mysore and
special releases have since been made from
the Tungabhadra reservotr, in order to
maintain the level in Nagarjunasagar
reservoir,

Shortage of Commercial Clerks In
Madras Division (Southern
Railway)

3210 SHRI CHANDRIKA Pi{ASAD H
Will the Minister of RAILWAYS be pleased
to state :

(a) whether there 1s an acute shortage
of Commercial Clerhs at Arkonam, Salt
Cotarau (Madras), Katpadi and Indian Oil
Company siding Madras, (Southern Rail-
way);

(b) if so. the reasons thercfor; and

(t) the number of Commercial C'erks
provided on each of the said stations, grade-
wise ?

THE MINISTER OF RAILWAYS
(SHRI K. HANUMANTHAIYA) : (a) and
(b) There is no shortage of Commercial
Clerks at Katpadi and Indian Oil Company
siding. At Arkonam and Salt Cotaurs
there has been increase in  workload. Pro-
posals for creat.on of additional posts at
these points are already under considera-
tion.

(c¢) No. of posts,

Grade Arkonam Salt Katpad: Indian Oil Coy.

Rs. Cotaurs siding '
335425 — 1 —_— —_
250-—380 2 3 1 —_
205—280 6 20 4 -
150—240 31 54 16 —
110—200 27 65 10 3
110200 14 29 . 8 —

- (LR)
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Overtime Pald to Lower Division Clerks
in Railway Board’s Office

3211. SHRI CHANDRIKA PRASAD:
Will the Minister of RAILWAYS be pleased
to refer to the reply given to Unstarred
Question No, 2230 on the 15th June, 1971
regarding payment of Honorarium and Over-
time to Typists in Raiiway Board’s office
and Divisional Offices of Western Railway
and state :

(a) the rate of honorarium and over-
time being paid to the Lower D vision
Clerks in the Railway Board’s Office who
also attend to the typing work; and

(b) whether the same rate of honora-
rium and overlime is applicable to the
Typists in the Divisional Offices on the
Indian Railways in simular circumstances ?

THE MINISTER OF RAILWAYS
(SHRI K. HANUMANTHAIYA): (a)
Honorarium is granted for spccially labo-
rious work of occasional and intermittent
character. No specific rate has been fixed
for this purpose.

No overtime allowance is paid for the
first one hour in excess of thc prescribed
hours of work. Beyond this first hour,
overtime allowance is paid at the rate
varying from Rs. 1°25 to Rs. 1°80 per hour
to the Lower Division Clerks in the Board’s
office depending upon the emoluments of
the staff concerned.
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(b) No. The typists of the Divisional
Offices on the Indian Railways are governed
by the provisions of the Hours of Emplo -
ment Regulations according to which the
clerical staff including typists are paid over-
time for working over 108 hours in a for-
night at the rate of one and half times the
ordinaty rate of pay.

Workload in III Class Booking Office
Ajmer Station (Western Railway)

3212. SHRI CHANDRIKA PRASAD :
Will the Minister of RAILWAYS be pleased
to refer to the reply given to Unstarred
Question No. 3139 on the I8th August 1970
regarding the assessment of work allotted
to various categories of staff at Stations of
Western Railway and state :

(a) the number of reservations made,
P.T.Os. exchanged and Luggage tickets
issued from 06:00 to 18'00 hrs. from the
Reservation and P.T.O. window of Ajmer
Booking Office from Ist April, 1971 to 3ist
December, 1971; and

(b) whether the Reservation Clerk in
the 11ird Class Booking Office has also to
attend to enquiries from the public in
addition to his normal duties ?

THE MINISTER OF RAILWAYS
(SHRI K. HANUMANTHAIYA): (a):
The figures upto 31st October, 1971 are as
under :

Month Reservations
made
April, 71 3159
May, 71 5116
June, 71 4468
July, 71 3529
Aug. 11 3979
Sept. 71 3199
Oct. 1 3593

P.T.Os. ex- Luggage
changed Tickets
issued

1622 194
1733 222
1746 201
1417 165
1496 151
1114 173
1315 m
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(b) The Reservaiion Clerk attends to
enquirtes from public as a part of his
duttes,

Financial Assistance to States for
Irrigation, Flood Control and

Power Projects
3213. SHRI DINFSH CHANDRA :
GOSWAMI * Wil the Mmister of IRRI-

GATION AND POWER be pleased to
state

(a) whether the Central Government
have granted any financial assictance to
the States for investigation of irrigation,
flood control and the power projects during
the current year,

(b) 1f so,
thereof , and

the State-wise bieak-up

CHAITRA 29, 1894 (SAKA)
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granted to each State hasé determined ?

THE DEPUTY MINISTER IN THE
MINISTRY OF IRRIGATION AND
POWER (SHRI B N. KUREFL): (a)
and (b) *© A statement showing the special
Central loan assistance given to the State
Governments for investigation of irrigation,
flood control and power projects during
1971-72, m order to provide additional
employment opportunities to  enginecring
personnel 15 attached No such assistance
has yet been released to the State Govern-
ments during the current financial year.

(¢) Factors hike the number of irriga-
tion, flood control and power projects under
mvestigation; the number of technical per-
sonnel employed and the actual expendituie
immcurred as reported by the States concerns
ed have becn kept in view while determin-
ing the quantum of loan assistance to the

(¢) the basic on which the amount  State Governments
Statement
Sl No. Name of State Amount
Rs lakhs
1. Andhra Pradesh 25
2. Assam . 5
3. Bihar 40
4. Gujarat . . 28
5. Haryana . 12
6. Jammu & Kashmur 5
7. Kerala .- 12
8, Madhya Pradesh 40
9. Maharashtra .. vee 27
10 Mysore o 25
. Orissa . 2
12, Punjab N 15
13. Rajasthan 25
14, Tamil Nudu - Fy)
15. Uttar Pradesh . vee 30
16. West Bengal . 19
17 Himachal Pradesh 30
———n
TOTAL . 400
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Investigation regarding Death of a
Girl Travelling in Howrah-
Madras Express

3216. SHRI Y. ESWARA REDDY :
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Will the Minister of RILWAYS be pleased

to state :

(a) whether Government are aware
thzt a girl by name Miss K, Dhanalakshmi
a final M.B.B.S. student,of the Andhra
Medical College, Vishakapatnam, was found
missing while travciling in a third class
Sleepers Coach of the Howrah-Madras
Express on the night of 27th March, 1972
and later her body was found on the 3rd
April, 1972 on the Kowur side of the bank
of the Godavari ;

(b) whether investigations have held in
the incident ; and

(¢) if so, the 1esults thereof ?

THE MINISTER OF RAILWAYS
(SHRI K. HANUMANTHAIYA) : (a)
Yes.

(b) and (c): Two cases which were
registered in this connection are under
investigation by Andhra Pradesh Crime
Branch, C.1.D., Hyd erabad, and cfforts
are being made to find the cause of death
and the culprits, if any. Drad body bemng
found in highly decamped state, e¢xact
cause of death could not be esiablished on
post-mortem examination.
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Provision of Railway Halts at Deep
between Jhanjharpur and Tamuria
Stations and at Parsa between

Ghogardiha and Nirmali
Stations

3218. SHRI JAGANNATH MISHRA :
Will the Minister of RAILWAYS be pleased
to state :

(a) whether Government propose to
provide Railway halts at Deep between
Ghogardiha and Nirmali stations under
Samastipur Division ; and

(b) if so, the time by which it will be
done ?

THE MINISTER OF RAILWAYS
(SHRI K. HANUMANTHAIYA) (a) : No.

(b) Does not arise.
Requirement of Pump-Sets in Rajasthan

SHRIMATI KRISHNA

3219,
Will the Minister of IRRI-

KUMARLI:
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GATION AND POWER be pleased to

state :

(a) the total number of pump-sets
energised in Rajasthan by the 3ist March,
1971 ;

(b) the estimated total requirements
for the pump-sets in Rajasthan ; and

(c) the number of pump sets proposed

to be energised during the Fourth Plan ?
£

THE DEPUTY MINISTER IN THE
MINISTRY OF IRRIGATION AND
POWER (SHRI B.N. KURFEL) : (a) to (c),
Pirogrammc for the e'ectrification of pumpsets
are financed from the State Plan outlays
Additional finances are being provided by
the Rural Electrification Corporation in the
Central Sector for specific rural electri~
fication projects of the State Electrcity
Board.  Against the Sta‘e Plan  outlay it
has been assessed that 35,000 pump-sets
would be energised in Rajasthan during the
Fourth Plan. Since July 1969, the Corpo-
ration has so far sarctined for Rijasthan,
16 projects for the electrification of 22.538
pump-sets. Two more :ctemes for the
electrification of 3,120 pumpsets are under
consideration of the Corporation. Against
the total requirements of 60,658 pump-sets
indicated above, the State authorities expect
to energise about 60000 pump-sets dur nz the
Fourth Plan

Per capita cnsumption of power on

States
3220. SHRIMATI KRISHNA
KUMARI : Will the Munister of IRRI-
GATION AND POWER be pleased to
state :

(@) the per capita consumption of powes
m Rajasthan, Defhi, West Bengal, Tanul
Nadu, Punjab, Maharashtra and Gujarat ,

(b) the steps Government propose to
take to bridge the wide disparities in he -
capita consumption of power ; and

(c) the extent to which the per capita
consumption of power in Rajasthan is pro-
posed to be raised by the end of the current
year and the next two years ?
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THE DEPUTY MINISTER IN THE
MINISTRY OF IRRIGATION AND
POWER (SHRI B. N. KUREEL) :

@)

APRIL 18, 1972

Name of State/ per capita
Union Territory consumption in
1970-71—kwh
Rajasthan 46
Dethi 264
West Bengal 115
Tamil Nadu 132
Punjab 144
Maharashtra 157
Gujarat 137

(b) Acceleration of the agricultural and
industrial development, electrifying more
areas and sanctioning additional power
generation schemes. It must be remembered
that while power generation in a State can be
increased by installing additional capacity,
increase in consumption require additional
investment by the people especially in industry
and agriculture.

{(c) The per capita consumption in
Rajasthan will be stepped up to about 60 kwh
by the end of the current year and to about
75 kwh by 1973-74.

Rural Electrification in Rajasthan

3221, SHRIMATI KRISHNA
KUMARI : Will the Minister of
IRRIGATION AND POWER be pleased to
state :

(a) the total number of villages in
Rajasthan without electricity ;

() how many of them are proposed to
be electrified by the end of 1972 ;

(¢) whether GQovernment have any
phased programme foy the rural electrification
in Rajasthan; and
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(d) if so, the broad outlines thereof ?
THE DEPUTY MINISTER IN THE
MINISTRY OF IRRIGATION AND
POWER (SHRI B. N. KUREEL) : (a) and
(b). Out of 32,241 villages in Rajsthan,
4,164 villages have been electrified by the end
of March, 1972. Out of the balance 28,077
villages unelectrified, it is proposed to
electrify 600 villages during 1972-73.

(c) and (d) : Emphasis during the Fourth
Plan continues to be on the electrification of
pump-sets; electrification of villages is a
subsidiary part of this programme. In the
State Plan an ontlay of Rs. 14 crores has
been provided for the electrification of
35000 pumpsets, With the assistance of the
Rural Electrification Corporation which has
been sct up in the Central Sector since July,
1969 to provide additive finances for
acceleration of rural electrification schemes
and depending on on the mobilisation of
further resources, the State authorities
expect to electrify about 3,500 villages and
60,000 pump-sets during the Fourth Plan.
Since the beginning of the Fourth Plan,
about 3,000 pump-sets and 2,000 villages have
already been electrified ; with the electrifi-
cation of the remaining 30,000 pumj « ¢ts and
1,500 villages during the remain ng iwo years
of the Fourth Plan, the number of villages
electrified in Rajasthan would be 22,000 and
number of pump-sets electrified 69,000 at the
end of the Fourth Plan.  Since July, 1969,
the Rural Electrification Corporation has
sanctioned 16 schemes for Rajasthan envi-
saging loan assistance of about Rs. 859
lakhs for the electrication of 1,010 villages,
22,538 pump-sets and provision of power
supply to 2,439 small scale and agro
industries.

Proposal of Mitigate sufferings of Passengers
in overcrowded Trains on Ernakulam-
Quliou-Trivandruam and Quilon-
Punalur Sections

3222. SHRI VAYALAR RAVI: Will
the Minister of RAILWAYS be pleased to
refer to the reply given to unstarred Ques-
tion No.955 on the 2ist March. 1972 and
state the measures Government propose to
take to mitigate the sufferings of the
passengers in the overcrowded trains on
Ernakufam-Quilon-Trivandrum and Quilon-
Punalur Sections in Kerala ?
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THE MINISTER OF RAILWAYS
(SHR1 K HANUMANTHAIYA) With
effect from 13-3-1972, the load of Nos 189
Dn/150 Up Ernakulam-Trivandrum Pissenger
has been augmented Airangenents aic 1lvo
being made to augment the loads of No
748 Up [Irivandium-Quilon Passenger, 761
Dn Quilon-Trivandium Pas enger, /45 DA/
746 Up Quilon Trivandrum  Pas enger
between Quilon and 1rivandium and of No
880 Up Frnakulam-Quilon Passenger, 885
Dn Kottuvam-Quilon Passenger and 867 D1
Ernakulam Kottayam Passenger  between
Quilon and Kottavam/Ernakulam

12 hrs

QUTSTION OF PRIVILFGF

REPORTLD STA1t MENT OF GOVERNMENT
COUNSEL BEFORE 1AKRU COANNISSION
Rt GARDING 661H REPOR1 Ol
CoM utTrL ON PUBLIC
UNDERTARINGS

SHRI INDRAIJIT GUPTA (Alipor.)
Sir may I seek your guidance regirding the
question of privilege which 1 had raised
about ten davs ago in this House r1egardmg
certun remarks 1.ported to have been made
on behalf of the Pcttoleum Mintwstry by the
Petioleum  Ministry s counsel appearing
before the Pipelines Inquiry Comnussion ?
You had promised to look 1nto this matter
and give it your consideration I think,
1t should not be left pending for o long
One way or the other we should know how
you have decided the matter It was not
my ntention nor do I thmk that any other
Member has the mmtention of wanting that
there should be a confrontation between this
House and any legal counsel, but the point
18 that the Petroleum Minister on that
occaston said here—1t 1s on record-—that it
the counsel had actually used any language
of that kind, 1t would be a matter of serious
concern  But he took the view that they
had not said any such thing He denied
that The Minister did not take the view
that it was within the rights or the rules of
advocacy for the counsel to argue the way
he 18 supposed to have done. He simply
denied 1t We had submutted to you that
this matter might be verified or sent to the
Commttee of Privileges to find out the facts
50 that they could go mnto it.  We do not
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knaw exictly how the mitter stands now

and how you propose to deal with 1t

SHRI JYOTIRMOY BOSU (Diamond-
Harbour) I ha1 also written to you three
or lour days ago enquiring as t0 what had
happened to the privilege motion that was
1a1sed on the floor of this House We
apprec ate that you have the Commission,
on the one hand, the press, on the other,
and the advocates on the third but since
the advocate with whom we may take it had
«cted on clear s ructions of the Ministry
and had cast reflection on  this august
House, 1t s a very serious matter | would
suggest once aga n that you kindly entrust
this job to the Privzileges Committee who
could st 1n jyudgment, find out the truth
and take n cessary steps, instead of delaying
1t any turther

SHRI INDRAJIT GUPTA  Our com-
plaint 1s not against the counsel but against
the Ministry which briefed the countel and
the attitude of the Ministry towards the
Pubhic Undertakings Committee

SHRI ATAL BIHAR! VAJPAYEE
(Gwahor) We do recognise that counsels
do have certain p nileges  bat the Com-
mittee of Privileges have to find out whether
what was stated befwe the Commission
was correct or  not and whether the hon
M nister was rightly briefed by the counsel
or not

MR SPEAKER Thank you very
much for giving a few useful suggestions
On the day this matte first came before
this House 1 made the position clears that
the informition both from the press corres-
pondent or the ne vs agency concerned and
also from the Commussion, should be
before the Speaker befo ¢ I was able to give
a ruling  In between 1 have been meeting
Members who brought up this privilege
motion Even ths morning I met a few
hon  Members who have raised this issue
again today

1 have received the information from the
news agency cotrespondent concerned, in
which he says that the information published
was correct , he had just reproduced the
proceedings 1n the Comnusston. I asked
the Minuster concerned  Of course, besides
the information he gave to us, he said that
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[Mr Speaker]

the advocates deny it. So, J expressly told
him to get this information from the Chair-
man of the Commission. The Commission
has informed wus that they do mnot keep
detailed regular records or 1eports of the
proceedings.

SHRI ATAL BIHAR! YAJPAYEE : It
is very strange.

MR. SPEAKER : 1t is not always that
verbatim records are kept. You know the
working of commissions. Verbatim records
are seldom kept except by courts.

1 have been very seriously considering
the matter. This is a unique casc in which
threc important parts of society are con-
cerned—ourselves that is, this House—we
claim certain freedoms and also privileges—
the press—they too claim certain freedoms
and privileges—and the legal profession.

I happen to belong to all the three. I
have been a journalist ; 1 have been an
advocate and also a Member, and, now,
Speaker giving the ruling.

I have been seriouly thinking over it.
The Minister said that the advocates did not
say what they are alleged to have said. Even
if he had just said, he did say it, we were
bound to review the matter in its proper
perspective,  The field of advocacy is very
wide with a lot of latitude and freedom.
Even when we go in appeal from a lower
court to a High Court or from a High Court
# Supreme Court, we say, the judge-

jt is irroneous, fallacious, and very often,
wo say the judgement is perverse.In respect of
thesclaw courts against whom an appeal gocs
to higher courts, they have their own privi-
leges and protections also.  The ficld of
advocacy is so wide that they too have full
protection.

So, 1 think, considering all these vari-
ous aspects of the question, the best
thing is that the Privileges Committee should
examine all these issues, not with a set view
that we have to disttb the ficedoms and
privileges claimed by all these three parts
but with a view to finding out facts. It is
not essential that they must give their
findings. They can consult the Speaker
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also, if they think that I can be helpful to
them—of vcourse, I do not bind them by
saying this-——and they can examine various
aspects of the matter s they think proper.

The Minister said that the advocates
had not said it. Even if they had said it
they were advocates—it is the profession of
advocates to interprete before a court or a
commission. Of course they act with free-
dom in the field of their own profession.

1 think, the Committee will kecp this in
view and not encroach upon the hiberties
which their profession claims. So, 1
entrust it to the Privileges Committee for
examination.

SHR] SHYAMNANDAN MISHRA
(Begusarai) :  Sir, after your obscrvations
we find overselves completely at sea as to
what is to be examined by the Privileges
Committee.

MR. SPEAKER : It is not a ruling.
The matter 1s for .xamination by the Com-
mittee. This is what we discussed together
and 1 have put it before the Ifouse. The
matter is referred to the Privileges Com-
mittee.

12.09 hrs.
PAPERS LAID ON THE TABLE

NOTIFICATIONS UNDER INDUSTRIES
(DEVELOPMENT AND REGULATION)
Act, 1951

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE (SHRI
A. C.GEORGE): I bsg to lay on the
Table : —

(1) A copy each of the following
Notifications (Hindi and English versions)
under sub-section (2) of section 18A of the
Industries (Development and Regulation)
Act, 1951 :

$.0.248 (E) published in Gazette of
India dated the 30th March, 1972
regarding manegement of the
Bengal Nagpur Cotton Mills Limi-
ted, Rajnandgaon [Pliced in
Library See No. LT-1786/72)

()
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(i) 8.0. 251(E) published in Gazette of
India dated the 1st April, 1972
regarding management of the
Bengal Nagpur Cotton Mills Limi-
ted, Rajnandgaon. [ Placed in
Library. See No. LT-1787/72}

(2) A copy of the Certified Accounts
(Hindi and Enghsh versions) of the Coffee
Board for the year 1970-71 and the Audit

Report thereon  [Placed in Library. See
No. LT-1788/72]

12.10 hrs.

*DEMANDS FOR GRANTS-—Contd.
MINISTRY OF COMMUNICATIONS—CONTD.

MR. SPEAKER : We will now take up
further discussion and voting on the
Demands for Grants under the control of
the Ministry of Communications. Time
allotted— 4 hrs ; time taken—1 hour and
15 minutes ; balance—2 hours and 45
minutes. Shri Phool Chand Verma was on
his legs. Whereis he ? He is not here ;

he 15 not continuing his speech. Then, Shri
Stephen.

SHRI C. M. STEPHEN (Muvattupuzha):
I rise to support the Demands for Grants
of the Department of Communications. 1
want to muke a few points. The first one
is about the form and content of the
Report. The Report that is before us is
for the year 1971-72. In the Report pre-
sented for the year 1970-71...

oft g w wwi (vdT) : aww
ugiaw, & st § ary

MR. SPEAKER : Already a member
is on his legs.

SHRI C. M. STEPHEN : In the
Report for 1970-71, the claim has been made
that the form and overail get-up of the
Report have been changed to make it more
readable. I perfectly agree...

Megw oy wf: § aft & d=
AT AT—
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MR SPEAKER : You should have

been here. I have already called the next
Member. 1 do not want to set up a prece-
dent that the Member who is already on
his legs would be stopped and the discussion
would be resumed by the Member who was
not here when his name was called. It
cannot be done accerding to rules.
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gWI 4T |
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SHRI C. M. STEPHEN: 1 was

attempting to make an appeal to the hon.
Minister that, in preparing the Report, full
information with respect to the working of
the Department be given. 1 am compelled
to say this because, in comparison, between
the Report for 19/0-71 and the Report for
1971-72, the information given in the Report
for 1971-72 is rather too scrappy. There is
nothing in this Report whereas the Report
for 1970-71 is a very impressive document,
1 would, therefore, suggest that, from next

*Moved with the recommendation of the President.
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year, for preparation of Reports, they
should revert back to the pattern of 1970-
71 with all those graphs, charts and com-
parative statements. Nothing is coming
out of this Report for 1971-72. 1t is very
difficult to examine or evaluate the working
of the Department on the basis of this
document,

1 do really want to compliment the hon.
Minister on the youthful, dynamic, positive
and assertive element that he has injected
into the working of this Department,
because it is a refreshing thing to see that,
from the all time low in 1968-69, we have
moved up to breaking even in the next year.
And there is a stecp rise in (he matter of
financial results in the Posts and Telegraphs
Department. We are moving up as per the
statements given to us  In 1970-71, there
was a profit of Rs. 21 crores. In 1971.72
the profit was Rs. 35 crores and the antici-
pated profit for 1972-73 is Rs. 45 crores.
Of course, the working of the Telegraphs
Department shows a depressing picture and
the Postal Department has not broken even.
But what really matters is the overall profits.
There are certain sectors, | do understand
which will have to work on loss if you have
to expand their activities in rural areas.

Now the tele<communication is offering
a challenge to this Department and to the
entire nation. With the business activities
proceeding and the tempo of activities
coming up, it is only natural that we switch
over from the traditional pattern of com-
munication to the tele-communication system
for al our needs. It appears that the De-
pegtment has started (o face the challenge
‘offered.  But still there is a heavy backlog
of waiting list to the extent of 3} lakhs of
subscribers secking connection. It has not
been able to give. They are now trying to
put up factories. Two factories have already
come up in Allahabad, Naini. One factory
is to come. The Minister hopes that, by
1972-73, the switch factory will be coming
up. He has not said where it is going to
come up. This is a very important point,
When the public scctor starts their factories,
two things have got 10 be kept in view.
What is the purpose to be served ? That
is utility. No.2 whether by establishing
a particular factory a particular need or

APRIL 18, 1972

D.G. (Min, Communication) 152

a particular rtequirement of the nation
can also be met, I say this to back
up my suggestion that when he locates
the factory, that area in India which
has got the heavigst unemployment, educated
unemployment may be taken into considera-
tion. This factory which is coming up, I
understand, has an cmployment potential of
5000-6000 persons and the employment is of
technical persons even at the bench level.
Kerala, if I may be permit'e!l to say so,
docs satisfy this requirement.  There is an
explosive situation in that State. Qur Engi-
neering Colleges and ITIs arc turning out
thousands of qualified techmical personnel.
People ate waiting for cmployment,  If they
are not absorbed somewhere, an explosive
situation will a rise. Without e¢xaggerating
the full implication of the word, I may say
real explosion is right on the border and
this factory, if it can bz located there, can
take the entire people and a major problem
can bz solved.

Now, he says that whcnever a factory a
located somcwhere, the higher personnel
alone can be taken on all-India recruitment
basis and in the lower cadres only the people
of the area will get picference. So these
unemployed graduates may not get employ-
ment elsewhete.  So, | would appeal to Mr
Bahuguna who knows the problems of that
State very well to take into consideration
this aspeet of the matter, Power is in plenty.
Water we have. Land we can give. Labour
there is and efficient labour there is. Wells
qualified people there are and a problem can
be solved. You had appointed a commtitee
and thev have examined three places and
one of the places they examined was Kerala.
‘Three States they have examined.

The P & T Dcpartment have establishcd
factories in different areas. All major States
have got one factory each and UP has two.
My compliments to UP. I have nothing
against UP. But we have got everything
except this political leverage. Political
leverage we do not have, but the small
States’ claims also have to be taken into
account. When you Locate the factory in
1972-73 kindly take into consideration with
due weight the claim of Kerala for the pur-
pose of locating this factory. This is all I
have got to say about that,

Another aspect 1 want to menfion. That
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is about the claim of the postal employecs.
A complete picture of the postal employees
we don’t have beforc us. We don’t have
their sala)y picture either.  We are told that
«in 1970-71 Rs. 150 crores have been grven as
salary. With respect 1o 1971-72 it has given
nothing. There is no break-up bifore us,
break-up of the Extra-departmental section
and the Decpartmental section, as to how
much the Fxtra-departmental section got
and how much the departmental section have
got and how much work-load thc extra-
departmental section carried and Liow much
work-load the departmental section caried.
This picture is absolutely necessary and the
Mmister also owes to thus House to place
the entire picture before the House because
that is not a small section. ¥ understand
the Departmental Post-offices number 78,293
and the experimental post cffices number
30,000 whereas the extra-departmental post
offices number 71,000. That is a'most cqual
to the departmental post offices. The staff
of the departmental post offices is 1,74,000
and extia-departmental post « flices staff is
near about 2 lakhs. When you say that the
loss in the Postal Depaitment 1s only to the
extent of Rs. 0.8 crores, it temains to be
seen whetler the.e ex‘ra-departmental people
are given t!eir kgitimate duc and whether
this huge profit you will be ab’c to make.
Piofit 15 a secondary matter. The question
is whether we arc domg justice by them. A
onc-man commission was appointed. I
understand that its report has been sub-
mitted. You have to exammne its rccom-
mendgtions and implement them. I under-
stand that these pcople were given only an
increase of Rs. 3 in dearness allowance where-
as the departmental perscn, were given a
higher increase. When you pay a higher
DA 10 one section and nearly half of the
entire postal establishment is denied that
higher DA, it is scething with discontent
and there it isa problem for you, itisa
problem for this House and it is a preblem
for this nation. We should take into con-
sidcration all those points; the prob'em
should be tackled completely. I would like
to say : For Heaven's sake’ please give us a
complete picture and comparative staiement
of all these things so that we can make some
intelligent evaluation of the sitvation and
suggest remedies if any such thing is
possible,

I now come to industrial relations in

this department. Much of the success of the
department is based upon the efficiency and
quality of service of the department which
they are rendering and the gquality of the
service is also interlinked with industrial
relations and trade union pattern in this orga=
nisation. We have got two unions, the NFPTE
and the Federation of Po<t and Telegraph
organisations. The first one was re-recognised
but now recognition has been granted. |
don’t want to go into the details 1 don’t
want to po into discriminatory treatment
being meted out. The NFP1E 1s permitted
to havc a leader from the outside. The
Fedcration of Post and Tclegraph organisa«
tion is not permitted (o take a leader fiom
outside, although both are being gianted
recognition and all that. This 1s one point
which 1 want to mention. Every just demand
has to be conceded to the extent that it is
possible. Industrial relations have got to be
maintained. As a trade unionist myself, I
want that in a public sector like this, disci-
pline should be maintained. The quality of
service must be improved. The public are
not having a good p-c'urc or a good 1mpre.-
sion about it and that wrong impre:sion
has got to be corrected. It 1s the duty of
the chief of every circle to see that proper
service is got out of the employees in any
arca.

I found to my surprise that whenever
any agrtation or cdemonstration is to be
launched, the pest office gets bedecked with
party flsgs, with all sorts «f bannets and
post cffices get a converted into 1egular
party offices. As a trade unionist myself 1
have condictel agitatiors etc but | bave
never allowed the factory to be converted
into a trede union «ffice or a paity < flice.
This is what is happening in post office after
post office, n my area. They get hedecked
with party flags. The post « flice nself puts
up the appeatance of being converted into a
party cffice. | do not know whetker this is
the policy of the Depzrtment or whether
it only show the spinelessness of the Depart-
ment, [f this is allowed, many unions wil}
embark upon such an act and this will go
on multiplying and every post office will
then become a cockpit of fight.

Can we not chalk out a policy that
union is unjon, it must have its cwn separate
«ffice and not use the post cfice ? The post
cffice must be used, for the public to go and
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come, and attend to their postal work. That
is not the position, There is also inter-
union rivairy and .we know of the party
which indulged in anti-national activities.
They went on shouting slogans against the
national interests, 1 don’t want to dilate
further. Coercion and violence against the
employees who are joining some other union
has become the order of the day. Onc party
indulged in such things and they were de-
recognised in 1968; but again they were re-
cognised. What is the policy of the Depart-
ment ? Say, I come to office 1 am hagged
down by somebody; I am beaten up by som.e-
body. Could T expected the protection of the
Department or not ? The Minister may turn
round and say, this is not my concern. But
this is not the way. If the quality of service
has to improve, if peace is to prevail, if the
functioning of the Department has to go on
perfectly well, fundamental norms of trade
union activiti¢s have to be accepted and
acted upon. It means, trade union activity
without violence, without coercion. The
trade union activity should be done in the
trade union office. They should not convert
the post office into trade union office, with
all their flags and feastoons coming up there.
1 don’t want my party flag to fly there, nor
do 1 like any other flags flying there. If the
chief of any circle is incapable of maintain-
ing discipline, T would submit that that chief
does not deserve to be there and carry on
the activity, because ultimately the quality
of the service will be affected.

I would request the hon. Minister to
look to these things. Again, I would submit
that when he considers the question of the
Jocation of the tactory, he should look to
the problem of serious unemployment which
is there in my State, which he can by a
magic wand tackle and thereby give a8 quietus
in an area where unemployment problem is
clamourning for redressal.

With these words, I
Demands.

support the

SHRI PHOOL CHAND VERMA:
rose =

MR. SPEAKER : The time allotted to
the Jan Sangh was only 8 minutes, but the
hon. Member has already taken 12 minutes.
But I find that the hon. Member is getting
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up again and again. There are no rules
under which a Member who is absent when
he is called upon to resume his speech can
get up for a second time and have the
chance to speak. 1 do not know what is
wrong with him,

st qwey wAf : werer wgaw, AT
7 & gy fame &1

MR. SPEAKER : There are no rules
under which I can allow him. Why does
he get up every time like this ? Why does he
put me in an awkward position ? JTHTY

g7 FY T grav § M § surar § T47
81 97 %Y weq &1 9ar A0 gy
Y gggwans ug

st wgeemd Tw (A0TT)
Fenw AgRa, & A w1 gwATg AT § O
arw & qR At far wer w3w # g
T gevg faw) & TS 1 afv @ @y
{1 F et wEieg, AN aggar ot N 5
are faar 8, AT ag 21 grnd A4
s ARy aie st g Fragaw
FR F ool ¥ wef) FIW ITF | R UF
AT qTS gonT w1 F FEy § TEw
s st arfey o foed e # Sy
7g FdTe ¥ oY fF gL qF ooy A aedfr §
TR wrar wifgy | gA A IT Mg A
sqEeqT AN &7 AreArAT famravt AW
qrg g8 A § Sl A7 & qrened o gk
g 1 % #at wetew § fader v g e oret
T A Arar &, a5 S ¥ aedy
T FMA W wqawqr Y 91y

TR g F wwary W agw Wl
i afeiidtr sl Y gm & fo o
fafesat sl AT AY WA §, ¥ Wiz oz
duaw g ag ok § | Heft wgvew gt
wgt feq qad, 7gi swerd A Froas
oo oY asdt § ored swweqTw¥ | W R
wfeforn dgrm & g ow fagdt qor A
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argfes A o), arfe ¥ aegvar ik
gfayt & w19 FT A% |

72 9§ weQ, wwal W7 gfera) & wre-
) ¥ gfgeen 1 Ad ¥ wga fag
a1 FEfFT Ao o Y7 W¥o To A FT
Y §, Bie 39 A A A famdt &)
gU W ¥ wuar & s\ gwAw A
gurr guae &1 afuFit g s Ay a
@E ¥ wEx 8, wafy wefrar $magrd
& wiw sy 31 gafan  wefEar &
TraEr ¥ AFN ¥ oage fgr o

o fiqo T TFA Y, FIT TT F1
THET BN FT oY aF sygedr AFY AT qf
prpbgyar mar ¢ 5 gfF fvroex
vy & 9Yaz frevfizy g ¢ eafen
TAYRYT ALY FAAT AT FHAT & | 5AW e
at qzz frevder v gae adt & @
oF oo Yo ¥ WY 9T TAET ®AM
% sggeqr A Fqifgw, fw@ ¥ gw ooy
qI1E §7 AW F 7w A N A §
I 7R | TRT A AN g A Dfer F
TR K qar A7 %% qrar 2 | 59 fou wat
warew 39 4 ¥ ey § vy waw 9ord )
E AT AT aY AT ¥8 ¥} & SfFy aad
AT T AAG |

g9 qAa ¥ ag wraTaT ¥ L AT &
fF 2zrg ¥ T sWA S sggear
N arify | Tavew wer Ay fyur
2 i exrorew Fpra X Ay wAr &) safev
a1y ¥y Fgw g e ¥ usy &Y
Y cxqaar faelY & 98 2w &Y avw Wiy,
&t & arrfe A g @ 0% ¥
TR B 1

SHRI SAMAR GUHA (Contal) * Asa
member of the Telephone Advisory Commie
ttee, Calcutta, I am aware of the troubles
afflicting the working of the telephone
department and 1 want to bring them to the
notice of the hon Mimnster 1 think these
troubles will be common to telephone service

1 other big citres like Bombay, Madras and
Delhi also. Of course, n Delhy, it has a

Iittle bit improved In Calcutta, there are
complaints about wrong connection, ¢ross
connection, ., no connection and faulty
connection These are the type of complants
that have come

Then as regards the special services, I do
not know whether these are a spccial serv ce
at all  One mught dial 199, 198, 197 173
and 176 It 1s onlv God's whim whether
one would get 1t or not  Nobody knows

Then there 1s faiiure in dialling
go on dalling a certain number  You do
not get 1t Then there 15 wrong billing
about which complaints have come

You

Whenever we draw the attention of the
authorities and try to e how we can
improve this state of affairs, they ascribe
two reasons for this one, human failure,
the other, mechnical fallmie  As regaids the
latter, 1 have discussed 1t with the the
authoities  They say they do not gt spare
parts, new Instruments are not supplied by
Government and they have trind to contact
the authorities herc Reques ts have been
made to the authoinities hete to go to
Calcutta, sit down with the offic als theie
and see 1f something cou'd not be done to
improve this statc of affairs 1 no not know
whether the explanation rega d ng shostage of
spare parts and non av il bility of new
mstaliations etc 15 correct or not

As regards tl e element of human [atlure,
1 have tried sn the last three or four meetings
of the Telephone Advisory Commuittee to set
them right and have muserably failed |
made certain concrete suggestions  Why
dcn t you open a corrplaint register 7 Why
not appoint a supervis nT eam so that they
could go and see what 15 wiong with the
ine, instrument etc  Also there <hould be
a register of attendance for all the workers
to cteck up whether they come on time and
attend to then duties  Even in regard to
such simple things, even though I tried my
best, 1 found the authonities unresponsive,

Then 1 made a suggestion about the
need to have periodical meetings of telephone
woikers to find out why human fasture was
there. Inspite of my best efforts, Icould
not convince the General Manager, Calcutta
Te ephones, that this should be done. 1
would request the Minster of Communica.
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tions to do something about this. These are
problems not only of the Calcutta Exchange
but other Exchanges in other big cities like
Madras, Bombay also.

¥ will make another suggestion. There
should be at least three members i1cpresenting
telephone employees on the Telephone
Advisory Committee so that we could dis-
cuss face to face with them problems of the
employees and see if something could not be
done to solve them.

About applications for new connections,
they come not in thousands but in lakhs.
The trouble is that there are certain special
categories. In those categories there arc
co-operatives, small scale industries, doctors
etc. For co operatives, you can register by
depositing just Rs. 200 or Rs. 300; the
same thing with samall scale industries.
There are many people who speed Rs. 500,
Rs. 5,000 in deposit. But they are not given
connection. Deservine industries do not get
connections, But just by the device of co-
operatives and small scale industries, tele-
phone connections are given. I asked : why
not check up how much incomc-tax the
applicant pays, what is his capital invest-
ment what are the qualifications of doctor
applicants and so on. But the timid
managers and officers do not dare to try any
innovations. They do not take any
initiative.

Then there is another unfortunate thing.
1 do not want to mention names. I do not
know how you a select those members of the
Telephone Advisory Committee. In each
and every meeting of the Committee, they
manage to get 15-20 new connections for
applicants. They seem to come in a special
category. I do not wish to impute any
motive. But this is a very dangerous
practice.

You can get a telephone if you spend
Rs. 2,000, that is what they say. I do not
know whether some members of the tele-
phone advisory committee are inffuenced in
that way. That has to be looked into.
The timid managers do no not dare say
anything. A ceiling ean be put so that no
member of the telephone advisory board
will be allowed to recommended more than
three or four, Let there be a quota.
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MR. SPEAKER : You have far exceed-
ed your time. Please conclude.

SHRI SAMAR GUHA : In some rural
areas the postal delively system, I mean the
runner system is good. In many cases how-
ever collection of post and delivery of post
are difficult. In each post office one jeep
or motor cycle or scooter or cycle should
be provided to the runners and also to the
peons for quick delivery of letters and
clearing of post.

In the rural post offices there is scope
for a good amount of small saving, provid-
ed you take up this matter with Finance
and make them agre¢ to spend 75 per cent
of the small savings earned there to be
utilised for local improvement. There will
be a spurt for small savings.

There is one more suggestion. They
must take advantage of the post cards
and other articles to make advertie-

ments for small savings, national integration,
famuly planing and  other constructive
purposes.

it TrwaT (%) : sewew wEvaT,
# TrF a3 fawm & gyt A 4 92
9 faure aae #<A7 ARATE ) W F
fom & WY wEtgm & fdaT T AP
fr gut wweam § wugr, @, @Erd
amygr, waAx #X A v fast §
TFadl # aga & FA &) ot gt
e § agt o9 & A=l ¥ &7 F
fou #YE fafeed adt § &Yy swiarfeay =y
Fga & wfomg § 13t S fFUR &
srma faay d o0 & famgm & awdhr
ar <gar &, 7 w1¢ fawelt w1 gy §
Tgs &) &Y frad @ g om w< At
2ar &, 3% Y 7@ W wfsard &)

g fadew §, &7 fre® awz dww
& ot 90t wge ¥ frdaw fear @ B
Al FEemeTaew QE-anfew wee
g aifgg wat e frer genardt geaex
93 dyez anfew aff § agt o wre W
wt A} e gx gl g v 4
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wfer gz damdr Fzarer 9 e
wfee @7 9@ sifge e oY o
wifey @ wiF agi N w9 frges
T amd 37 A1 gvg AT F wrerrER
R fazdy it fomdy & sdw ot fag
w1, 99 ¥ fou aww Ay aw ¥ gl
gY =rfz

gt faama g & fr e WY gard
a8t ¥ e aifeel ¥ qg-3w a7 -
758 A% aF afvwmdr mrd ad e,
TF & fewr Afy faed, ofdY & ord
agt fawd, agt v ag qrAwm A A Ady
st @, faw & AW #Y age shears
@it 2 s § we wRaw T Ave
s &y

7§ & T Qo o e
aga &4 § o wgt W@t §, 4@t a7 g9
BaAW & Wi § AW aF TP v 2y
0F TE GH FF ARQ T ¥ dYo Yo
o WA a3y, aY g WY =7 fagv Mar
fe ag & 5 a¥ avz & omar & & wEAT
g % ot g7 %Y 24 w72 gua w1 amdw
N9 FE q9T 5T IE ¥F 6 § ANF 4
q %Y, fufE 9o s @o o st
&S wrd, fag § sufdl &1 aglema
g av

ST F A A H I ¥ swad)
AT g sHefal & 4, faim et
T KT F FANNG & A9 @ 1@
W& awET S I A oo A A
Frav 1 v ow o w )
WITYEE FOTH FT §OF W gAT W,
Ay aHT ST EF T Y wur & af
@ zu¥ it & w1 fowrodr gf, e
Frg weftor ag) frwor ) afer wei g o
waf oY ¥ IT 6 yHvww ¥ fawy wwn )
T owR Y nege gy fafaed &
Feedare frmr wed § 1 for o YE W
gt ar, AN po ot A wTEw

Faga § fs waw N N fosad §
I Fr At FT F QN F gog fror
Cir

Gz mfEr & 1 sEArA), sifed
Fiw@ s afv-w Az av I T @)
3 &g ¥ < safsrn 7 frgsa frar o
o7 IF S H G20 GRAT Fw 4§ N9
Frae qat wfsar N foFaa s@ @l

wewg Agie: # Sy oty ¥ adl
FAMET § | AT T 43 1T

THE MINISTER OF COMMUNICA-
TIONS (SHRI H. N. BAHUGUNA): I
am grateful to the Members of the House
for giving their suggestions on the various
functions of the Ministry of Communica-
tions. I am also grateful to them because
whatever suggestions have, come have
transcended party or pohlitical affiliations.
This Ministry deals with the basic hfe of
the people, their minimum  demands
of communication and therefore, it is very
heartening to find that this House has
transcended pure party lines.

The general demands in relation to
theve Grants are those of wider communi-
cation service, more comprehensive com-
munication service mure effective communi-
cation service. Weare a very vast country,

Therefore, the problem is really of very
great magnitude. 1 would like to give a
few figures, though T will not take much
time on that. We have about 700,000
villages in this country, leaving aside the
towns and urban areas. The total number
of post offices is 1,09,059. The mail is
carried through surface or air or steamer.
Taking the surface mail traffic 13 per cent
of the mail routes by rail, 32 per
cent by motor service, 5SI'S per cent by
runners and 3°5 per cent by carts, camels,
stemers, etc. Therefore, the human factor
is predominant in refation to the affairs of
this ministry. I am merely pointing this
out to say that however effective the ad-
ministration may like to be, it ultimately
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depends on the totality of human response
which we have in a particular social and
political climate prevailing in the country
or in a region thereof. OQOur working is
conditioned by this basic factor.

There has beem a demand generally
speaking for morc and better post office
buildings and more accommodation for the
employees-something which is unexception-
able. Nobody can argue that there should
not be enough space for the workers to sit
and work in a suitable atmosphere. But if
you look at the problem {rom the statisti-
cal angle, it becomes rather frightening.
The total number of departmental post
offices in this country are only 17,849 as
against the total number of 1,09,059 post
offices. So, the number of post office
buildings which we have hired is more
than those which are run departmentally.
We have our own buildings in 2033 cases.
If you look from the point of view of re-
quirement of space in the postal buildings
which we have rented, if I were to const-
ruct the total space needed for the re-
maining 15,816 post offices, the total cost
would be anywhere near Rs. 177°93 crores.
If I were to say I must produce all the
space on the basis of departmental buildings,
the total cost crores to Rs. 231-32 crores.
That is something which no Planning Com-
mission and no Finance Minister can find
for one single activity, that is, the postal
activity. It is something unrealistic to
expect that this department has the capa-
city, or the possibility, of providing enough
space. The employees of this country,
whether they are government servants, post-
man in a post office or a clerk in another
office, as also members of Parliament, all
of them will have to understand the limita~
tiss under which this country has to work
in'grder to build up a better and happier
fwture. Therefore, we have to live and work
with these shortages and limitations. I am
sure, the hon. Members will appreciate the
difficulties inherent in the situation and the
employees of the department will continue
to give us their unstinted co-operation in
spite of this basic difficulty in the way of
efficient postal services.

Another question that has been raised
is whether this department should run on
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profit or loss, whether it has to be a public
utility or a commercial activity. 1 would
submit that the functioning of this depart-
ment represents a happy blend of utility and
commercial outlook. It cannot divest its
activity of the utility aspect. It will have
to find from the national cake only that
which the national cake can provide for
this activity and the rest will have to be
provided on the basis of commercial acti-
vity or approach to this particular
service,

*  Here I would like the hon. Members
to consider one aspect. What are the
reasons for the postal department running
at a loss? 1 will mention one or two
thangs for the purpose of illustration. The
postcard costs us on an average 18'55 paisc
whereas a postcard 1s priced at 10 paise.
That means on each postcard we handle we
are losing 8'5S5 paise. The recommendation
of the Tar#ff Enquiry Coramission which
was appointed earlier was that we should
not give subvidy beyond a certain percentage.
But we are subsidising this  activity far in
excess of that pereentage,

Similarly, take the newspapers, popu-
larly called the fourth estate. The activi-
ties of the fourth estatc cost this department
a great deal. A registered newspaper costs
us 24'6Y paise on an average whercas our
return is only 3'50 paise. So, on every
single newspa per we are losing 21'19 paisc
on an average, and the whole thing adds
up to the heavy loss incurred by this depart-
ment. In fact, thc first place for loss
goes to this item and postcard occupies
only a second place.

1 would like to take this opportunity to
give the postal rates in some of the count-
ries so that hon. Members can judge
whether it is cheaper or costlier in India.
A postcard which costs 10 paise in our
country, costs 16 paise in Pakistan, 15 pase
in Aden, 27 paise in Singapore, 33 paise in
France, 36 paise in USA, 40 paise in Ger-
many and 42 paise in Canada,

SHRI SHIVA CHANDIKA (Banka) : Is
the efficiency the same ?

SHRI H. N. BAHUGUNA ., The hon.
Member may better write a postcard t_o
America and find out from his friend in
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America as to whether our service in India,
compared to the American Service, is or is
not efficient. I am not one of those who
say that this department is very cfficient. [
am aware of its short comings in a manner
in which perhaps hon, Member may not be
aware of. I concedc that a lot remnins to
be deme.  But 1 am trying to size up the
situation and to take thc House into con-
fi'ence and say that this is exactly the
situat on in which this department is called
upon to render its account.

T would go into the newspapers also and
compare as to how far they are being sub-
sidised by the rest of the world, specially
that part of the woild which call itsclf
democ-atic - ...1 do not know whether i) is
o1 it is not. In India, as 1 said, thc range
for newspapers is 2 to 5 paise, the average 1
had given earlier. In Pakistan it comes to
8 paise; in Aden, 16 paisc; in France,
26 paise for the same weight of a newspaper.

SHRI VAYALAR RAVI (Chiravinkil) .
What 1s the price of the newspaper there ?

SHRI H. N. BAHUGUNA : 1am not
concerned with the price of the newspaper
presently; I am concerned with the ticket on
it, the revenue earned by the Postal Desart-
ment there. In UK, it is 45 paise for the
same weight of a periodical or a newspaper;
44 paise in the USA, 20 pa.se in Germany
and 30 paise in Canada.

T have not given these figures either to
frighten this House or to say that 1 am going
to increase this load. I am merely trying
to say that this humble department is the
cheapest, it has tried to be as efficient as
Indian social conditions could permit.

There has been one other general point
raised by some of my hon. friends, including
the hon. friend from Kerala, Shri Stephen.
He talked about the extra-departmental
employees. Both of us have been trade
unhion colfleagues for a long time. 1 have
always taken pride in the fact that I was
associated with the trade union movement.
But I was trying to study the postal system
the world over and what did I find ? The
particular institution of extra-departmental
agents has different shapes and connotations,
but you will find similarities to it in almost
all countries which are run under & parlia-

mentary democracy or even as a minor type
of dictatorship. I am not talking of a
socialist country. In a socialist country
cverything will have to change; not only
this; but a total chang: will have to came
about. In the rest of the countrie, I find
that this institution has more than one
shape.

1 would not take much of the time of
this House on this. I would merely say that
in d fferent countries this particular type of
service of an extra-departmental nature
exists and exists in so many forms. In
Australia the activity forms into five
groups —I will not go beyond this—
and all are not departmental except one
group. The rest are contractual or some
other form of workers or activity. For
example, selling of tickets is done by shop-
keepers. They do not do it in the post
office itself. A man goes to the grocer’s
shop and purchases tickets also. The shop-
keeper gets a certain commission.

PROF. MADHU  DANDAVATE
(Rajpur) : Pan shops also do it.

SHRI ATAL BIHARI VAJPAYEE :
There are no pan shops.

SHRI H. N. BAIIUGUNA : You might
be knowing it.

In UK, of the 25,000 post office, what
are known as the Crown offices are only
1,800 and the rest are different types. 1
would not bother you by giving further
details except to say that the extra-
departmental agent is an institution which
is not peculiar to our organisation.

1 may tell Shri Stephen, who said that
they have Rs. 3 only as dear food allowance
and who wanted the House to have pity on
their existence, that he need not feel pity
for them, for this is not their primary
avocation; it is only a supplementary
activity.

MR. SPEAKER: He may continue
after Lunch. Now we adjourn for Lunch
to reassemble at 2 O'Clock.

13 brs.

The Lok Sabha adjourned for Luuch till
Fourteen of the Clock.

—
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The Lok Sabha reassembled after
Lunch at five minutes past
Fourteen of the Clock

[MR. DEPUTY-SPEAKER in the Chatr)
DEMANDS FOR GRANTS, 1¥72-73
MINISTRY OF COMMUNICATIONS—Contd.

SHRI H. N. BAHUGUNA : Sir, I was
giving the House some informotion regard-
ing the burden that this Dcpartment carries
in relation to its financial d fficulties, and
1 was comparing the various costs with those
in the rest of the world. In all humility
1 can say that ours is a very difficult task.
We have a number of langusges and, there-
fore, we have a grcat d fficulty in making
the sorter or the postman so well-versed as
to read every addiess written in eveiy possi-
ble language. Thete will be fetters addrtcs-
sed in Tamil. Telugu, Kannda and Mala-
yalam to residents in Delhi, and in Urdu
and Hindi to people down south; and also
in various local languages like that of the
Mizos or that spoken in Nagaland or
Meghalaya or Arunacha)l Pradesh. These
will have to be carried to different parts of
the country. Thercfore, the whole opera-
tional cost assumes a  proportion which is
not casily capable of giving scrvice which 1
can say will not involve losses.

There are some friends who suggested
that we should have a corporation, and they
cited the example of U. K. or US.A. I am
not pronouncing any view on this, for, |
am still under, if I may say so, education
on that point; I am trying to cducate my-
aolt how that particular propasal will work
Qut in our country. In UK and U.S.A.
the position was completely different. In
U.S.A., for example, appointments to postal
department were completely political which
is not the case here. Here the Director-
General of Posts & Telegraphs does not
come and go with the party in power; he s
a permanent civil servant. The Post-Masters
General do not come and go with the party
in power here. The administration is not
subjected to political conirol in the sense
what is used to be in America. Therefore,
when the Americans came to the conclusion
that tbey had to change it into a corpora-
tion order to make the service better, they
had altogether different reasons before them.
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We have got to keep that in mind. Also
both in UK, and in U.S A. they deccided
at a level of time when their economy and
their standard of life was so good that
everybody could pay for it. They convert-
ed the social service into a totally commer-
ctal service. The idea of corporation
cariies with 1t the totality of the concept
of commercialisation of this Depatment. If
the House at any pomt of time feels that
way, so far as I am concerned, I will be
only too happy to preside over the
liquidation of tlhis Minmisiy. 1 have no
personal angle in that.  But to me it looks
that handing over this entue activity to a
corporation will result in difficulty to
con mon man who teday is  highly subsidi-
sed in lus particular ficld.

There have been suggestions for more
post offices. Now, Sir, on that, I have a
very small point to make. If we had post
offices as suggested by some hon. fiiend in
all Gram Panchavats, what will be the
financial position, because we have got to
see what weight this country can carry at
this particular juncture of our cconomy in
this particular matter ? The situation to-
day 15 so difficult. The total number of
Gram Panchaya s in this coun'ry is 1,22,000.
Of them, 73,743 Gram Panchayats either
have a post office or ate within onc mile of
the location of a post office. But, if 1 were
to have a post office in every other Gram
Panchayat, then the loss on an average
will come only on that score to about Rs. 3
crores per annum which will further add to
the existing gap which the Postal Depart-
ment has got.

SHRI R. S. PANDEY (Rajnandgaon) :
Your Department is an integrating Depart-
ment., What is Rs. 3 crores? It is
nothing. The Planning Commission can
give you,

SHR1 H. N. BAHUGUNA : I will
only be very hapyy if my hon. friend helps
ne to get all the money that I want. 1 can
assure you that should the Planning Com-
mission permit us to do it, it will be the
greatest happy moment in the functioning
of this Department..........(Interruptions)

I am grateful to you for that particular
consideration but the whole point is that if
the Planning Commission will be able to
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find the money and if the Finance Minis-
try is able to find the money, 1t 1s for them
to decide, but so far I am concerned, I am
conditioned to.day by the avail bility of
funds and, therefore, we have not been able
to do 1t 1n spite of the fact thit cvery day
we are adding about 9 post oflices in tlie
country in on¢ part of the country or the
other, but this 1s a very small figure

Here, I mustsay onthing I mny-
self mtiigued bv the fact th t we have scine
standirds, the so- «clled standards wh ch
scn cbody fixed at some point of time  He
should have been a very wise man, 1 hue
no doubt But the trouble in this countiy
15 that what 1s gocd for Kerela may no be
good for Arunachal Pradesn  What 15 good
for Arunachal Pradesh may be completely
irrclevant m UP What may be good in
1 ahaul or $pit1 or Bomdila may not have
any 1clevant with what happens 1n Patna
or Lucknow  Bu we hune a taitlored thing,
ont sive for the whole countrs That s
completcly an  embar assing sitndation 1n
which 1 find myself 1 am strugghng hard
to have these considerations of standards
basiclly altered 10 as to meet the regional
and sectoral tequuencnts «f the nition’s
wxinterce  If we have to necet he nceds f
the Mizo people or the ™ uyaland people
and suive them as acitszen of this great
ccuntry, tlen I cannot tell them that vou
aic onty 3 lakhy and cod, how wan 1 gne
you so many post ¢flices 7 I will give you
as many as 300,000 can get The only
thing that I have succeded n this Depart-
ment 15 that thc standard has been only
relaxed but that wlil not meet the full
situation I am prepated to admit 1t We
have reduced the condition of minimum
mmcome 1 case o such backward arcas
from 25% to 10° but still loss 1s on the
high side It 1s not only the hilly areas o1
the far-flung areas like Arunachal Pr.desh
But T can say O 1ssa, I can say parts of
Madhva Pradesh, I can say paits of Uttar
Piadesh, I can say parts cf even Temil
Nadu may need help and assistance which
perhaps will require further relaxation of
these standards and I hepe by the time 1
present my budget next year, 1 would have
had this whe le question  soited out in the
mtetests of the people of these areas

There has been, if T may say 50, a
little bit of hasty printing of the docu-

ments given to this hon House and I apolo-
gise to the House for this that some of
these documents as one of the friends,
Mr Gowder p rhaps yesterday pointed out,
1n this booklet on Demands for the Mita try
of Communications, at page 31 he read cut
some figures  Unfortunately, pages 30 and
31 have got mixed up, page 31 has to be
rcad as page 30 and page 30 has to be read as
page 31 He may say the total 1s wiong,
b.cause these pages aie mixed up  lhere-
fore 1t 15 that I have apologised to the
House for ths particular thing  And if
thrs 15 done, he will see that 1t s all nght
Wi hive 1ssueu an errata, but 1 don’t expect
Members to go into each and every th ng
and they have a right certemly 10 ask for
the correct type of figies  Smularly thus
mo ning, Mr Stephen pomted out <ome-
thinz. This relates to the figuic 1n Appen-
dix VIl of the volume which otherwise he
praised a gicat deal and under the heading
Departn ental  Post offices  certain  figures
were ginen which did not tally with the
figures gven by m¢ 1 !ad said, they had
p rmanent «cparti ental  post  offices  of
17 000 and o.Jd whereas reading th s 1t looks
there were 78,000 post offices ] concude
the pomt and again 1 apolog se¢ to the
House saving that this particular  fisure
which » printed here has been put undcr a
wrong heading  The head ng <l ould have
been, told Permancnt Post Offices, that s,
includ ng  Fxtra- epartmental post  offices,
beczuse Extra Depattmental Post Offices
also can be permanent  This indicates  the
total of the two, whaicas the heading indi-
cates that 1t 15 for Departmental Post offices
1 apologise to the House alvo on this paiti-
cular score

Then, lon Members said that the
postal ervices should be made moie effec-
tive Iem lappy on tlat score that hon
Members did not accuse me to the eatent |
expected them to accuse me 1 am grateful
to them and perhars ttev did 1t in fairness
to the emplovees «f the Department who
are under very difficult conditons  Let me
tell you how our surface mail goes Let
us look at the Arrlines 1 am dependent
on the Anlines, on the S'ipping. on the
Railway, and also on the Road Tiansport.
Now all of them, were 1n such a difficult
position that this situation cropped up The
arrline,, for instarce, frem Apnt 1971 to
February 1972, did not hift the mail from
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one or the other place on 151 days. [ am
rot blaming them. ] am not complaining.
After all, Indian Airlines are in a difficult
situation; the House had a taste of it only
the other day ! (Imterrnption) It was not
due to lack of coordination, it was due to
strike or go-slow or lifting of caigo which
gave the Indian Airlines even mose money
than the postal articles etc,

AN HON, MEMBER :
ment.

Mismanage-

SHRI H. N BAMHUGUNA :
say mu‘management. Similarly,
mails through RMS vans.
was really horrible.

I won’t
1 carry
The situation

After 1 jomed this Ministry, 1 took this
up with my colleague the Minister of Rail-
ways. He was kind enough to agree and as
a resutt we have put these joint trains in-
cluding RMS vans, that is, 89 in broad
gauge, 49 in metre gauge and 3 in narrow
gauge. These vans have sufficient iight and
air and we have provided this modern
accomodation.

But, with all this, there will be alram-
chain pulling, over which the Railway
Board has no control | Iam not pointing
out any particular area, saying, this areas
isbad. But one thing 1 would say. North
Bihar is very popular for chain pulling.
We never have trains in time. I do not
know how 1 can carry mails if the trains
do not go and come in time. (Interruption)
I will talk about U. P. only on cuiting of
copper wire much more bad than this, much
more frequent than this. So, there is the
difficulty, and theretore, I am heavily con-
ditioned and hedged by the efficiency or
co-operation, if 1 may say so, of other
sectors of our economic life.

We have tried to enforce discipline as
rigorously as it would be possible, and it
is my proud privilege to come and tell this
House that the maa-days lost in 1971-72
have been almost nominal, and but for
Kerala, perhaps, we would have had al-
most peace. The workers have co-operated,
and I give them all marks for it. By and
large, they have worked very very well, and
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I am grateful to them, and I want to put on
record my appreciation of the general ¢co-
operation which has come from the large
body of working men and women who
constitute this Department.

SHRI D. N. TIWARY (Gopalganj) :
Good behaviour.

SHRI H. N. BAHUGUNA : Tam not
sure about the good behaviour especially on
the telecommunications side ; 1 shall not
unnecessarily say that it is good also on the
postal side.  But this is one of the oldest
Departments of this Goverament or for that
purpose the Government of India. Now,
the old lady has the wrinkles on her free,
and I am doing as much plastic surgey es I
wanted to have, butthe wrinkle swill still
peep out of that particular type of face. This
Department is the oldest Department. Thisy
Department has certain traditions, and has
developed certaint astes and has develcped
certain attitudes. The employees have certain
attitudes towards things. This is true of the
postal service all the world over. They have
the same attitude towaids life. They have
had tle same difficulty with the postal
employees in any part of the whrid. It is
the highly unionised sector not only 1n India
but in every part of the world. Therefore,
there is a lot of difficulty. But again I may
say that it is my good fortune perhaps or
good luck, that during this year, I have had
the gieatest possible amount of co-operation
from all the employecs, which perhaps was
not unfortunately coming forwaid earlier in
spite of the number of difficult situations
in which we involved ourselves. 1 have
made it plain, and I have followed it and 1
propose to follow it that in disciplinary
matters, there is going to be no compromise
with any union, any federation or any group
of workers. being they employees belonging
to this or that political complextion. I may
assure this Houte that so long as I continye
to be here, I propose to follow the principle
that any wild-cat strike will be followed by
o break in service.  Earlier, we used to
have the sysiem of dies mon. Gone are the
days when a wild-cat strike will only mean
dies mon,  There will have to he break in
service, So, those who go on strike will
have to face the consequences, and I am
happy to say that all over the country my
appeal on that gcore has been accepted, as
I had said, except by a section of the
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workers in Kerala, I must say, however,
that ] have not been impatient with them
beyond going on deciding their cases by
break in service but giving them an oppor-
tunity to express open regret, if they want
me to reconsider their cases. And all
pressure, even from political parties or
pe rsonalities in this House has not deterred
me from that course of action.

However, hvman ficters have to be
taken into consideration. This is an all-
India service. We employ people from
different yaseas and they aie located 1n very
diflicult and if 1 may say so almost
impossible conditions. For examp'e, a
wireman or al inemen is working in an 18,000~
feet high area, but his uniform is the same
as that of the postman or the lineman down
heie working 1n Dethi. Now, I canno* expect
him to be a person different from the soldier
who is safeguarding the frontiers of the
nation in Lahaul or spiti or in Ladakh area.
But this Department has had tl ose general
principles of the same tailored-coat for
everybody, and the same principle for every
area, and the same principle in ielation to
the employees alvo. We are working on how
we can in diffeient sectors, in diflerent
areas give different deals to workers,
keep'ng in view the conditions of work
theie.

Sometimes a number of newspapers
come out with Stories that such and such
froms are not available. Then hon. member
get angry with me. They have very right
to be. 1 want to state what the position is
on the question of paper. For our purposes,
we require a certain quantity of paper. We
make our demand on the DGSD through the
Controller of Printing and Stationery. We
require 12,000 tonnes of paper to print the
Directory and the forms. But the Con-
troller of Printing and Stationery tells me
that there is a general out of 28 per cent.
That cut comes to my share also. So
instead of 12,000 tonnes, I do not get more
than 7,773 tonnes. Where do 1 find the
rest. I can create arguments, but not paper.
1 am called upon to give all the forms like
a housewife being asked to serve all the
food without the necessary ration in the
House. 1 do not know where I can find the
paper.

SHRIMATI V, JEYALAKSHMI (Siva
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Kasi) :  Without the Directory, you cannot
find the number.

SHRI H.N. BAHUGUNA : In view
of the shortage, the current years require~
ment has been further slashed down. It s
a rope trick which this department is being
called upon to perform without the rope
being tried at the two ends. Itis a trick
which has to be performed in the air.

I am afraid there is going to be a great
difficulty about MO forms and envclopes
also, Th~ particular paper used for this
purpose is called cartridge paper. Supply of
this paper is being reduced by ibout 500
tonnes by the DGSD. If 1 do not have
this paper, 1 cannot produce all the forms.
I do not know what really is going to be the
position. Perhaps hon. Members will be very
angry with me.

SHRI J. M. GOWDER (Nilgiris) : Better
close the post offices.

SHRI H. N. BAHUGUNA : 1 am
answering the question as to what [ am
doing about the complaints. I am trying to
size up the weakness of the general national
economy which the House must keep in
view when this department is questioned on
on its performance. ‘The position is that
the producticn of paper will have to be
more and then only we can fully do what
we are called upon 1o do.

Between last year when I presented the
budget and now, 1 would like to take the
House into confidence about what we have
done. We have tried to ecffect economy,
There is shortage of paper on the one side
and proliferation of forms on the other.
Something had to be done. I constituted a
group of officers headed by one of my senior
cfficers to go into this question. 1 am
happy to say that though their study has not
been completed, out of the total number of
forms they have abolished 220, forms used
for our returns frem different post offices
and <o forth. This will make a saving of
Rs. 45 lakhs on paper and printing only,
The handling on it wifl be something more,
That is one thing we have already decided
upon. Simularly we have also decided to
make good use of the VP forms, Money
order forms were earlier being issued free,
Then we priced them. At the time of taking

)

&
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the money order, the cost of the form was
deducted from the commission. That
stopped misuse of the MO forms, Once 2
person paid for the MO form. hs knew that
he had paid for it and would use it very
well, What we now propose to do is to
charge VP and acknowledgment forms and
credit the value thereof against the payment
which would have to be madc at the time
of sending the VP or registered/AD letter,

This will lead to a saving of about Rs 3
lakhs. Similarly, we have been seriously
thinking of changing some procedures. For
example, stamps used to come from Nasik
press to a particular treasury and then went
all over again. we are thaniking of sending
stamps duect to the different Places so that
their handling costs less than before. We
shall sent it to the Hcad post office and
from their it will go to sub post ogfices.
What I am saying iy that I must size up my
difficulties and get the co-opertion of the
House to overcome them.

An hon. Member referred to tele-
commuications in M.P. If the rest of the
States did not talk a out it. it is not tha twe
are perfect there, I agree that the tele-
communication services need to improve a
lot, both quantitatively and qualitatively.
‘We should havet he capacity to produce all
the switch and transmission equipment
which we require for catering to the needs
of intending telephone subscribers and also
improve the existing apparatus to give more
efficient service. We have to understand
what is our total investment on telecommuni
cation and whether our prodicton is
commensurats. I do not think that we can
produce more than 150,000 telephones
every year: it is almost double of what we
have been producing earlier, During the last
year production in the cross-bar section of
the Indian Telephone Industries, Bangalore
has come up very well.

Here I want to say this. 1 am not cop.
complaining against the workers but you
would be startled to know the production
in this field In Japan, compared to the pro
ductivity of our plant, 17,000 workers
employed by us produce a negligible quantity
if 1 may say so, that is to say 1,50,000 lines
exchange equipment and transmission
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equ'pment. 1In Japan 3500 worker produce
20 lakh lines of <imilar egquipment Tlere
production is highly mechanised. I should
at the outset say that it is not the fault of
the worker here. The point is that our
appratus is not capable of giving such a
turnover, ‘Therefore, in the new factory
which is going to be put up, we are thinking
of making it as modern as possible without
depending on foreign help or assistance.
With our tndigenous technologists we hope
to improve it and we are sure of delivering
the goods.

On the Telephone side, demands have
bzen made for cannecting the State Capitals
with Delhi by STD, particularly about
Bhopal., This, T must tell the House,
depends on the availability of the equip-
ment. We are slowly doing it, but steadily
Babu Satya Narayan Sinha, the ex-Commu-
nications Minister, is the Governor at
Bhopal now, and he is so sorry that Bhopal
is not on STD with Delhi, but he docs
realise the difficulty and does not make a
grievence of it. It is held up not be:ause
wc do not want to do it, but because the
feasibility does not exist due to shortage of
equipment. rart of the line is on coaxial
cable system and part of the line is on open
wire. The line is down somtimes due to
theft or negligence of the worker. To that
extent we are responsible for it, I know
that, but it is our endeavour to join all the
State headquarters with the national Capital
on STD, and thatis the programme on
which we would be working with all our
hearts and all our available resources.

SHRI R. S. PANDEY : Regarding the
Bhopal line, I said.it was always down.
You have connected Patna, Jaipur and
Kanpur. What prevents you from connecting
Bhopal.

SHRI H. N. BAHUGUNA : As soon
as we have tle equipment, we will put it
up. It is high on the cards.

There was a demand that there should
be more public call offices, and I have also
toid the Department that more coin collect~
ing boxes should be put up. The Department
decided that is should be raised from 2.5 to
5 per cent, which is not a very high figure,
and yet it has not been reached. I have
made jt plain that when one telephone serves
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one nan, we must give at least one telephone
to serve a whole arca 1t 1s our duty to gne
this much service to the poorer section
But we are handicapped by shortage at the
new comn It 1s lighter and we hive made
some changes but in between came Banwla
Desh and the Bangla Desh cons had to be
wiunted at our end  The pace of the produ-
cton of these CCBs and PCOs will be
1nereased

Somc Mcembeis spoke about teliph¢ ne
bills I am not saying that bills cannot go
wrong, but thi, can happen not <ny b cause
of the emp ovees, but also bec wse of certain
machanical defects  Wheiewer 1t happens
d e to ¢le 1l error, we are tiying (0 rectify
1t We have now deuded that if somebody
compluns that fus bill 15 cxcessive and f
1t 18 mo e than 50 per cent of s bill for
tle carler quarter in a non STD stat on
and morc¢ than 100 per wnt in an STD
station, we will ask him to pay an amount
equal to the highest blian the last three
quarters provisionally, pending examination
ol the matter

Delhiis on STD with {5 places., A
numbers of Parliament have to'd me that
therr constituents come and start ringiad up
I suggest that Members may use the fac Ity
called barning of STD  If vou want to have
STD barrcd, we can provide you with that
cquipment, but 1f you do not want that
tquipment, then your tddephone should be
under constant vigilance, so that 1t may not
be uscd by such people, because a three
minutes talk costs quite a lot from Delhi to
d flerent places  The whole thing b comes
tughtening, because the charges ore so high
A smpoll STD call to a particular place could
be anywhere fiom RS 15 to RS 50 depend-
g on the duration of the call for different
places from Dellu, If somebody hdas done
the tik five times m a month to a place
wheie the charge1s Rs 50 the whole biil

goes up by Rs 250 m a month Ina
quarter, 1t goes up by Rs 750

AN HON MEMBER . Children may
do it.

SHRT H. N BAHUGUNA . Yes,

children may do it, Therefore, this barring
may be done. We have taken all possible
steps to stop whatever humdan mund could
think of, like raising the distribution pornt

lock ng the sw tc1 1oom, having the switch
room looked atter by a pazetted offi er,
having the cal's ¢ 1°chudd at diffirent pomts
to tst whether the meer 1s working pro-
pe ly, put 1ng cisu tests without complaints
from the subscitber on the mechanical
dev es prov ded and so on

Barring the STD s one [t ty and
frees, ng 15 another fac ity wh ch he have
extended presenty in Dcdhe If an hon
nimber or any subser bor compta ns that lor
three month, fa v as n tan Indiny, bud fus
telepnone has bicught a bill for Ry 1000,
1N such cass, the best thng to do 1s to
address @ Kkt er to the General Manager,
Teliphon s De'ht saying, “K ndlv frecze
ny te cphone between sisch 1 d such period ™
We will liceze 1t and any (harge for that
part cilar period would be deemed to be
wrong  Wo will look into it and 1t wall not
be the concern of the subs ub r Thuefoie,
bariing ard frecsing of telephones arc the
two huniinlv possible metl ods to stop it
We have a'so taken sieps to sec that people
do not clinb up the pole without authority,
by gwing cvery person an identity card and
saymg that bctween certain hours of the
night nobody should elimb up the pole etc
Lo s casy to v sfy e adentification of the
people who ate sciving a particular locality
It 15 true sometsmes wrong b lls come There
1» a grevance n that 1egard, I do not say
no  But the percentage of such cases 18 not
very big It 15 a sma'l percentage  Those
womp'amts have buen looked nto and in
LNk tases they have been satisfied with the
fault having been 1idunufied either at this
end or at thitend and there 1s no more
question abuut 1t,

About tciephone rates, my fuend from
West Bungal said something whdhvis not
borne out by the facts available withme I
am p epared to discuss 1t with um  Yester-
day he said that n Calcutta, the telephones
cost more  The ratey have been fixed for
the whole countrv on one and the same
basis, whether 1t 1« West Bengal or Orissa
or Tamil Nodu or U P We hawe fixed it
on the basis of exchange capacity. On this
basis, for Calcutta, Dothi and Bombay the
rates ate almost 1dentical 1 there are some
other exahange, which are satallite exchanges
to the Calcutta Bxchange, 1n which the call
has to be manully eperated, the 1ate may be
different.  But the basic rates, whether it s
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rental or charge per call, are the same in
Calicutta, Delhi and Bombay.

SHRI MONORANSFAN HAZRA (Aram-
bagh) : That is not a fact.

SHRI H. N. BAHUGUNA : 1 am pre-
pared to discuss any one bill he shows me
and T will apologise to the House if 1 am
proved wiong. Also, I will see that the
person who commitied thts mustake is ade-
quately punished.

So far as the proposal to improve the
telegraphic services is concerned, we have
tiied to introduce a number of high frequ-
ency services, very high frequency circuits,
and some mechanical changes have been
made. Though I cannot say that the posting
of telegiams, which is a shame to us, will
no more be there, I do say that there has
been some change in it, As against 4 96
lakhs telegrams posted per month earlier, the
figure has dwindled to 32,000 in February
1972. Tam not saying that it has been
eradicated but it is a matter of great satis~
faction that the figure has come down pro-
gressively, We are trying to remove the
bottlenecks which come tn the way of trans-
mission of these telegrams.

Coming to express letters, it was stated
by the hon. Member that expiess letters can
be handed over only to the person concerned.
Since this point was raised by S$hri Shiva
Chandika yestciday 1 have been thinking
about it, A person cannot always remain
in his louse becaise ke has to receive an
express delivery letter. 1 will certainly look
into it and see what I can do about it. In
the case of money orders and registered
: rs, only the person concerned or some-

ly authorised by him can receive it. We
'L' see what we can do about it.

’Ihén, we are at present examining what
we should do about different areas in
relation to our organisational pattern at the
State level, We have far-flung states like
Arunachal and Himachal Prade-h which are
governed from distant places, and those
distant places cannot properly and adequa-
tely meet the requirements of the situation.
We have to see how best we can do some-
thing about those areas, whether it is Aruna-

APRIL 18, 1972

D. G. (Min. Communications) 180

chal Pradesh, Mizoram or Himachal Pradesh.
Within a couple of months we will be able
to produce a new pattern of organisation
at the State level for these areas,

NARAIN
What  about

NARASINGH
(Gorakhpur) :

SHRI
PANDEY
Gorakhpur ?

SHRI H. N. BAHUGUNA : We are
planning an automaric telephone exchange
for Gorakhpur.

About aii-conditioning ‘ome of my
friends ashed me against whom I am comp-
laining. I am complaining aganst the
general set-up of administration which we
have. A number of these air-conditioning
plants go out of action. I do n»st control
them. We are presently ‘o ng an exercise
on that also at the Secretaries Commuttee
level to si¢c how we can reduce the depart-
mental difficulties in relation to these parti-
cular things. DGS&D looks after the pro-
curement of the e an-condit oning plants.
Every ttime we write to them it tukes some
tune and we cannot get out of the vicious
circle.  We will see that all tie aii-condi-
tioning that is nccessary 1s provided for.

A freind of mine asked about stamp to
commemorate the latc Chidambaram Pilla:,
My hon. friend, Shri Alagesan, fiom Tamil-
Nadu has been time and again discussing
this particular stamp and its tssue, I can
only say that we have tried 1t time and
again but we have failed to persuade the
Phitatelic Advisorv Cemmittee to accept it.
But I will assure the House that in view of
the strong feelings here voiced by all sections
of the House, we will see what we can do
about it. The only thing that | would like
to add is thet we have a large number of
heeroic peop'e in this country curing the late
19th and early 20th century and we have not
been able to honour all'of them. It is true
that freedom fighters should, by and large,
be honoured but the only limitation is the
number cf issues of this type of stamps
wkich, I hope, the hon. Members opposite
will always bear in mind.

My hen. friend, Shri Stephen, talked
about the Indian Telephone Industry’s new
plant and said, perhaps with very good
intention, that we should have a plant down
south because I have two in Allahabad.
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Luckily fcr me the Allahabad plants were
sanctioned much before I became a Minister
here.

SHRI K. P.
(Badagara) :

UNNIKRISHNAN
That is not his  insinuation.

‘PROF. MADHU DANDAVATE : Pro-
bably it was anticipated.

SHRI H. N. BAHUGUNA : 1 am
grateful (o0 Professor Dandavate, but so far
as Allahabad is concerned, it was done
under technical advice and the Government
of India thought about it at that particular
time.

SHRI K. P. UNNIKRISHNAN :
have no  particular grievance
Allahabad.

We
against

SHRI H. N. BAHUGUNA : So far as
the new factory is concerned, the who'e
matter is under consideration. Shri Stephen’s
point has always been reinforced by every-
body from down south, whether sitting on
that side or on this side. The Government
of Kerala has been talking about it and
their comments will certainly be ta’ en care
of when we decice on that particular plant.

Finally, 1 could merely assure this
House that as far as it goes within human
control, it will be my endeavour to make
this department more efficient, to take steps
...... (Interruption)

SHRI S§. A. MURUGANANTHAM
(Tirunelveli) : What about the Extra-depart-
mental Committee ?

SHRI MOHANRAJ KALINGARAYAR
(Pollachi) : In this very House the previous
Minister had promised that in all States
forms will be printed in regional languages.

SHRI H. N. BAHUGNA : We have
already ordered—the form are under print—
for introducing regional language in money
order forms. In Tamil Nadu, it will be
Tamil; in Kerala, it will be Malayalam and
in Mizoram, Roman is there and we need

not do anything. about it here. Luckﬂy,

nlmsoome a.bout

A m:mber of points hm been miade in .

the cat: mmwm and! prapouto assure

hon, Members, who moved those cut
motions, that T will go inte each one of
those points and, if possible, also give them
the information and comments of the
department on those points.

SHRI VASANTRAO PURUSHOTTAM
SATHE (Akola) : What about the meters ?

SHRI H. N. BAHUGUNA : The subs-
criber meter is not know to the whoale
world, so far as my knowledge of it goes.
For a number of years the telecommuni-
cation research department had been working
on it and they have produced one meter.
which can record the STD calls only. That
will have to be fixed with the apparatus.
That is under ficld test. T am not sure
whether we have reached the journey’s end
However, the meter by itself is not going to
make much of a diffcrence, as far as I can
see it. BRut since it has been the demand
from all over, we have tried to find a meter
and that meter, if it comes out successfully
from field tests, will certainly be put at the
request of the subscriber.

About the EDA, there has been a
committee on it, the Madan Kishore
Cemmittee a one-man committee. We are

looking into its repert.  But I must tell the
House that the institution of EDA, as 1 said
in the beginning, has got to be understond
in its proper persprctive. When we take a
decision on the Madan Kishor : Committee’s
report, hon. Members will certainly know as
to what we have done about it.

SHRI NARSINGH NARAIAN
PANDEY " What about Gorakhpur ?
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